Monday, March 18, 1963/
Phalguna 27, 1884

LOK SABHA
DEBATES

Third Series
Volume XV, 1963/1884-85 (Saka)
[(March 18 to 28, 1963 Phalguna 27, 1884 to Chaitra 7, 1885 (Saka)]

FOURTH SESSION 1963/1884-85 (Saka)
(Vol. XV contains Nos. 2I to 30)

LOK SABHA SECRETARIAT
NEW DELHI



CONTENTS

CoLuMNns

[Third Series, Vol. XV, March 18 to 28, 1963 Phalguna 27, 1884 to Chaitra 7, 1885 (Saka).)

No.21.—Monday, March 18, 1963/Phalguna 27, 1884 (Saka)
OraMAnswers to Questions—

*Starred Questions Nos. 451, 453 to 462 and 464 to 466 - 4379—4417
Written Answers to Questions—

Starred Questions Nos. 452, 467 and 468 4417—19

Unstarred Questions Nos. 874 to 893 . v 4419—33
Calling Attention to Matter of Urgent Public Importmce— )

Disturbance in law and order situation in Kiriburu Iron Ore Project 4433—37
Papers laid on the Table . . . : . . . . . 4437
Message from Rajya Sabha 5 . 4437
Constitution (Sixteenth Amendment) Bill—

Report of Joint Committee 4438
Government of Union Territories Bill—

Mbtion to refer to Joint Committee 4438—42
Demands for Grants—

Ministry of External Affairs - 4442—4598
Daily Digest . . +4599—4602
No. 22.—Tuesday, March 19, 1963/ Phalguna 28, 1884 (Saka)

Oral Answers to Questions—

*Starred Questions Nos. 469 to 471, 473 t0 476, 478 to 482 4603—37
Written Answers to Questions—

Starred Questions Nos. 472, 477 and 483 to 496 4637—49

Ustarred Questions Nos. 894 to 934 and 9:6 to 967 - 4649—98
Papers laid on the Table . 4698—4700
Election to Committee—

Nitional Shipping Board . . f 4700
Motion re-Report of Comrmrtee on the conduct of certain Members dum:g Prendcnl s

Address . 4701—90
Demands for Gnms . -4790—4854

Ministry of External .M'flln . . . i . . . 4790—4850

Ministry of Food and Agriculture 4850—54
Daily Digest . . . f f 4855—60
No. 23.—Wednesday, March 20, 1963/ Phalguna 29, 1884 (Saka)

Oral Answers to Questions—

*Starred Questions Nos, 497 to 508 . . 4861—4900
Written Answers to Questions—

Starred Questions Nos. 509 to 515§ 4900—0%

Uastarred Questions Nos. 969 to 981, 983 to 1019 4905—33
Papers laid on the Table . . . . . 4933
Message from Rajya Sabha 4934

1



(ii)

CorLumns
Committee on Private Members Bills and Resolutions—

Sixteenth Report . . . . . . 4934
Public Accounts Committee—

Ninth Report . . f . 4934
Statemsant re:Mab violence at Klnburu Prolect site . 4934—38
Demands for Grants—

Ministry of Food and Agriculture . . - 4988—5%114
DailvDigest . . . . . . - §ts—I8
0. 24.—Thursday, March ax, 1963/Phalguna 30, 1884 (Saka)

Oral Answers to Questions—

*Starred Questions Nos. §16 to 518, 520 to §25 and §27 t0 531 . sI19—58

Short Notice Question No. 3 . . . a : . . si58—63
Written Answers to Questions—

Starred Questions Nos. 519, 526 and 532 to §34 . . . 5164—67

Uastieeed Q123tions Nos. 1020 to 1022 and 1024 to 1052 . 5167—90
Papers laid on the Table ; & . . . . . §Igo-9I
Misages from Rajya Sabha & 2 . & . . . §191-93
Re:Point of personal explanation . . . . N 5192
Demands for Grants . . . . . . §193—5372

Ministry of Food and &gnculture . . . . .5192—525%

Ministry of Information and Broadcasting . . : . §255—5372
Daily Digest . . . . " . . . . . 5373—76

No. 25.—=Friday, March 32, 1963/Chaitra 1, 1885 (Saka)

Oral Answers to Questions—
*Starred Quaestions Nos. §35 to §40, 542 t0 545, §47 to 549 and §571 to 5§53 . §377—5419
Written Answers to Questions—

Stirred Questions Nos. 541 and 550 . . . + 5419—21

Ustarred Q 1estions Nos. 1053 to 1077 and 1079 to th " . s421—40
Re: Reported concentration of Chinese Troops in Tibet . + 5440—42, 5444
Papers laid on the Table . . . . . . . . 5442
Messages from Rajya Sabha . . . . : : : . 5442-43
Committee on Absence of Members—

Fourth Report . . . . . . 85443-44
Demands for Grants . . . $444—5543

Ministry of Information and Brondcnstmg . . . §444—B1

Ministry of Education : . §481—5543
Committee on Private Members’ Bllls and Resolunom—

Sixteenth Report . . . g . 5543

Working Journalists (Conditions of Service) |.nd Miscellaneous P:ov igiers (fmerenant
Bill I{Insertion of new section 7(A)by Shri C.K. Bhattacharyya—Negatived

Motion to consider . . - 5544—91
Mairine Insurance Bill as passed by R.mrn Sabhl—
Motion to consider . . . . . . 5591—5604

Daily Digest . . i . . . . . s5605—o08




%

.

(iii)

CoLumns
N 2% —=Suerdsy, March a3, 1963/Chaitra 2, 1885 (Saka)
Calling Atte1tion to Matters of Urgent Public Importance—

() Azcidear at Jamoria colliery . . . §629—I1

(i) Srazearration of Chinese troops in leet . . . $612—IB
Papers laid on the Table 5 . : : . . 5618
Bstimates Committee—

Thirtieth Report . . . . . . . 5619
Business of the House . : f : . . . 5619
Demands for Grants . . . . . . - 5619—5806

Miaistry of Elucation . . §619—82

Ministry of Szieatific Research md Culmral Aﬁun . §682—¢768
Deoartment of Atomic Energy X . R .+ §768—s5806
Daily Digest . . . 5807-08
N2. 27.—Mvnday, March 35, 1963/Chaitra 4, 1885 (Saka)

Oral Aswers to Questions—
5809—s0

*Srarrred Q restions Nos. 554 to 557, s6o0to 567
Written Answers to Questions—
. - 5850—57

Stirred Q testions Nos. 558, 559, 568 to 575 -

Uastiered Q 125tions Nos. 1032 to 1119 5857—8o
Zrling Acreation to Matters of Urgent Public Impomnoe-—-

(Y R=rorred staten=nt made in Washington by Shri B. Patnaik . . sBBo—o4

(i) Azzide=ac serwseen Tiruchi-Reni Bxpress and a bus . . - §896—5900
Pasers laid 01 the Table . . . . . . P . . 5900
President’s assent to Bills . . . . . . . . . $900-01
R=iig11tion of Shri U.N. Debar . . . . " ‘ . . 5901
R=:Remarks made by Shri Bagri B . . i . . i £90I—14
Denands for Grants . . . . . . . . . +5915—6043

D:zorirtment of Atomic Bnergy . ; . 2 . - i . §915—28

Ministry of Health . . i . . . . . . . §928—6042
Daily Digest . - . . . . . . . . 6043—46
No. 28.—Tuesday, March 26, 1963/Chairra 5, 1885 (Saka)
Oral Answers to Questions—

-

6047—87

*Starred Questions Nos, 576 to 580 and 582 to §90

Written Answers to Questions—
Starred Questions Nos. 581 and 591 to 601 . . . . 6087—=9%

Unastarred Questions Nos. 112010 1149, 1151 to 1185 and uss to 1194 . 6095—6140
Papers laid on the Table . - . . . . 614041
Demands for Grants—

Ministry of Irrigation and Power -6141—6328

. . + 632034

DailyDigest . . .



@)

CoLumMns

No. 29.—=W:d125d3y, March 27, 1963/Chaitra 6, 1885 (Saka)
Oral Answers to Questions—

*Starred Q 1estions Nos. 602 to 604, 606 and 608 to 616 6335—T73
Written Answers to Questions—

Starred Q aestions Nos. 605, 607, 617 to 621 . . 6373—76

Unstarred Questions Nos. 1195 to 1240 . . . 6376—8404
Papers laid on the Table . . " . 5 . 640405
Release of Members . . . " . . 6405
Comn nittee on Private Members’ Bills and Resolutions—

Seventeenth Report . . . . . . . . . 6405
Correction of Information . . . . . . . . 6405-06
Re: Maintenance of Order in the House . . . . . . 540607
Demands for Grant . . . . . . . . . . 6407—6556

Miistry of [rrigation and Power . . . . . . . 6407—30

Ministry of Labour and Employment . . . ) . . 6430—6556
Release of Member on Parole . = = = . z .
Daily Digest . . . . . - . . . . . . 6557—62
No. 30.—Thursday, March 28, 1963/Chaitra 7, 1885 (Saka)
Oral Answers to Questions—

*3Starred Questions Nos. 622 to 635 . . 6563—6600
Written Answers to Questions—

S:arred Q1estions Noa. 636 to 641 . 6601—04

Uastarred Questions Nos. 1241 to 1288 6604—32
Papers laid on the Table 6632-33
Co nmittee on Petitions—

M. 11te; a11 First Report . . . 6633
Demands for Grants . . . . . 66336354

Miistry of Ladour and Employment . 6633—s8

M 1isxy of Hyne Affairs . . . - 6658—6854
Duily Digest . . . . v +  6B55—s8

N.B.—Thesign + above the name of a Member on Questions, which were orally an-
swered indicates that the Question was actually asked on the floor of the House by that Member,



LOK SABHA DEBATES
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LOK SABHA
Monday, March 1%, 1963|Phalgunn 27,
1884 (Saka).

The Lok Sabha met at Eleven of the
Clock.

[Mg. Seeakrx in the Chair]

ORAL ANSWERS TO QUES TIONS
Manufacture of Jet Fightery

*451. Shri P. C. Borooah: Will the
Minister of Defence he pleased to
state:

(a) the success go far achieved in
the manufacture of the Gnat jet fighter
by the Hindustan Aircraft Limited;
and

(b) when the first aircraft is likely
to be completed?

The Minister of Defence Production
in the Ministry of Defence (Sbri
Raghuramaiah): (a) and (b). Hindus-
tan Aircraft Limited have already pro-
duced a number of Gnat fighters and
delivered them to I.A.F.

Shri P. C. Borooah: Is it a fact that
the project for manufacturing Gnat
aircraft suffered considerable set-
back? If so, what were the wmain
reasons thereof, and how they are
going to be remedied?

Shri Raghuramaiah; I won't say that
the manufacturing programme hag re-
ceived a setback. Actually we have
dellvered some, and many more aie
on the assembly line. It is true certain
defects have been noticed, and we are
irying to rectify them. .

. Shri P. C. Borooah: May | know
what gteps have been taken to ensure
the successful completion of the pro-

3036 (Ai) LSD—1.
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gramme, whether any production tar-
get has been fixed, ang it so, what
that target is?

Shri Raghuramaiah: I do not know
whether the House would like me
tc disclose the target of production of
our fighier aircraft. But as I said, we
are trying to rectify the defects we
have noticed.

ot waw g @ dT o &
at ofaw & & g FrEm™ ¥ any
TG AT F O ¥ T o @ .

wg?
Shri Raghuramaiah: No. We are
ourselves manufacturing it under

licence, of course, with Orpheug peogle.
Shrimati Savitri Nigam: What fs
the approximatle cost of a jet fighter
produced here, and what ig the per-
centage of imported parts in {t?

Shri Raghuramaiah: [ am gorry. ¥
do not have those figureg here. In
any case, we have only given it to
IAF; we have not gold it outside,

Shri D. N. Tiwary: What percentage
of the partg are manufactured in the
country?

Mr. ?mke'r: That wag put.

Shri D. N, Tiwary: But that
not been answered.

Shri Raghuramalah: Except certain
rquipment which has to be importad,
{kat i we are doing about 60—70 per
cent manufacture here.

st wndw fag fegrdt : wv &
wr g%t § 6 @ e fewet &
W ST waiq STt W I
fwr mar § ar A ?

Shri Raghuramaiah: No, Sir,

has
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Bhri Vishram Prasad: How many
jot fighters are being produced every
year in the factory, what iz the cost,
and are they cheaper asg compared to
the jetg which we were importing?

Mr. Bpeaker: That hag been ans-
wered.

Bhri Indrajit Gupta: May I know
whether these technical difficulties
which have somewhat hampered pro-
duction—it ig stated in the Hindustan
Aircraft's Limited Report also—are due
to some defects at the plant in Banga-
lore or due to some difficulties with
the foreign collaborating company?
And to what extent hag the produc-
tion schedule been upset by these?

S8hri Raghuramaiah: The location of
the defect is itself under very high
level technica] examination,

Shri Hem Barua: In view of the fact
that on a previous occasion it was
reported that the aircraft manufactur-
ed in the Hindustan Aircraft Limited
attained only subsonic speed instead
of supersonic speed, may I know
whether that defect has been reme-
died ang the foreign collaborator taken
into consultation?

S8hri Raghuramaiah: It has never
been claimed that this Gnat is super-
sonic. It s subsonic. The HF-24 is
what we mean to be a supersonic

fAghter.
Horticulture Centre in Nepal

*453 Shri Surendra Pal Singh: Will
the Prime Minister be pleased to
state:

(a) whether it is a fact that a big
Horticulture Centre has been set up
near Kathmandu, Nepa]l with India's
assistance; and

(b) if so, the kind of assistance given
by India for this project in Nepal?

The Deputy Minister in the Minis-
try of External Affairs (Shrj Dinesh
Bingh): (a) A Central Horticultural

Research Station has been set up at

Kirtipur, near Kathmandu, as part of
the Programme of Horticultura] deve-

MARCH 18, 1963

Oral Answers 4383

lopment in Nepal with Indian assis-
tance.

(b) The Government of India's assis-
tance for the Kirtipur Station includes
financia] aid of Rs. 4 lakhs and techni-
cal assistance by way of services of
a Horticulturist, aa Assistant Hbrti-
culturist and an Engineering organi-
sation for construction of build-
ings. Supply of equipment, seeds,
plants and grafts has also been
arranged,

Shri Surendra Pal Singh: How many
horticultural experts have been sent
from India for this project and what
additional allowances, etc. are being
given to them by the Nepalese Gov-
ernment?

Shri Dinesh Singh: We have sent
one horticulturist and assistant horti-
culturist, as I had mentioned in the
answer. [ could not say what allowan-
ces they will be getting but they will
be getting the foreign allowance that
is there.

Shri Surendra Pal Singh: Has any
arrangement been made with the
Nepalese Government whereby the
results of all the experiments and
research work carried out at this
centre, particularly in respect of high
altitude fruit plants, will be made
available to the Indian Government
from time to time for our benefit?

Shri Dinesh Singh: No advance
agreement is necessary. QOur own
people are working there and I am
sure the Nepalese Government would
let us have any information.

Mr. Speaker; I understood him to
say whether any advancement that
we make in India about horticulture
would be communicated to them.

The Prime Minister and Minister of
Externa]l Affairs and Minister of Ato-
mic Energy (Shri Jawaharlal Nehru):
Therz is no question of any arrange-
ment; in scientific matters nothing is
kept secret. Knwoldege is always
shared and much more so ag that
establishment in Nepal iy worked by
our own peopla
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ol W T 69 areen & ey
wil ¥ qf & o & wnr € o
LR W R I REEe
AH GUETT ® §IE 6T fear wwm
M AT T k8 W wETd
o ?

ot fedm ferg ¢ oY g, O &Y oMy
W FY A9 & gyE w1 faar Qi
ot 78 sz Afeew § fw feay e
¥ g o & T wife 7 Tig
W @AY A gWE YW
g S, 99 & fggwm ¥ @ @
QR o

Wage Board for Coal Mining

+

{ Shri Yashpal Singh:
Shrj Bishanchander Seth:
Shri Daji:

) Shrl Kajrolkar;

| Shri P. C. Borooah:

( Shri M. S, Murtl:

454, -

Will the Minister of Labour and Em-
pleyment be pleased to refer to the
reply given to Unstarreq Question No.
896 on the 21st January, 1963 and
state:

(a) whether the report of the Wage
Board for Coal Mining has been con-
sidered by Government; and

(b) it so, the nature ot decision
taken by Government thereon?

The Deputy Minister in the Minis-
try of Labour and Fmployment (Shri
R. K. Malviya): (a) Yes.

(b) A copy ot Resolution announc-
ing Government’s decision wag placed
on the table of the Sabha on the 19th
February, 1963,

Shri Yashpal Singh: In how many
mineg the recommendations have been
implemented?

PHALGUNA 27, 1884 (SAKA)
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Shri R. K. Malviya: The rate of im-
plementation is from 1st of March and
we will know the results in due
course.

Bhri Vishram Prasad: May I know
whether the Govermment is aware
that the workers working in coal
mineg are not getting their full wages
and a great portion of their wages
are being taken by the contractors or
controlling officers there?

Shri R. K. Malviya: Government fis
aware of all these facts and as the
hon. Member knows the contract sys=
tem in coal mines has to a great ex-
tent been abolished and I think it
should have given good results.

Shri Indrajit Gupta: Is the Govern-
ment aware of the fact that the interim
relief which hag been recommended
by the wage board has already been
more than neutralised by the subse-
quent rise in ite c¢oit of living in
the coal mining areas?

The Minister of Planning and Labour
ang Employment (Shri Nanda): No,
Sir; we have no such information
that any such thing has specially oc-
curred in the coal mine areas,

Shri P. R, Chakravertl, Has the
wage board left the questions of the
rise in prices of coal to the Govern-
ment and if so on what criterion has
it been fixed?

Shri Nanda: There is a price of
coal; it is a regulated price which is
settled on the basis of the scrutiny of
costs. When an addition to cost occurs,
naturally it is reckoned in the price.

Shri P. C, Borooah: May I know
what portion of the increased cost has
been absorbed by the coal trade and
how far it is going to be passed on
to the consumers?

Shri R, K. Malviya: The increase in
price hag been specially given for im-
plementing these recommendations.
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‘Civil Aerodromes

.|.
ogss, J Shri D, C. Sharma:
{ Shri Bibhati Mishra;

Will the Minister of Defence bo
pleased to state:

(a) whether a proposal to moder-
nise seven civil - aerodremaes in the
States of Bihar, Maharashtra, Uttar
Pradesh, and West Bengal has been
taken up recently; and

(b) if so, the details ihuercof and

the total amount ta be spent on the-

scheme?

'fhe Deputy Minister in the Minis-
try of Defence (Shri D. R, Chavan):
(a) Yes, Sir.

(b) Tt is not in public interest to
disclose the details.

Shri D. C, Sharma: May [ know how
long it will take for this modernisa-
tion to be completed?

Shri D, R. Chavan: Six months.

Shri D. C. Sharma; May I know if
there i3 any project tg modernise the
civil aerodromes in other States of
India and, if sn, in what States?

The Minister of Defence (Shri V. B.
Chavan): These modernisationg are
not undertaken on the basis of the
States’ needs; they are undertaken
generally from the point of view of
defence of the country.

Wt fegfr B ;v ag W@ R
f& ¥ it gard J@F & W WO A
REIWATmFw oA d
w% g AG wifew ?

Shri ¥, B, Chavan: We go by the
requirementg ang the technica] advice
in this matter.

Shri P. Venkatasubbalah: May I
know whether there is any proposal to
‘construct another civil aerodrome in
Delhi in addition to the Palam air-
port?
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. Mr. SBpeaker: The question js about
modernisation.

st fow arogo:: & qg wFeT
ager g f5 o o dfwge & guA
R § 7 B T & T
et &1 °
! ymeATE W WY &
ey § 37 #1 gra i faar g, Afww
g9 ® W g
Shrimati Savitri Nigam: May I know
if the hon, Minister hag rceeived scme
cemplaints regarding the bad work
being done at the Panagarh air-field?
Shri ¥, B. Chavan: Some complaints
were received.

Mr. Speaker: Is that being moder-
nised? Shri D, C, Sharma.

Shri D, C. Sharma: May I know if
the civil aerodromes in Udhampur,
Pathznkot and Chandigarh are also
going to be modernised?

Mr. Speaker: They do not want to
disclose. They said it is not in the
public ‘interest,

S W T A, w fafEe
ufquee fawmr & & &g wssSt &
WA F § G wawgar
sFe ¥ ot fo| & qug & wfEoar
faamr #1 g7 ®1 9 92T ? W Ew
R & faq & &1 fomm o @rgan
gy fael & fag ?

Bhri ¥. B. Chavan: [ think civil
aviation hag nothing to do with this.

Shri K. C. Pant: Does the Minister
not feel that by refusing to give the
detailg as asked for in part (b) of the
question on the groung that it is not
in public interest to disclose thig in-
formation, he hag actually drawn un-
necessary attention to these civil aero-
dromes?

Mr, Speaker: Dr. Ranen Sen.

Dr, Ranen Sen; Is it a fact that a
separate modern aerodrome was Dro-
ok

13 (]
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posed to be built in Calcutta and, if
30, how far progress hap been made
in respect of that?

Mr. Speaker: The question is not
about the aerodromes that are to be
built? it is about the modernisation
only.

Shri Hem Barua: Arizing out of the
bhon, Defence Minister's reply that the
aerodromes are modernised not on
the State basis but on the basis of
needs of strategy, if I understood him
aright, is it not n fact that the acro-

_dromes in Assam need to be moder-
nised, and may I know how far uny
progress hag been made so far us the
air-fields in Assam are concerned?

Shri ¥. B, Chavan: 1 think that
would form a separate question.

sl W9 W9 IAT WA
ity foe # fedfm weg &
wart wed AR @ w9 R O
fim & wrf dw s F
famrad= 8 7

Mr. Speaker; Next question.

Shri Sarjoo Pandey: Tt is a very im-
portant question,

Mr. Speaker: It is very important so
far he is concerned, but not so for
the whole House,

Shri Hem Barua: You will agree
mine was more important.

Mr. Speaker: Ycg and that is why T
allowed that. Next question,

Occupational Heazlth Hazards in Coal
Mines

*456. Shri P, K. Chakraverti: Will
ilic Minister of Labour and Employ-
ment be pleased to state:

(a) whether Government have sug-
gested to medical research and social
organisations to investigate into cer-
tain aspects of occupational health
hazards particularly in coa] mines;

L]
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(b) the result of survey carried out
in 1961 by the Chief Adviser of Fac-
tories and the Chief Inspector of Mines
in regard to the incidence of pneumo-
coniosis and tuberculosis among under-
ground workers;

(¢) whether the Cenlra]l Mining Re-
search Institute is conducling investi-
gation in that line; and

(d) if su, what are (heir findings?

The Deputy Minister in the Minis-
try of Labcur and Employment (Shri
R. K, Malviva): (a) An enquiry has
been made whether it will be possi-
ble for them to undoertake investiga-
tion ou certain aspects of the problem
of pneumosoniosis in coal amines,

(b) The =wwiple survey carried out
in 1859-60 revealed an incidence of
18.5 per cent of pneumoconiosis  and
G.6 per cent of {uberculosis amongst
coal-miners who had worked under-
ground for 10 or more years.

(¢} The Central Mining Research
Station is carrying out investigations
into the extent of dust exposure in
coa) mines and methods of dust con-
trol,

(d) The investigations are still in

Progress. .

Shri P. R, Chakraverti: May I know
what steps Coverrment has taken to
ensure immunily to the workers
against these devitalising diseases?

Shri R. K. Malviya: Investigation is
going on and when it is completed and
the recommendations are made, they
will he implemented.

The inister of Planning and Labour
and Employment (Shri Nanda): It
has been discovered that there is a
reiationship between the proportion of
dust in the atmosphere and the inci
dence of these diseases. Steps  are
being taken to frame the rules in such
u way that this dust ratio should be
controlled better.

Shrl R S. Pandey: Apart from the
discases due to dust in the atmosphere,
there are many who suffer from suffo-
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cation and ultimately they suffer
from T.B. May I know what measures
Government are proposing to take
for them and whether nutritious food
will be provided for them?

Shri R. K. Malaviya: We have a
programme for prevention and treat-
ment of T.B. through the Coalmines
Labour Welfare Fund. We have got
a large number of beds reserved in
the sanatoria all over the country, We
have also built hospitals attached to
the central hospitals in Dhanbad and
Asansol with 100 beds each for this
purpose.

st fawm waR s AT
g S w1 Fw oA fF o
qE H FH FA O § I K TA
g &1, 9T 71 A IqRIT 7 gf-
I T & fom & awg § o dre
& sgraT sorfa gt o wr g 7 afz
g, @ 79 ¥ fav g @ §wr
g7’

s To f6o wrEdm ¢ W@t a@F
CAEIE FT 4T §, IF F agd Heql
LA FId ATETH dAHAT BT FT
aTH ¥ R A werA R, A9
wETATe &, W1 T ATEH F AT
§ fomr # gn Fafest o 3@ & 1 @t
s o Ao FT ACAFT ¢, 79 SIH-
faerdr diedie & fag 3 oF T
FT Y Fro Ao & qUS AT § WA
¥ oqar 2§ N wEwme H W@l
2 g7 W G & W waw § da
ol

) Tae fag w1 4@ GE
g fr e @l § w FQ Q@
worg S IR & AT { WK YT
o sl gY omaT g & 99 A ¢ qAang
w1z o ot § 7

! To fgo wrEdm : % &EA
o g & o & W ER 99 F1 Gaed
= o &1 72 Y § & ¥ faat
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¥ @ Aft e ok s
T ® G e far § g
wegare &1 faar s g Sife o
Ho dto ¥ Al & fow war @Y @
7 & %o wifew gT & 1 ¥W ¥ wamA
9 &1 G F owww ¥ G Wy ¢
B H Y, TR OUEEC R o AR
g 48T 99 B W A BT F W
faar @ &

Shri Narendra Singh Mahida: May
I know whether these workers are
covered by any insurance scheme?

Shri R. K. Malviya: No, Sir; they
are governed by the provident fund
scheme,

Shri A, N. Vidyalankar: May I know
whether the Government keeps gtatis-
tics with regard to the cure and rate
of death amongst these workers due
to T.B. or other occupaticnal diseases?

Shri R. K. Malviya: Yes, Sir.

Nt fma woow - & gg qEn
STeat g f5 dfat & imfea=r & fag
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Shri R. K. Malviya: Generally Ra
50 P.M. for domiciliary treatment.

Wage Board for Iron Ore Mines

Shri P, C. Borooah:
|_ Shri Indrajit Gupta:

Will the Minister of Labour and
Employment be pleased to atate:

+
Shri Bibhatt Mishra:
*457.

(a) whether it is a fact that a Wage
Board for Iron Ore Mines is to be
appointed; and

(b) it so, when it will be appointed
and what will be its terms of refer-
ence?

The Deputy Minister In the Minds-
try of Labour and Employment (Shri
R K Malviya): (a) Yea
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(b) The composition and terms of
reference of the Wage Board are
being finalized.
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Shri P. C. Borooah: May 1 know
whether the Government considers
that there is scope to raise the wages
of the workers in the industry with-
out increasing the cost of production?

Bhri R, K. Malviya: That is a hypo-
thetical question. We have to exa-
mine it; every time there is a demand
from the employers. When any
increase in wages is given, there |is
invariably a demand from the emp-
loyers for an increase in the prices.
In every case we have to examine {t
and on merits we do it.

Shri Indrajit Gupta: May I know
whether Government proposes to limit
this wage board to the iron ore mines
only or whether it will cover the
manganese ore mines also?
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Shri B, K. Malviya: No, Sir; at the
moment it will cover only the iron
ore mines. There is a separate board
for dolomite and limestone; mnot for
manganese.

Shri Dinen Bhattacharya: In view
of the fact that there is a long-stand-
ing demand from the metal and
engineering workers for a wage board,
may | know whether Government has
given any thought to it and whether a
wage board will be set up for the
engineering workers?

Shri R. K. M\e.lv!yat Not at present

Shri P. Venkatasubbaiah: May 1
know whether any statistical data has
been collected about the number of
people employed throughout the
country in iron ore mines?

Shri R. K. Malviya: Yes, Sir. The
number employed in iron ore mines
s 49,862.

Shri R. G. Dubey: May 1 know
whether in forming these wage
boards the requirements of the various
regions will be taken into considera-
tion?

Shri B, K. Malvilya: Yes, Sir.

Shrimati Savitri Nigam: May I
know whether this wage board has
also considered the question of giv-
ing equal wages to women labourers
as are given to men labourers?

Mr. Speaker: If they have not, they
should consider it now.

Steel for Ordnamce Factories
+
Shri B. K. Das:

"IS&{ Shri Subodh Hansda:
| Shrimati Savitri Nigam:

Will the Minister of Defence be
pleased to state:

(a) the percentage of requirements
of steel for the Ordnance Factories
now available from indigenous sour-
ees; and

)
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(b) how the supply has been aug-
mented from these sources after the
declarstion of emergency?

The Minister of Defence Produaction
in the Ministry of Defence (Shri
Raghuramaiah): (a) About 959 of
the present requirements of Steels are
met from indigenous sources.

(b) The capacity of the Ordnance
Facteries is being  supplemented by
supplies from other Public and Pri-
vate Sectur Steel Plants. Cold rolled

Sheets, which had to he imported
previously, are now being  supplicd
by Hindust=n Steel Ltd, Rourkela

and Shell blonm and billets by the
other Plants.

Shri B. K Das: May 1 know whe-
ther there is any item of production
for which we have o depend entirely
on the imported steel?

Shri Raghuramaiah: There are cer-
tain alloys like Ferro ''ungsten, Ferro
Vanadium and Ferro Chrome in regard
1o which we have to depend on
imports.

Shri B, K, Das: May 1 kuow to
what extent this demand for import-
ed steel has gone up during the
cmergency?

Shri Raghuramaiah: Probably the
hon. Member is asking a question
about the total increase in the demand
for the whole country. That, probably,
the Minister for Steel and Heavy
Indusiries will be able to give,

Shri Subodh Hansda: The hon.
Minister has stated that about 95 per
cent of the present requirements  of
stecls are met from indigenous pro-
duction of the steel factories at
Hourkela and other gteel plants. May
1 know whether there is any plan for
the setting aup of sleel plants especial-
Iy for the alloy steels by the Defence
Ministry?

Shr1 Raghuramaiah: The Housc ia
aware that sometime back a decision
was taken to set up an alloy steel
factory. The mnatter is under further
examination at the moment.
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Shrimati Savitri Nigam: May I
know whether the hon. Minister is
aware of the news that has appeared
in all the newspapers that supplies of
alloy steel to the ordnance factories
have been irregular; if so, whether a
proper assessment has been made
regarding the requirements and pro-
per planning has been made regarding
its proper supply to the ordnance
factories?

- Shri Raghuramaiah: As a mautter of
fact, the Ministry of Stecl and Heavy
Industries has made the necossary
arcahgements to meet the  defence
requirements by pooling all available
resources  in the country. Of course,
it has been planned and it is going on
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[(a) to (c). The Government have
entered into a licence agreement with
two French Firms for the manufac-
ture of Helicopters. Under the agree-
ment all components of the helicop-
ters will be progressively taken wup
for manufacture in India. The manu-
facture of hoth the helicopter and
the engine under the agreement has
been entrusted to Hindustan Aircraft
T.imited, Bangalore,

As regards warships, lhe question
of forvign vcollaboration is  under
consideration.]

Shr: Bhakt Darshan: Regarding the
warships can it be disclosed as to at
Jeast with which countries talks are
going on about co-operalion or colla-
boration?

Shri Raghuramaiah: 1 do not know
whether it would b~ advantageous to
disclose it at this stage when we are
actually negotiating with two or
three countries. Of course, if the
Chair so directs, I have nu objection
to disclose it.

Mr, Speaker: It would be for the
hon. Minister to decide and tell the
House whether it is in the public
interest to disclose it or not. How can
1 advise him?

The Prime Minister and Minister
of External Affairs and Minister of
Atomic Energy (Shri  Jawaharlal
Nehrn): When we are dealing with
two or three countries obviously it is
not desirable to give uvut the news.

Shri Bhakt Parshan: May 1  know
by what time st the latest the HAL
will be able to manufacture Theli-
copters? '

Shri Kaghuramaiah: Roughly we
expect the manufacture lo commence
within a year of the stariing of the
whaole process.

$hri P. C. Borooah: May 1 know
whether it is not a fact that the
existence of a variety of aircraft with
the IAF will add to its difficulties
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of maintenance, particularly in regard
to spare parts which require a lot of
foreign exchange?

Shri Raghuramaiah: Each type of
aircraft has a different role to play.
If the role is the same, then there is
no denying the fact that advantage
would lie in standardisation. But
here different roles have pgot 1o be
played.
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Mr. Speaker: How long will 1t take
to manufucture them ourselves and
what will be the cost?

Shri Raghoramsizh: We need
foreign technical know how for some
time to come.

Shrl Hem Barua: On a previous
occasion, information gbout an agree-
ment with a French firm, so far as
helicopters are concerned, was refus-
ed to be disclosed in this House but,
subsequently, not only the number of
helicopters was given in {he news-
papers but a leading newspaper wrote
an editorial on that. In thc context
of that, may I know what steps Gov-
ernment have taken to see that agree-
ments, or rather negotiations of this
sort, do not leak out of their files,
especially when the information has
bern denied tn us? '

Shri Raghuramaijah: So far as we
are concerned, when the agrecment
requires that the details should 1ot
be disclosed, we are bound to honour
it. What happens at the other end
I cannot say.

Shri Hem Barua: I have menlioned
4 positive instance. Then T took it
to your chamber and acquainted ycu
about that. I am asking this ques
tion because it has happened on a
previous occasion.
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Mr. Speaker: The Member comp-
lains that the details that are denied
to the members here are disclosed by
the newspapers to the public and
everybody knows it except the Mem-
bers. So, he says that some steps
should be taken to see that this infor-
mation does not leak out.

Shri Hem Barua: They are making
a fetish of secrecy.

Shrl Jawaharial Nehru: That may
be so but there ig a difference bet-
ween an official statement by Gov-
ernment and an unfortunate leakage
to the press. We want to take steps
to prevent these leakages which take
place either here or in those countries
with whom we are dealing or from
the Embassies concerned, There are
many places from where the infor-
mation can leak out. But there is a
difference between a formal statement
by Government and the press giving
various surmises.

Shrl Hem Barua: May 1 point out.

Mr. Speaker: He has explained it

Shri Narendra Singh Mahida: May
1 know whether in “warships”, battle-
ships, destroyers, aircraft carriers and
submarines are included? Also, what
would be the seating capacity of the
helicopters?

Mr. Speaker: That is too wide a

question. Next question.

Industrial Truce

+
Shri Indrajit Gupta:
Shri P. R. Chakraverti;

*460. / Shri P,  C, Borooah:

Shri S, M. Banerjee:
| Shri Dajl:

Will the Minister of Labour and
Employment be pleased to state:

(a) whether any of the parties to
the Industrial Truce Resolution of
3rd November, 1862 have demanded a
review of its working; and

(b) whether Government propose
to call another tripartite conference
‘for this purpose?
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The Deputy Minister in the Minis-
try of Labour and Employment (Shri
R. K. Malviya): (a) Yes.

(b) The matter is under considera-
tion.

Shri Indrajit Gupta: 1 want " to
know which are the parties who have
asked for g review of this Resolution
on the basis of complaints that it is
not being properly implemented? Whe
are the parties?

Shri R. K. Malviya: One of them
13 the ALT.U.C. Others have also
asked for a review but under certain
conditions,

Shri Indrajit Gupta: May [ know
whether the Government has carried
out any departmental review of its
own and whether it has found that
the employers have been guilty of
larger numbers of retrenchment, dis-
missal and discharge which are in
violation of the truce?

Shri R, K. Malviva: Yes. We are
in contact. Only the other day on the
floor of the House I said that 29 com-
plaints were received. They were at-
tended to.

Shri Indrajit Gupta: They were
only closures. I asked about retrench-
ment, dismissal and discharge specifi-
cally.

Shri B, K, Malvlya: The complaints
which have come before the Ministry
have been examined, and are being
examined and action is being taken in
all cases.

Bhri Daji: Is it a fact that even
the I.N.T.U.C. has complained that the
resolution is not worked properly and
it so, when the complaint is general-
ly from the workers' side, when will
the Government decide on a new tri-
partite conference?

The Minister of Planning, Labeur
and Employment (Shri Nanda): It is
unfortunately true that compared to
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the excellent results secured in the
first two or three months after the
declaration of emergency, recently,
last month, particularly, there has
been some deterioration.

Shri Ranga: Reflection on the Gov-
ernment policy regarding emergency.

Shri Nanda: The Government policy
is, whenever any slight change for
the worse occurs, strong action is
taken. In a recent meeting of the
informal consultative committee re-
garding Labour, this was very fully
discussed. In this case, unfortunately,
the position is that employers have not
come up to expectation in this parti-
cular respect. 1 have written t{o all
of them—organisations of workers as
well as employers. We may have o
sit down again to have a review of
the position.

Shri P. R. Chakraverti: May we
know in how many cascs employers
have gone back on the assurance given
in the tripartite conference and if so,
what are the reasons advocated by
them?

Shri Nanda: The main thing which
has been the subject of complaint is
that whereas they had agreed that,
instead of allowing matters to go to
adjudication, particularly in cases of
retrenchment and other personal cases,
they will be settled by arbitration,
there has been some progress in that
respect, but not enough. That iz the
chief ground for complaint.

Shri A, P. Sharma: May I know
whether the Government is aware
about the concern expressed by trade
unions in the public sector enterprises
about non-implementation of the In-
dustrial truce resolution, particularly
by the employing Ministries and if so,
what steps the Government are tak-
ing to see that the employing Minis-
tries also implement the Industrial
truce resolution?

Shri Nanda: There have been some
complaints received also about publie
sector enterprises and certain depart-
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ments of Government That is alse
being looked into.

Shri Surendranath Dwivedy: 1
wanted to know whether it has come
to the notice of the Government that
the steel factory at Rourkela which
is a public sector industry has violated
this Industrial truce even during the
emergency?

Mr. Speaker: Some particular fac-
tory has also violated this?

Shri R. K. Malviya: There is no
information about it Complaints
have not come.

Shri P, C. Berooah: May I know
whether the LN.T.U.C. has demanded
revival of Industrial committees for
major industries and if so what is the
response from the Government?

Shri Nanda: There is no question
of revival. Industrial committees are
there. Meetings have not taken place
for some time because of the emer-
gency. I think we will have to start
having meetings.

Shri Mohammad Elias: May I know
whether it is a fact that the employ-
era are constantly refusing to co-
operate with the Government for vo-
luntary arbitration and if so whether
the Government is thinking of adopt-
ing any other concrete measures to
force the employers to agree to volum-
tary arbitration?

Shri Nanda: The moment the word
force is used, it ceases to be voluntary
arbitration. There is adjudication. We
have got power to refer disputes to
adjudication. We do that. This was
in order to obviate delays that instead
of adjudication, we should have volun-
tary arbitration. This is a matier en-
tirely within the discretion of the em-
ployers. Some progress has occurred
I expect that things will be better
still
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Plaaning Boards in States

+
[ 8bri Rishang Keishing:
Shri Sidheshwar Prasad:
Shri Ramshekhar Prasad

Bingh:

Shri Bishwanath Roy:
Shri Subodh Hansda:
Ehri 8. C. Samanta:
L Shri . C. Sharma:

]

Will the Minister af Planning be
pleased to state:

(a) whether Guvornment proposed
that every Statc and Union Territory
in the country should furm a Board
or Commitiee for the purpose of plan-
ning; and

(b) if su, how many States and
Union Territorics have constituted the
Planning Commitltees or Boards?

The Deputy Minister in the Minis-
try of Labonr and Employment and
for Planning (Shri C. R. Pattabhi
Raman): (a) The setting up of Plan-
ning Boards for States was recom-
mended by the Planning Commission.
The recornmendation did not extend to
Union Territories.

(b) Several States have had the p1o-
posal under consideration. Organisa-
tions described as State Planning
Boards have been set up in three
States--Orissa, Rajasthan and Punjab.

Shri Rishang Keishing: May I know
the reasons why Union Territories
bhave not been included in this?

Shri C. R. Pattabhi Raman; So far
ns the Union Territories arce concern-
ed, the Planning Commission itself
deals with these matters.

Bhri Rishang Keishing: May 1
know whether the States have given
any reawnns fur the delay, ang also
by what time 31 the States are ex-
pected to have these planning boards?

Shri C. R, Pattabhi Raman: It is not
a question of giving reasons, Thoy
are considering the various aspests,
and we arc geiting replies gradually
from one State after another. In
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eome cases, where the boardg may
have been formed, we are drawing
the attention of the States to the
imperfections that we have found in
the formation.
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Shri Bishwanath Roy: Muy 1 know

whether the planning bpards or com-

mittees proposed  would  begin to

function before the end of the Third

Plan, and what the main features of
those boards or commitices would be?

Shri Nanda: It is not that there is
a vacuum there. The States have
som¢ machinery new. The Plunning
Commission's  recoinmendation was
that it may be strengthened and im-
proved in certain directions. Some of
the States have said that their exist-
ing machinery is quite adequate. Some
others are considering the wvarious
suggestions that have been made.

Shri 8 C. Samanta: May 1 know
how this planning work is being done
at present and the agency which is
at present resorted to in the States in-
stead of these committees and boards?

Shri Nanda: ‘The apgency is a com-
mittee of the Cabincl in a number of
cases with the Chief Minister at the
head of it, and sometimes there are
some officers concerned with planning
and development associsied in those
cammitiecs,

Shri D. €, Sharma: May 1 know
whether any mode!l sel-up has been
recommended for these bourds, and
if s0, the elements that are going to
compose these boards?

Shri Nanda: This has been given
in the document of the Third Fivg
Year Plan
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Shri Surendranath Dwivedy: May
I know whether there is any body
apart from the State planning board
to review the work of the progress
of the planning from year to year?

Shri Nanda: Yes, that is being
done through the annual plans. The
Planniny Commission sits with the
representatives of the States and does
that,

Shri Surendranath Dwivedy: To
watch the progress in the State itself?

Shri Naunda: Yis.

Shri Daji: How are the planning
boards in the States expected to be
different from the existing machinery,
if this difference was thought to be ne-
cessary? What is the Centre's reac-
tion to the refusal of some of the
States to sct up separate planning
boards?

Shri Nanda: It is a question of cgn-
dering precisely what is happening in
the particular State, and whether ac-
tually it is adequate or not. We have
written to them. The difference is
that we have asked for some kind of
a permanent and continuing set-up
which will lonk at the data, improve
them and consider the long-term re-
quirements and also have the associa-
tion of non-official experts in that pro-
cess. To some extent, it is being done.

Shri Ranga: Are any efforts being
made to coordinate whatever work
‘has been entrusted to these planning
boards dnd. planning committees with

- -
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the work that has to be developed
now by the Defence Councils in the
varidus States as well as at the Cen-
tre? May I also know whether any
other effort is being madc by these
planning boards to see that the expen-
diture outside the planning, which has
been complained about by the Fsti-
mates Committee, is minimised?

Shri Nanda: Certainly, the fact
that defence imposes additional liabi-
lities has to be kept in view in con-
sidering all programmes, so that ut-
most economies arc effected, and cer-
tainly, this should be kept in view by
all the States,

Shri Ranga: What about the expen -
diture outside the Plans?

Shri Harish Chandra Mathur: Is it
a fact thal the Planning Commission
having considered the existing machl-
nery in the States to be inadequate
recommended more than a year back
the setting up cf planning commis-
sions of a parmanent nature there
instead of boards as such? II so, what
are the reasons which are being given
by the various States for not doing
s0?

Shri Nanda: Some States have said
that their existing machinery is ade-
quate, in their view. Some of them
are not gble to obtain enough of ex-
perts of the kind visualised by the
Planning Commission. They are not
available. There are wvarlous other
things also.

Dr. P. 8. Deshmukh: Since we have
worked without these State boards for
these twelve years and since we are
in an emergency, would not the Cen-
tre like to advise States not to
bother about setting up new boards
now?

Mr. Speaker: It is a suggestion for
action.

Dr. Sarojini Mahiskl: In the con-
text of the emergency prevailing in
the country, may I know whether any
special instructions are being given to
the planning boards or to any other
organisation of this nature? .
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Shri Nanda: Yes This idea was
thrown up in the last meeting of the
NDC that this should specially be
kept in view.

Shri Ramanmathan Chettiar: Would
amy extra expenditure be involved if
planning boards are to be set up in
the States? Is that the main reason
why State Governments are averse to
the idea?

8hri Nanda: This question was rais-
ed from one State. But the answer
is that no considerable expenditure
should be incurred simply for that
reason, because even otherwise ade-
quate arrangements will have to be
made for the purpose.

Shrl Shivananjappa: May I know
whether there is any body at the
State level to evaluate the progress
of the plan?

8hri C. R. Pattabht Raman: It has
already been stated, Usually it is
the Chief Minister with g few officials
under him who try to evaluate it at
present. But we find it inadequate in
view of the complexities of the Fourth
Plan and various other things, espe-
cially perspective planning.

Shrl Tyagl: Have Government ex-
amined the feasibility of tranferring
some experts from the Planning Com-
mission to various States? At present,
there are, I understand, 229 officers,
876 ministerial staff and 246 peons in
the Planning Commission.

Mr. Speaker: It is a suggestion for
action.

Shri Nanda: In the Planning Com-
mission, there is the messenger sys-
tem. There is a certain number of
messengers, of course. Considering
the various aspecls of the work of the
plan and development in the whole
country, I would like to give a fuller
account to the House about what is
being done. It may be that there may
be some superfluous people, If so, they
should not be there. But if all the
functions are to be performed, there
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may have to be even strengthening
in some directions.

Shri Tyagl: It is difficult to believe
that they are all busy.

Mr, Speaker: Order, order.

Bhri Surendranath Dwivedy: It i»
expansion of the Planning Commis-
sion.

Shri Tyagl: The House has also
some intelligence.

Mr. Speaker: Next question.

Indians working in Afro-Asian
Solidarity Conferemce Secretariat

*462 Dr. L. M, Singhvl: Will the
Prime Minister be pleased to state:

(a) the number of Indians working
in the Secretariat of Afro-Asian Soli-
darity Conference and for how long
they have been there;

(b) whether the Government of
India have, at any time, extended
pecuniary support to any Indian dele-
gate visiting the said Conference;

(c¢) whether there is any unit of this
Conference functioning in India; and

(d) if so, the personnel thereof?

The Deputy Minister in the Ministry
of External Affairs (Shri Dinesh
Singh): (a) to (d). A statement is
placed on the table of the House.

Statement

The unit of the Afro-Asian People's
Solidarity Organisation functioning in
India is known as “[ndian Association
for Afro-Asian Seclidairty"”. There is
an Indian Seccretary in the Perma-
nent Secretariat of the Afro-Asian
People's Solidarity ©Organisation at
Cairo, working there since 22nd April,
1961. Prior to the present incumbent,
there had also been an Indian work-
ing in the Permanent Secretariat from
1858 to 1960.

2. Government have at no time ex-
tended monetary support to any
Indian declegate attending the various
Conferences held by the Afro-Asian
People’s Solidarity Organisation
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3. A list of names of the office
bearers of the Indian Association for
Afro-Asian Solidarity elected at the
Third Conference of the Association
held in Bombay in December, 1880
ig given below:

President .
Vico-Presidents

Smt. Rameshwari Nehro
Shri Mathura Das
Mat!

hur

Smt. Aruna Asaf Al
Shri Brahm Prakash
Shri S. S. Mirajkar
Shri Naushar Al
Shri Darbara Singh
Pt. Onkarnath Thakur
Shri R. K. Patel
Dr. Syed Mohd.
Shri K. Subramaniam
Shri B.A, Dalal

General Secretary Dr. Anup Singh

jt. General Sec-
retary . . Shri M. Govinda Reddy
Office Sccretaries Smt. Perin  Romesh
Chandra
Shri O.P. Paliwal

Members of the
Executive Com-
mittee . Diwan Chaman Lal

Shri Harsh Dev Malviya

Smt. Littoo Ghosh

Shri A, K. Gopalan

Shri Giani Gurmukh

Singh Musafar

Shri Inderjit Gupta

Shri Radharaman

Shri Romesh Chandra

Maj. Gen, S.S. Sokhey

Pt. Sunder Lal

Shri A.S.R. Chari

Dr. L. M. Singhvl: It is stated that
there was no pecuniary support ex-
tended to any Indian delegate attend-
ing these conferences. What is the
extent and form of the non-pecuniary
support or recognition extended to
this organisation by Government?

Shri Dinesh Singh: People were
provided with travel documents, and
bave been given some publicity mate-
rial.

Dr. L, M. Singhvi: Have Govern-
ment investigated the antecedents and
eomposition of this body at the inter-
pational level? If so, do Government
propose to continue to allow delegates
frem India to this organisation’s con-
ferences
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The Prime Minister and Minister of
External Affairs and Minister of
Atomic FEnergy (Shri Jawaharlal
Nehru): Normally, Government al-
lows delegates to goto conferences like
this. The real question that is involv-
ed is that of foreign exchange or any
other expenditure. It was made quite
clear in this case, as in others, that
no expenditure, no foreign exchange,
would be paid by Government. There-
after, a list of some people was given.
They were apparently of the Indian
branch of the Afro-Asian Solidarity
conference. Many of them had pass-
ports already. I am not sure if they
required any more passports. We
thought in the circumstances that they
might be able to put the Indian case
in regard to this conflict with China
better there because the Moshi Con-
ference itself, apart from those who
sponsored it, had a large number of
important African deaders attending.

Shri Vidya Charan Shukla: In view
of the fact that the Afro-Asian Soli-
darity Conference is dominated main-
ly by China, what steps have Govern-
ment taken to watch the activities of
this conference branch in India and
whether any action has been taken
against them here for their activities?

Shri Jawaharlal Nehru: We are not
aware of any particular activities thag
require action. Naturally in the nor-
mal course some information is receiv=
ed about the various activities. So far
as this Conference is concerned they
do not come in for adverse notire.

Shri Hem Barua: In %iew of the
fact that the Indian delegation to the
Moshi Confercnce achieved nothing
in relation to the India-China border
dispute, except disgrace for the coun-
try . ..

Shri Hiren Mukerjee: Sir, on a
point of order. This is supposed to be
part of a question in pursuance of a
practice which is being pursued by
this particular hon. Member for a long
time now. I wish your guidance in
this matter, if a question might be
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prefaced 'by this sort of a thing. ..
(Interruptions.)

Shri Hem Barua: Before I have
finished this question, here is a point
of order raised by a Member. It is
usurpation of your powers and viola-
tion of a privilage enjoyed by Mem-~
bers, We are not going to tolerate
‘this.

Mr. Speaker: He will kindly resum
his seat. .

&Shri Hem Barua: I have not finish-
ed my question.

Mr, Sneaker: He will kindly resume
'his geat. So far as putting of ques-
tions is conccrned, it is not one Mem-
ber but a very large number of hon
Members who always prcface their
questions with long statements.

.

Shri Hem Banu.:
Bir ...

Mr. Speaker: Order, order. Is he
not prepared to listen to me also?
There is no question of any point of
worder being raised because it is noi
:one Member who does so. It is most-
ly the case with at least two dozens
-0of Members if I could give a figure.
I am always taking exception. But
when a Member begins to do so, these
things have to be heard because it is
‘to be seen whether it is really neces-
.sary to make the question intelligible.
‘*Only that much can be allowed so
‘that the question might be understood.
‘Nothing beyond that. But I might
take this opportunity, not related with
this point of order, to request the hon.
Members tosconfine themselves straight
to the information that they require
and not to preface it with unnecessary
-statements that could be avoided, be-
cause during question hour this is not
‘the form in which questions should be
-put.

Shri Surendranath Dwivedy: Sir,
‘before he finishes his sentence, there
scannot be a point of order.

Mr. Speaker: There is no point of
sorder. Almost in 99 out of 10:0 cases
wof points of order raised during the

May [ submit,
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Question Hour, they were irrelevant.
What should I say about a ‘particular
point of order at this moment? What
point of order can be raised when a
supplementary is being put? When
a Member stands up on a point of
order, under the Rules I have to listen
to him and ultimately it turns out
that there is no point of order at all
I will request the hon. Members to
exercise self-restraint instead of my
saying that I would not listen to
them . . . (Interruptions.)

Dr. M, 8. Aney: May I submit that
the point of order which arises is
whethier a Member can raise a point
of order before the question is put?,
That is the point of order for you to
consider. ’

Mr. Speaker: The point of order is
only the excuse that the Member can
take. He had understood what is go-
ing to follow and he objects to it.

Shri Hem Barua: May I submit on
your ruling that preface a question
with a statement in order to make
it . . . (Interruptions.) Let me finish
what I have to say.

Mr. Speaker: I request him to pro-
ceed with his question. I might re-
peai that whatever he has said is not
necessary for asking information.

Shri Hem Barua: I bow to your
ruling, but when I put the question
like that it is only because I want to
make my question more intelligible.
1 am not temperamentally suited to
put a question like: “How many
women in India are married?”

Mr. Speaker: The only difficulty is
that he might think that all that state-
ment is necessary to make the ques-
tion intelligible, though it may not be
necessary. That is all

Shrl Hem Barua: You will agree
with me that I always pack them im
only one question.
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Mr. Speaker: There is no need for
entering into any further argument.
He might put the question straight.

Shri Hem Barnma: In view of the
fact that the Indian delegation achiev-
ed nothing for India—

Mr. Speaker: Again 1 will stop
him there. Why does he presume
things? That is his opinion only, and
not a question for information.

Shri Hem Barua: I am giving my
opinion.

Some Hon. Members rose—

Mr. Speaker: Order, order. When
1 am dealing with the hon. Member,
others should not stand up in this
manner. What the hon. Member said
is his opinion. It is not the time now
that he should give his opinion on
that. He should come straight to the
guestion, to the information that he
wants from the Minister.

Shri Hem Barua: May [ know whe-
ther the Government have enquired
from the Indian delegation to the
Mosha Conference the actual position
about the situation there and how far
the mission that the Government en-
trusted them to fulfil there succeed-
ed? As the Prime Minister has just
said, it had the Prime Minister's bles-
sings also. 1 want to know whether
the Government had enquired from
thern about the correct position, the
correct perspective.

Shri Jawaharlal Nehru: 1 am very
sorry to say that the hon. Member's
questions are always so involved that
my poor brain reels under them. There
are so many provisos, if's and but's
and insinuations that I just cannot
understand what he is driving at.
This question, as framed by him, ob-
viously is full of inginuations, and, as
you were pleased to say, he is expres-
sing his opinion. It is open to him to
express his opinion, but . . .

Mr, Speaker: The only question that
can be formed out of what he said is
whether the Government has enquir-
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ed from the delegation whether they
have beci: able to achieve anything.

Shri Jawaharlal Nehru: Well, if
that is the question, I shall certainly
answer it, but he himself . .

Shri Hem Barua:
question.

That was my

A W
Mr. Speaker: Order, order.

Shri Hem Barua: There was no in-
sinuation. I am in a weak position
because you are on me.

Mr. Speaker: No. He is entirely
mistaken. He is in a very strong
position.

Shri Jawaharlal Nehru: The hon.
Member, before he asked that Ques—
tion, gave his opinion and the answer
to that in his own opinion!

Shri Hem Barua: No, Sir. I never
did that.

Shri Jawaharlal Nehru: He said, in
view of the fact that they have com-
pletely failed, whether these things
have failed or not. It is an
extraordinary thing, to put a question
like that, if I may say so, with all
respect. I may say that the insinua-
tion contained in that question is
totally wrong and unjustified. Second-
ly, they did not fail. I think by
their going there, they did some good.
I do not say they changed . . .

Shri Hem Barua: They passed a
resolution with reservations,

Shri Jawaharlal Nehru: If the hon.
Member wants to discuss this thing,
he can discuss it at some other time.
Having enquired into this matter from
various sources, from our Missions and
others, apart from the members of the
delegation, we filnd that the position
would have been much different, it
would have been much more disad-
vantageous to us, if those people had
not gone there.
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Diplomatic Assignment of Officials
and non-Officials

*464. Shri Harish Chandra Mathar:
Will the Prime Minister be pleased to
state:

(a) how many officials and non-
officials have been sent abroad during
the last two years on diplomatic as-
signment of (i) permanent nature and
(1i) temporary nature; and

(b) whether services of M.Ps. have
been utilised or are proposed to be
utilised?

The Deputy Minister in the Minis-
try of External Affairs (Shri Dinesh
Bingh): (a) 11 officials and 3 non-
officials, 14 in all, were sent out from
India as Heads of Missions during the
last two years. Such assignments are
normally made for a term of three
years.

(b) Yes.

Shri Harish Chandra Mathar: 1s
it a fact that the Government have
been depending heavily on the ser-
vices to draw for these diplomatic as-
signments and may 1 know whether
they have found the non-official field
barren and, if so, what have they done
to discontinue this?

The Prime Minister and Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): It is wvery difficult to
enter into this question of relative
importance, but we have often been
disappointed by people who are not
trained—they are very good people—
but this requires a particular training
in languages and other things, in the
history of the country to which they
go; and the Foreign Service is built
up to suit that purpose. Most other
countries, those big countries, have
almost given up employing mnon-
service men which they did to begin
with. Gradually by experience this
has been more and more limited and
only in a very few cases that is done.
We have built up a foreign service;
a trained service. 1 do not mean to
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say ﬁlq_t all of them are brilliant, but
they keep a very high standard. Our
toreign service has a high reputation
in the diplomatic services of the
world. When we employ the others,
so-called non-service-men, even those
non-service-men, usually, if they are
continually employed, get the training
and experience. But sending a per=
son who has not got that training in
languages and other things often
creates difficulties.

Shri Harish Chandra Mathur: Hav-
ing found the non-official field barren,
as confirmed by the Prime Minister,
may 1 know whether during these 17
years, any positive effort has been
made to develop the non-official per-
sonnel?

Shri Jawaharlal Nehru: 1 do not
quite understand how we develop a
non-official person, unless by making
him an official, giving him that train-
ing and putting him as a member of
the service.

Shri Harl Vishnu Kamath: May I
know, in the higher echelons of our
diplomats, 1 mean to say the Heads of
Embassics and other Missions abroad,
what is roughly, if not accurately, the
proportion of service-men and non-
service-men, and how does it compare
with the position as regards Heads of
Missions of other countries?

Shri Dinesh Singh: There are 38
official Heads of Missions and 13 non-
official Heads of Missions.

Shri Hari Vishnu Kamath: How
does it compare with other countries?

Shri Dinesh Singh: They differ ac-
cording to their custom, system, etc.
But this is a good figure, if I may say
s0.

Shri H. N. Muokerjee: Has it not
been the experience of Government
that on many occasions, quite apart
from the technical aspects of the work
to be done by these diplomatic ap-
pointees, political aspects become very
important and purely service person-
nel, however competent they might
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be in languages, protocol and all that
sort of thing, are not adequate to the
situation?

‘ Shri Jawaharlal Nehru: That has
also been the Government's experi-
ence. Normally the regular Heads of
Missions are helped by non-officials
end others going from time to time.
But about making them permanent
Heads there, it is done sometimes; my
eolleague has just stated that there are
13 Heads of Missions who are non-
service-men. But on the whole it has
not been a very successful one,

Shri Hari Vishnu Kamath: What

has not been successful?

Shri Jawaharlal Nehrn: Sending
out non-officials.

Shri R. 5. Pandey: Apart from the
assignment of officials and non-
officials, may I know whether we have
received so many invitations from
different countries to send delegations,
but we are not able to send them
because of shortage of foreign ex-
change?

Mr. Speaker: That is quite a differ-
ent thing.

AVRO-748

+
Shri P. C. Borooah:
*465. { Shri 5. M. Banerjee:
L Shri D, C, Sharma:

Will the Minister of Defence be
pleased to state:

(a) whether any further progress
hag been made regarding manufacture
of AVRO-748 in Kanpur; and

(b) if so, to what extent?

The Minister of Defence Production
im the Ministry of Defence (Shrl
Raghuramalah): (a) and (b). The
first Kanpur built AVRO-748 (Sub-
roto) which flew in November 1961,
has done over 250 hours of flying.
The second aircraft is expected to fly
shortly. Work on the manufacture of
the next five aircraft is in progress.
I may add that the second aircraft hag
actually gone up in the air and has
been there for 45 minutes; and, it has
done successfully.
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Shri P. C. Borooah: What is the
foreign exchange component of this
aircraft and how does it compare with
the first aircraft?

Shri Raghuramaiah: We hope it will
compare favourably.

Shri D, C. Sharma: May I know
whether this has been produced as a
result of collaboration with some
foreign countries or the whole thing
has been done on our own?

Shri Raghuramaiah: This is in col-
laboration with Messrs. Hawker,
Siddcley Aviation, United Kingdom.

Shrimati Sharda Mukerjee: When
the first model of this aircraft came
out there were comments in a certain
section of the Press saying that the
performance was below the required
standard. I would like to know
whether in the second model any im-
provement has been made; if so, what?

Shri Raghuramaiah: I do not think
it is quite correct to say that even
the first model was below expec-
tations. It has done very well and as
well as could be expected. It has
flown to many south-east Asian coun-
tries and has been greatly appreciated,

Shri P. C. Borooah: My question
was about the foreign exchange con-
tent for this second aircraft as com-
pared to the first one.

Shri Raghuramaiah: There is not
much difference between the two.

Relationship with Iraq

Shri D, C. Sharma:
Shri Hem Barua:
Shri Bishanchander Seth:
Shri Yashpal Singh:
*466. { Shri Sarjoo Pandey:
Shri Harish Chandra Mathur:
Shri P. K. Deo:
Shrimati Maimoona Sultan:
Shri Bhakt Darshan:
LS!LH Bhagwat Jha Azad:

Will the Prime Minister be pleased
to state:

(a) whether it is a fact that a

+
{' Shri Bibhuti Mishra:
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military coup took place in Irag on
the 8th February, 1963;

(b) if so, whether there has been
any loss of Indian property or life in
Irag; and

(¢) whether there is any change in
Iragi-Indian relationship owing to the
change of regime?

The Deputy Minister in the Minis-
try of External Affairg (Shri Dinesh
Singh): (a) Yes, Sir.

(b) According to reports reeived by
the Government of India there has
been no loss of Indian life or property.

(¢} No, Sir, relations between the
two countries continue to be cordial.
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QUESTIONS

Special Alloy Steel Plant

*452 Shri S. M. Banerjee: Will the
Minister of Defence be pleased to
state:

(a) whether o final decision has
since been taken to establish special
alloy steel plant at Kanpur;

(b) if not, the reason for the delay;
and

(c) the steps taken to establish this
plant at an early date?

The Minister of Defence Production
in the Ministry of Defence (Shri
Ragharamaiah): (a) to (c). The
House was informed on 12th Novem-
ber, 1962 that the Government have
sanctioned the establishment of an
Alloy and Special Steel Plant in the
Defence sector.

MARCH 18, 1063

Written Answers 44 8

Due to the changed circumstances
the Government are examining this
project and a decision is expected
shortly.
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Labour Laws in Goa

468, [ Bhri 5. M, Banerjee:
. Shri A. K. Gopalan:

Will the Prime Minister he pleased
to state:

(a) whether all Labour Laws have
been enforced in Goa; and

(b) if not, the reason therefor?

The Depuiy Mnister in the Ministry
of External Affairg (Shri Dinesh
Bingh): (a) and (b). A Regulation
has been promulgated on the 22nd of
November, 1962, extending six essen-
tial Labour laws to the Union Terri-
tory of Goa, Daman and Diu:

(1) The Indian Trade Unions Act,
1926;
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(2) The Industrial Employment
(Standing Orders) Act, 1948;

(3) The Industrlal Disputes Act,

1547,

(4) The Workmen's Compensation
Act, 1923;

(5) The Payment of Wages Act,
1936; and

(6) The Mines Act, 1952

It has been stipulated that the Acts
extended to the Union Territory will
be brought into force by Notificatioh
by the Lt Governor. The Lt Gover-
nor has brought into force on the 19th
December, 1962, the first three of the
above laws. The remaining laws have
not yet been brought into force as
necessary adminisrtative arrangements
for their enforcement are lacking.
The Goa Administration, is however,
taking steps to  complete these
arrangements with a view to enforcing
the remaining laws as well,

M.E.S. Workers, Bikaner

874. Shri Karni Singhji: Will the
Minister of Defence be pleased to

state: -

(a) whether works of M.E.S. Bika-
ner Unit, (Rajasthan), made any re-
presentation for non-payment of their
arrears in pursuance of the recom=-
mendations of the Second Pay Com-
mission through their Representative
Caommittee to the authorities concern-
ed;

(b) if so0, the action so far taken in
this behalf: and

(c¢) the total amount claimed?

The Minister of Defence (Shri ¥. B.
Chavan): (a) Yes Sir.

(b) The number of employees in
MES Bikaner whose pay had to be
fixed under the Civilians in Defence
Services (Revised Pay) Rules 1960
and arrears to be paid as a result was
56. All the employees concerned have
been given an advance {owards
arrears. In 36 cases, pay has been
fixed and adjustment of arrears has
been completed. The position regard-

[ ]

ing the remaining 20 cases iz as
follows:—

(i) Pay fixed but adjustment of
arrears not completed. 12

(ii) Pay still required to be fixed 8

Steps have been taken to ensure early
finalisation of these cases.

(c) This information is being collect-
ed and will be laid on the Table of
the House,

LA.F, Canberra Air Crash

875. Shri Bishanchander Seth: Will
the Minister of Delence be pleased
to refer to the reply given Lo Un-
starred Question No. 294 on the 12th
November, 1962 regarding air crash of
a Canberra and state:

(a) whether examination of the
report of the court of enquiry has
been completed by Air, Headquarters
and forwarded to Government;

(b) if so, the action Government
have taken against the persons found
responsible; and

(c) the details of the courty of en-
quiry together with the recommenda-
tions? :

The Minister of Defence (S8hri Y. B.
Chavan): (a) Yes, Sir.

(b) The pilot of the aircraft leading
the formation flight has been given the
displeasure of the A O.C.-in-C, of the
Command.

(c) The Court of Inquiry came to
the conclusion that:—
(i) the aircraft was fu ly service-
able for the flight;
(ii) the aircrew was fully rompe-
tent to cary out the exercise:
(iii) the aircraft was correctly load-
ed and the flight was correctly
briefed and authorised:

(iv) the primary cause of the acci-
dent was that the pilot of the
aircraft did not follow his
leader’'s orders to climb, most
probably having not heard the
orders;

(v) the contributory causes of the
accident were bad weather; the
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pilot of the aircraft inadver-
tantly entered the fog and
attempted to turn left to avoid
high ground which was on his
right but whilst on the trun he
lost height and crashed; and the
decision to climb was taken late,

The Court held the leader of the
formation flight indirectly res-
ponsible for the accident as he
committed an error of judge-

ment by taking a late decision

to climb in the prevailing
weather conditions. The Court
made the following recommen-
dations:—

(i) Suitable action bhe taken
against the leader of the for-
mation flight;

(ii) Cost of the Service property
amoupting to Rs. 33,05,000 in
respect of the Canberra air-
craft and the cost of the flying
clothing worn by the two
officers, who were killed, be
written off.

(iii) As far as possible, the Squad-
ron training syllabus should
be sp scheduled as to avoid
low level flying exercises
during monsoons.

Unaccounted Buttons Found in
G.S.1.D., Delhi

876. Shri S. M. Banerjee: Will the
Minister of Defence be pleased fto
state:

(a) whether huge quantity of un-
accounted for alive plastic buttons
were found in Geaera! Store; Inspec-
tion Depot, Delii;

(b) whether Special Police Estab-
lishment investigation brought this to
me notice of the management;

(c) whether repart to this effect
was made to the Defence Ministry in
January, 1963; and

(d) il so, the action taken in the
matter?

The Minister of Defence Production
in the Ministry of Defence (Shri
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Raghuramaiah): (a) A quantity of
buttons of the value of Rs. 5000:00
was found in I.G.S.,, New Delhi, out-
side the Stores,

(b) and (c). Yes, Sir.

(d) The case has been handed over
to SPE for investigation.

Provident Fund Contributions

877. Shri S. M. Banerjee: Will the
Minister of Labour and Employment
Pe pleased to state:

(a) whether somc more industries
have agreed to increase provident
fund coutribution from 6} to 8 per
cent; and

(b) if so, which are those industries?

The Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C., R. Pattabhi
Raman); (a) and (b). The rate of
contribution in factory establishments
employing fifty or more persons in
cement industry has been increased
to 8 per cent with effect from the
1st April, 1963, Earlier, the enhanc-
ed rate was applied to the following
industries— ’

(i) Cigarettes;

(ii) Electrical, mechanical or
general engineering products;

(iii) Iron & Steel; and

(ivy Paper, other than hand-made
paper.

Basic Jet Trainer Aircraft

878. Shri P. C. Borooah: Will the
Minister of Defence be pleased to
refer to the reply given to Unstarred
Question No. 1974 on the 29th August,
1962 and state the action so far taken
in regard to manufacture of the basic
jet trainer aircraft?

The Minister of Defence Productiom
in the Ministry of Defence (Shri
Raghuramaiah): The first prototype
of the Basic Jet Trainer is cxpected
to be completed during the current
year,
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Employees of Tripura Administration
KEidmapped by Pakistanis

879. Shri D. C. Sharma: Will the
Prime Minister be pleased to state:

(a) whether six employees of the
Settlement Department of the Tripura
Administration were kidnapped by
Pakistani forces on the 26th Novem-
ber, 1962; and

(b) if so, the circumstances under
which they were kidnapped and the
steps that have been taken to secure
their release?

The Prime Minister and Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): (a) Yeg Sir.

(b) On 26-11-1962 at about 11:30
hours some East Pakistan Rifles per-
sonnel trespassed into Indian territory
across the Tripura-East Pakistan
border near Chakpur-Chara (India)
and kidnapped eight peons of the Tri-
pura Administration’s Survey and
Settlement Department who were en-
gaged in Survey work. The kidnap-
ped persons were detined at Lowgang
Camp in East Pakistan. They were
released two days later.

Protests have been lodged with the
East Pakistan Government both by
the Tripura Administration and the
Deputy High Commissioner for India,
Dacca but no reply has so far been
received.

Violation of Cease-fire line by
Pakistanis in Jammu and Kashmir

880. Shri Vidya Charan Shukla:
Will the Prime Minister be pleased to
state:

(a) how many cases of violation of
cease-fire line in Kashmir by Pakistan
forces have come to the notice of
Government in the last six 1nonths;
-and

(b) the action if any, taken to pre-
vent the recurrence of such incidents?

The Prime Minister and Minister of
External Affairs and Minister of

Atomic Energy (Shri Jawaharlal
Nehru): (a) 186 cases of violation of
CFL|Border in Jammu and Kashmir
by Pakistan forces have come to the
notice of Government in the six
monthg ending February 28, 1963.

(b) All possible steps are taken to
safeguard the CFL|Border from our
side. Violations of the Cease Fire
Agreement from the Pakistan-occupied
Kashmir should be prevented by the
Government of Pakistan. However,
we meintain constant vigilance and
when they occur, we complain about
them to the TU.N. Observers, who in-
vestigate and  give their findings.
Where necessary protests are also
lodged with the Government of
Pakistan.

Survey on Conditions |pof Industrial
Workers

881. Shri P. R. Chakraverti: Will the
Minister of Labour and Employment
be pleased to state:

(a) whether stepg have been taken
by Government in conducting a sur-
vey in industrial areas to collect data
on the savings of workers;

(b) whether any survey has been
made regarding the indebtednes; of
workers and the sources from which
they draw their debt; and

(e) whether any survey has been
made to find out the direct impact of
any rise in wuages on the standard of
living of the wourkers?

The Deputy Minister in the Minis-
try of Labonr and Empioyment and for
Planning (Shri C. R. Pattabhi Raman):
(a) and (b). The Gowvernment of
India conducted a Family Survey
among industrial workerg during the
period 1958-59 and the data were col-
lected by the Directorate of National
Sample Survey among other things on
indebtedness, savings and assets of
workers. The report will be publish-
ed on reccipt of the tabulated material
from Indian Statistical Institute,

(c) No detailed survey has been
conducted for studying the direct im-
pact of rise in wages on the standard



4425 Written Answers

of living of workers. However, &8
small general study was made on the
results of wage increases in 6 select-
ed units in Bombay in 1956 and a
stmmary report on this cnquiry was
published in the October, 1958 issue
of the Indian Labour Gazette.

ALR. Station at Ralpur

882. Shri Raghunath Singh: Will the
Minister of Information and Broad-
casting be pleased to state:

ta) whether the plan to set up a
transmitter for an A.LR. Station at
Raipur in Madhya Pradesh hag been
finalised; and

tb) if so, the details thereof?

The Deputy Minister in the Ministry
of Information and Broadcasting (Shri
Sham Nath): (a) and (b). The instal-
lation of a 20 kw mediumwave trans-
mitter at Raipur is in progress and is
expected to be completed early in
1963 -64.

ALR Employees in Bihar

883, Shri Marandi: Will the Minis-
ter of Information and Broadcasting
be pleased tp state the number of
staff artists and employees of the All
India Radio belonging to scheduled
castes and scheduled tribes in Bihar
ag on the 1st January, 19637

The Deputy Minister in the Minis-
try of Information and Broadcasting
(Shri Sham Nath): The number of
staff artists ond regular employees of
All-India Rad o belonging to Sche-
duled Castes and Scheduled Tribes in
Bihar as on 1-1-63 was as follows:—

Schedul- Schedul- Total
ed ed
Castes  Tribes

Stafl Artists . 2 5 7
Regular employees 29 16 45

TotaL . 31 21 52
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Lok Sahayak Sena Camp

884. Shri Daljit Singh: Will the
Minister of Defence be pleased to
state:

(a) the number of camps arranged
so far in Punjab State in pursuance
of Section 4 of the Lok Sahayak Sena
Act, 1958 during 1962-63 and the
places where they were arranged; and

(b) the total number of velunteers
recruited in various district camps?

The Minister of Defence (Shri Y. B.
Chavan): (a) 8 Sixty day camps and
4 fifteen day camps have so far been
held since lst April, 1962 at the places
mentioned below:—

6o-day camps 15-day camps
FATEHABAD SHAHKOT
BALACHAUR PALAMIUR
BULHOWAL ALHILAL
DEHRAGOPIPUR

NADAUN . KAPURTHALA
MURTHAL
GURUSAR SADHAR
MOHINDERGARH

FATEHGARH SAHIB

(b) The number of persons trained in
these camps districtwise is as under:—

Dhistrict Number

trained
HISSAR . 491
HOSHIARPUR 5 937
JULLUNDUR . 455
KANGRA . " 1185
KAPURTHALA . . 490
KARNAL . . . 514
LUDHIANA . 512
MOHINDERG *\RH . 517
PATIALA . . 518
’101.-\1 ' f 5819

Haj Pilgrims
#85. Dr. L. M. Singhvi: Will the
Prime Minister be pleased to state:
{a) the total number of Haj Pil-

grims from India during the last two
years;
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(b) whether any special facilities
are extended to Haj pilgrims; and

(c) if so, whether a statement would
be laid on the Table setting out the
details?

The Prime Minister and Minister of
External Affairs (Shri Jawgh:rla.l
Nehru): (a) 1961—21037.

1962—21084.
(b) Yes,
(c) The details are as follows:

The Haj pilgrims are issued pilgrim
passes free of cost by the Port Haj
Committee, Bombay. They are
vaccinated against small-pox and
inoculated against cholera at Govern-
ment and Municipal Hospitals and dis-
pensaries and international health
certificates are issued lp them.

The Government of India permit
Lthe pilgrims to take with them to
Hedjaz food grains, sugar, pulses,
ghee, cloth and certain other essen-
tial items, for their use there. They
are allowed foreign ecxchange to meet
their expenses abroad. This year they
will be permitted foreign cxchange
amounting to Rs. 1000 per head. They
have been exempted from the neces-
sity of obtaining Income-tax Clear-
ance or Exemption Certificate before
departure, Apart from the perma-
nent medical dispensary consisting of
one doctor and two compounders
stationed at Mecca a Medical Mission
consisting of five doctors and five
compounders (including  one lady
doctor and one lady compounder) is
sent to the Hedjaz during the Haj sea-
son. A batch of five wvolunteers|
welfare officers is also deputed to the
Hedjaz for the season to assist the
pilgrims. One mobile medical van
is maintained by the Indian Embassy.
Two more mobile medical vans are
being sent thig year.
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Techno-Economic Survey of Assam

887. Shri P. C. Borooah: Will the
Minister of Planning be pleased to
state:

(a) whether the National Councll of
Applied Economics has recently com-
pleted a techno-economic survey of
Assom: and

(b) if so, what are ily indings?

The Deputy Minister in the Ministry
of Labour and Employment and for
Planning (Shri C, R. Pattabhi Raman):
(a) and (b). Chapter 13 cf the Report
on  Techno-Economis  Survey of
Assam published by the National
Council of Applied Economic Re-
search, contains the summary of con-
clusions and recommendations.

Additional Fands for Roads in Punjab
Hills
888. Shri Hem Raj: Will the Minister
of Planning be pleaesd to state:

(a) whether Punjab Government
have asked for additional funds from
the Central Government for the im-
provement and construction of roads
in Punjab Hills and for the develop-
ment of Punjab Hills during 1963-64;
.and

(b) if so, the decision taken by the
Central Government?
The Deputy Minister in the Ministry

.of Labour and LCmployment and for
Planning (Shri C. R. Fattabhi Raman):

(a) No, Sir.
(b) Does not arise,

Preparation of Super-Phosphate
at Trombay
889 Shri P. C. Boronah: Will the
Prime Minister be pleased to state:

(a) whether it is a fact that the
_Atomic Energy  Establishment at
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Trombay has for the first time pre-
pared super-phosphate, with radio
active phosphorous isotope;

(b) if so, the steps being taken to
manufacture such fertilizers in the
country on a large scale; and

-(CJ the quantity of compound im-
ported during 1961 and 19627

The Prime Minister and Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): (a) Yes.

(b) The compound is not used as a
fertiliser as such, but is employed in
agricultural research mainly to in-
vestigate manuring and the uptake of
nutriment by plants. The question of
itg large scale manufacture does not,
therefore, arise. Such quantities as
are required for research purpose are
being prepared by the Trombay Estab-
lishment.

(c) As it was possible to import
such compounds without restriction
before the Atomic Energy Act, 1962
came into force, precise figures of
imports are not readily available.

Consumer Price Index Number

890. Shri P. C. Rorooah: Will the
Minister of Labour and Employment
be pleased to state:

(a) the consumer price index num-
ber for industrial workers during
February 1963; and

(b) how far the same increased or
decreased as compared to the figures
for the preceding months and the
corresponding month (ie. February)
of 1960 and 19617

The Deputy Minister in thie Ministry
of Labour and Employment and
for Planning (Shri C R. Pattabhi
Raman): (a) The final flgures ror
January and February, 1963 are not
yet available. Tme final figure for
December, 1962 (base 1949—-100) was
131,

(b) The following statement will
show the trends in incrcase or
decrease as compared to the figures
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for the preceding two months (Octo-
ber and November) as well as for the
corresponding month (December) of
the previous two years (1960 and
1861):—

All-India General Consumer Price
Index Numbers (Base: 1949-100)

1962 1961 1960

October . . 134 128 125
November . 133 128 124
December - 131 128 124
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Expansion of Air Force

892, Shri Hari Vishnu Kamath: Will
the Minister of Defence be pleased to
state:

(a) whether any plan has been fina-
lised for the expansion of Air Force;
and

(b). if so, the broad outlines thereof?

The Minister of Defence (Shri ¥. B.
Chavan): (a) and (b), Various
measures for strengthening the Air
Force are under active consideration
The extent of their implementation is
dependent to a considerable extent on
the assistance we can secure from
friendly countries with whom nego-
tiations are in progress. It is not m
public interest to divulge these
details.

Expansion of Army

893, Shri Hari Vishnu Kamath. Will
the Minister of Defence be pleased
to state:

(a) whether any plan has been fina-
lised for the expansion of the. Army,
the regulars as well as the rescrves;
and

(b) if so, the broad outlines thereo!

The Minister of Defence (Shri ¥. B.
Chavan): (a) and (b). Expansion of
the Army is in progress compatible
with our resources. Some of the im-
portant features of this expansion are
as follows:—

(i) For securing the required num-
ber of officers within a short
time, it has been decided to
grant emergency commissions
in the Regular Army to civiliang
including temporary and perma-
nent Central or State Govern-
ment servants and serving per-
sonnel of the Regular and Terri-
torial Army.

(ii) The strength of the Special List
Cadre of officers has been In-
creased for the duration of the
emergency.
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(iii) Four additional Branch Recurit-
ing Offices and 15 Sub-Recruit-
ing Offices have been opened
and some of the existing Branch
Recruiting Offices have been
expanded.

(iv) It has been decided to retain
the  Risaldars|Subedars and
Jemadars in service beyond the
date of completion of service
provided they are fit in all res-

pects,
(v) Ex-Junior Commissioned
Officers|Other Ranks, non-

combants enrolled in the Regu-
lar Army, discharged from ser-
vice or from the reserve, have
been made eligible for re-
employment!re-enrolment for
short service engagements.

(vi) Two Officers’ Training Schools
have been established (one at
Madras and the other at Poona)
and the Indian Military Aca-
demy, Dehra Dun, has been ex-

. Dpanded.

(vii) The capacity of the Army Cadet
College at Nowgong (Madhya
Pradesh) has been increased.

(viii) To step up recruitment to Terri-
torial Army, zonal restrictions
have been removed.

12 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

IMISTURBANCE IN LAW AND ORDER SITUA-
TION 1N KIrrBury IroN Ore Prorecr

Shri H. C. Soy (Singhbhum): Sir, I
beg to call the attention of the Minis-
ter of Mines and Fuel to the serious
disturbance in law and order situ-
ation in Kiriburu Iron Ore Project re-
sulting in dislocation of the normal
working of the project.

The Minister of State in the Minis-
try of Home Affalrs (Shri Hajarnavis):
Sir, with your permission, I rise to in-
form the House on behalf of the Minis-
ter of Mines and Fuel....
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Some hon. Members: There is
neither the Minister-in-charge nor
even the Deputy Minister.

Mr. Speaker: An objection has been
teken that the Minister and the
Deputy Minister both are absent. Is
there any special or urgent business
duz to which they are absent?

Shri Hajarnavis: Sir, there is  at
present ng Deputy Minister, and the
Minister is away in Calcutta. One of
the matters he is attending to is this
vely matter,

Mr. Speaker: That is all right. He
o proceed with the statement,

Shri Hajarnavis: Sir, I rise to in-
form the House on behalf of the Minis-
ter of Mines & Fuel of a report sent
by the Genera] Manager of the Kiri-
buru Iron Ore Project of the Nationai
Mineral Development Corporation
Lid. situated on the Orissa-Bihar bor-
der. regarding certain instances ot
mob violence that took place at the
Preject site on the evening of March
11, 1963 and the forenoon of the fol-
lowing day.

It has been reported that a Khalasi,
employed by a contractor, working
for the Kiriburu Project allegedly
moiested an adivasi woman near the
labour hutments. This was resented
by the advasi labourers living nearby
who assaulted the coniractor's non-
adivasi labourers and greviously in-
jured five persons with bows & ar-
rows and other weapons of offence,
This incident took place between 6
and 7 PM. on March 11, 1963. The
injured were given first aid at the site
and removed for further attention to
the District Hospita]l at Chaibasa in
Bihar,

In the morning of the following day
it is alleged that the adivasi labourers
and some other elements formed them-
selves into a violent mob, armed with
bows ang arrows, axes, stones, iron
rods, etc. and started atlackimg the
contractor's  non-adivasi "whourers
living in a portion of the Pruject site.



4435 Calling

The mob is reported to have indis-
criminately assaulted these labourers
causing grievous injuries to a num-
ber of persons. Many labourers are
reporteq to have fled to nearby areas,
The mob then proceeded towards the
general office building and made an
abortive attempt to ransack the same.
The mob was, however, kept in check
by the Project engineers through
tactful handling of the situation.
Thereafter the mob moved towards
the township in a threatening man-
ner. However, another contractor
who knew their language met them
on the way and did his best to pacify
them. In the meanwhile Armed
Police arrived at about 1-30 PM. and
the mob is said to have dispersed
thercafter.

Ag a result of the mob action in the
morning of March 12, 1963, 17 per-
sons, all of whom are employees of
the contractor, sustained grievous in-
juries. The injured persons are re-
ceiving treatment. Besides the  in-
jured, 3 dead bodies of the employees
of the contractor were also found. It
is further reported that two of the
men that were admitted to the Dis-
trict Hospital at Chaibasa in the even-
ing of March 11, 1963, succumbed to
their injuries. The Genera] Manager
of the Project hag stated that the
Police of the adjoining districts in the
States of Bihar and Orissa were con-
iacted as soon as the trouble broke
out and that the matter is now being
investignted by the authorities ol
these States.

The situation is now reported to be
under control and work has been
partially resumed. No damage to
Project property has been reported.
The General Manager has also stated
that no Project employee has either
been injured or otherwise involved.

Telephone and telegraph links are
reported to have been cut off by the
mob and it has not so far been pos-
sible to establish direct contact with
the Jocal authorities for ascertaining
fuller details. The Minister of Mines
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of Urgent Public
Importance

& Fuel who is now in Calcutta is
taking steps to get in touch with the
Project authorities and may, if neces-
sary, make g detailed report to the
House after his return to Headquar-
ters.
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Shri Swell (Assam—Autonomous
Distriets): The Kiriburu iron ore
incident ig not an isolated instance.
Such conflicts, frictions and fights
between non-tribal people and tribal
people have taken place in more or
less degree in various parts of the
country. Is Government aware of the
fact that this is largely because of the
high-handed attitude of the non-tribal
people trying to take advantage of the
simplicity of the tribal people when-
ever they come in contact with them,
and if the Government is aware of
that. .......

Mr. Speaker: No speeches can be
made on a Calling Attention Notice.
He can only put a question,

Shri Swell: Do Government propose,
in the interests of better integration
of the country to screen all non-tribal
people who come to work in a tribal
area, not only with regard to ability,
technical fitness and otherwise but
also with regard to their character and,
if thew are found to be guilty of tak-
ing advantage of the simplicity of
the tribal people, they are given
exemplary punishment?

Mr. Speaker: The Minister bas
gone to the spot. As soon as he comes
back after making an inquiry, I expect
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[Mr, Speaker]

be will make a fuller statement. Then
I will allow a few questions by hon.
Members.

Shri Swell: Thank you.

12.08 hrs.

PAPERS LAID ON THE TABLE

ANNUAL REPORT AND ANNUAL ACCOUNTS
OF THE EMPLOYEES' STATE INSURANCE
CORPORATION

The Deputy Minister in the Ministry
of Labour and Employment (Shri
R. K Malviva): Sir, on behalt of
Shri C. R. Pattabhl Raman I beg to
lay on the Table a copy each of the
following papers under seciton 36 of
the Employees’ State Insurance Corpo-
ration Act, 1948:

(i) Annual Report of the Em-
ployees’ State Insurance Corpo-
ration for the year 1961-62,

Placed in Library. See No.
LT—980/63].

(ii) Annual Accounts of the Em-
ployees' State Insurance Corpo-
ration for the year 1961-62 to-
gether with the Audit Report
thereon [Piaved in Library.
See No. LT—901/63].

MESSAGE FROM IRAJYA SABHA

Becretary: Sir, I have to roport the
following message received from the
Secretary of Rajya Sabha:—

“In accordance with the provi-
sions of rule 125 of the Rules of
Procedure and Cuncduct of Busi-
ness in the Rajya Sabha, I am
directed to inform the Lok Sabha
that the Rajya Sabha, at iis sit-
ting held on the 14th March, 1963,
agreed without any amendment to
the Agricultural Reflnance Corpo-
ration Bill, 1963, which was
passed by the Lok Sabha at its
sitting held on the 28th February,
1963."

MARCH 18, 1963

4438

CONSTITUTION (SIXTEENTH
AMENDMENT) BILL

RePoRT OF JOoINT COMMITTEE

Shri Krishnamoorthy Rao (Shi-
moga): I beg to present the Report of
the Joint Committce on the Bill
further to amend the Constitution of
India.

12.07 hrs.

GOVERNMENT OF UNION TERRI-
TORIES BILL—contd.

Mr, Speaker: I have to put the
motion to the vote of the House now

Shri Harl Vishnu Kamath (Hoshan-
gabad): Sir, by your leave, before you
put the question may I make a sub-
mission? You will be pleased to re-
collect that the Home Minister made
a special request.......

Mr. Speaker: There is one difficulty
that I might - just convey to Shn
Kamath. Shri Mahida approached me
this morning in my office and said
that he wanted to raise the same ques-
tion which Shri Kamath iz going to
raise now. I advised him that when
the Minister of Parliamentary Affairs
stands up at the cnd of the week to
make a statement about the business
of the House, this question might also
be taken up that when the House is
asked to sit late for transacting a
particular business no efforts are made
to see that the guorum is maintained.
I asked Shri Mahida to wait til] then.
I would request Shri Kamath also to
wait.

Shri Hari Vishnu Kamath: May |
invite your attention to another as-
pect of this matter? In all humility,
may [ submit that the Treasury
Benches are well aware that in con-
formity with the provisions of the
Constitution and our owp Rules of
Procedure, though sometimes discus-
sion is allowed to go on without
quorum—even that is objectlonable—
no decision of the House can be taken
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on any question without quorum. Be-
cause you asked us to do so,—we are
always willing to co-operate with the
Government in such matters—we
agreed readily to sit that evening up
to 730 and we adjourned after 7-30.
1 remember in the First Parliament,
the Prime Minister admonished his
own party men once for not keeping
the quorum for a Constitution Amend-
ment Bill. It was up to the Treasury
Benches, the Government and the
Congress party to maintain a quorum
of 50. When the Council of Ministers
is 59, it even a quorum of 50 is not
available in the House, how can parlia-
mentary democracy go on at thig rate?
You will be pleased to consider and
look into the matter and decide it.
They have got an elephantine majo-
rity.

Mr, Speaker: This was exactly what
1 had told Mr. Kamath that Shri
Narendra Singh Mahida had raised
and I had asked him to wait and
we will take that up and ask him also.

Shri Hari Vishnu Kamath. I may
not be here on Friday.

Mr. Speaker: Mr, Kamath said that
he was poing to raise a different ques-
tion,

Shri Hari Vishnu, Kamath: This is
different. What is your advice to
the Treasury Benches?

Mr. Speaker: Though I am thankful
to the whole House that it readily
agreed to sit late, I am grateful to
Mr. Kamath particularly that he says
very readily. That is perfectly all
right. But, then, this too I might just
say that when we have to sit late, of
course, it ought to be the business of
the Whips to see that Members also
remain present. That ought to be
there. 1t is only then that our sitting
lats is of any use so that business
might be transacted and concluded. If
we cannot do it, then, certainly it be-
comes difficult.

4440
Bill
The Minister of Parliamentary
Affairs (Shri Satya Narayan Sinha):
May I say something just now?

Mr. Speaker: Yes if he wants to say
something. I do not compel him.

Shri Satya Narayan Sinha: I  will
reserve my remarks to Friday.

Mr. Speaker: Now, the hon. Minis-
ter might say.

Shri Satya Narayan Sinha: In the
last few years, we have developed a
convention that when the time is
extended, when we decide to sit till
6 o'clock, in the extendeq time, the
question of quorum has never been
raised. Members who were interest-
ed in the subject matters to be discus-
sed used to be present. I quite see
that when a question is to be put
quorum should be there. [ quite
realise the force of the argument there.
1 think in future such things will not
happen.

Dr. M. S. Aney (Nagpur): When it
came to voting, we were only nine
Members in the House,

Mr. Speaker: Why should that be
emphasised again and again? Of
course, it is quite correct that hon.
Members have been accommodating
and that question has not been raised
when discussions go on.  But, we
should expect that when a decision
has to be taken, at least, there ought
to be quorum. Now, I put....

Shri Narendra Singh Mahida
(Anand): What about my asking a
question? The matter has now been
discussed. What remains to be said?

Mr. Speaker: He accepted my advice.
I mentioneg his name particularly
that it was at his initiative that this
has come.

Shri Narendra Singh Mahida: I
wanted him to express regret. He
should say so.

Shri Hari Vishnu Eamath: Let him
2ay so.
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Territories Bil|
Mr. Speaker: When he says that it

would not happcn again, is that not
regret?

Shri Satya Narayan Sinha: ] ex-

presg regret on behalf of the whole
House.

Mr. Speaker: The question is:

“That the Bill to provide for
Legislative Assemblies and Coun-
cils of Ministers for certain Union
territories and for certain other
matters be referred to a Joint
Committee of the Houses consist-
ing of 45 members, 30 from this
House, namely:.—

Shri R. Achuthan; Shri Ram-
chandra Vithal Bade; Shri Lax-
mi Narayan Bhanja Deo; Shri
Briji Basi Lal; Sardar Buta
Singh; Dr. Antonip Colaco; Sar-
dar Daljit Singh; Shri Dasaratha
Deb; Dr. P. D. Gaitonde; Shri
R, M. Hajarnavis; Shri Gauri
Shanker Kakkar; Shri R. Keish-
ing; Shrimati T. Lakshmj Kan-
thamma; Shri Lalit Sen; Shri
R. N. Yadav, Lonikar; Dr. Maha-
deva Prasad; Shri Dhuleshwar
Meena; Shri Mohammad Yusuf;
Shri H. N. Mukerjee; Shri Par-
tap Singh; Shri Man Singh P.
Patel; Shri Surendranath Dwi-
vedy; Shri S. V, Krishnamoorthy
Rao; Shri R. V. Reddiar; Shri
Sanji Rupji; Shri Era Sezhiyan,
Shri S. T. Singh; Shri Hari
Charan Soy; Shri N. M. Wadi-
wa; and Shri Lal Bahadur
Shastri.

ynd 15 from Rajya Sabha;

that in order to constitute a sit-
ting of the Joint Committee the
quorum shall be one-third of the
total number of members of the
Joint Committee;

that the Committee shall make
a report to this House by the 15th
day of April, 1963;
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that in other respects the Rules
of Procedure of this House relat-
ing to Parliamentary Committees
shall apply with such wvariations
und modifications as the Speaker
may make; and

that this House recommends to
Rajya Sabha that Rajya Sabha do
join the said Joint Committee and
communicate to this House the
names of 15 members to be ap-
pointed by Rajya Sabha to  the
Joint Committee.”

The motion was adopted.

12.14 hrs.

*DEMANDS FOR GRANTS

MINISTRY OF EXTERNAL AFFAIRS

Mr, Speaker: The House will now
take up discussion and voting on
Demands Nos. 17 to 23 and 118 relat-
ing to the Ministry of External Affairs
for which 8 hours have been allotted.

Hon. Members desirous of moving
their cut motions may send slips to
the Table within 15 minutes indicating
which of the cut motions they would
like to move.

DeEmAND No. 17—TRIBAL AREAS
Mr. Speaker: Motion Moved:

“That a sum not exceeding
Rs, 12,55,04,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day ot March, 1964, in respect
of ‘Tribal Areas’™ (17T).

DeEmaNp No. 18—Naca Hmrs—
TUENSANG AREA
Mr. Speaker: Motion Moved:

“That a sum not exceeding
Re. 5,54,89,000 be granted to the

'Moveé: with the recommendation of the President.
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President to complete the sum
necessary to defray the charges
‘which wil] come ip course of pay-
ment during the year ending the
31st day of March, 1964, in respect
of ‘Naga Hills—Tuensang Area’.”
118).

DeMAND No. 19—EXTERNAL
AFFAIRS

‘Mr. Speaker: Motion Moved:

“That a sum not exceeding
Rs. 15,47,15,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1964, in res-
pect of ‘External Affairs’.”(19).

DeEmanp No. 20—STATE or
PONDICHERRY

Mr. Speaker: Motion Moved:

"That a sum not exceeding
Rs, 3,45,28,000 be granted to the
President to complete the sum
necessary to defray the charges
which wil] come in course of pay-
ment during the wear ending the
31st day of March, 1964, in res-
pect of ‘State of Pondicherry'”
120).

DEmanD No. 21—DADRA AND NAGAR
HAVELT AREA

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 12,800,000 be granted to the
President to complete the sum
nocessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1964, in res-
pect of ‘Dadra and Nagar Haveli
Area’”(21).

Demanp No. 22—Goa, Daman
AND Dro

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 6,48,46,000 be granted to the

3036 (Ai)LSD—3S.

Presidlent  to complete the sum
necess: v to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1964, in res-

pect of ‘Goa, Daman and Diu’

(22).

DemMAND No. 23—OTHER REVENUE
EXPENDITURE OF THE MINISTRY OF
EXTERNAL AFFAIRS

Mr. Speaker: Motion moved:

“That a sum not. exceeding
Rs. 4,42,48,000 be granted to the
President to complete the sum
necessary to defray the charges
which wil] come in course of pay-
ment during the year ending the
31st day of March, 1964, in res-
pect of ‘Other Revenue Expendi-
ture of the Ministry of External
Affairs’.”(23).

DEmanD No. 118—CaprraL OuT-
LAY OF THE MINISTRY OF EXTERNAL
AFFAIRS

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 1,12,75,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1964, in res-
pect ot ‘Capital Outlay of the
Ministry of External Affairs’.”
(118).

Mr. Speaker: Does the hon. Prime
Minister want to initiate the discus-
gion?

The Prime Minister and Ministér of
External Affairg (Shri Jawaharlal
Nehru): I think that it will be better
that 1 speak at the end.

Shri H. N. Mukerjee (Calcutta Cen-
tral): This House has always voted
with  alacrity the Demands of the
Ministry of External Affairs, and I
have no doubt that thig being a year
of strese and strain, we should do so
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again, but we shall do so with the
confident conviction that basically the
correct policies are being pursued by
Government in the sphere of external
affairs.

I am happy that it seems that the
rather unreal debate ‘Defence versus
development' i now over and there
is a general realisation in the country
that defence and development are vita]
just as both wheels are vital if a
vehicle is to run.

The country's defences have to be
built on foundations of strong economy
and supported by enduring interna-
tional goodwill. This is why the
task, particularly, in the Ministry of
Externa] Affairs is complex ag well as
immense in the context of today. But
it is a happy sign that there is a
general realisation that the most
powerful instruments that we have for
safeguarding our freedom are the
development plans and the policy of
non-alignment,

There has been much unthinking
eriticism of our foreign policy, some
people alleging that it has failed
and that it has failed all because

China committed aggression on our -

borders and every country in the
world has not wvociferously come
down on our side at once and in the
way that we liked In regard to this,
it is good to find that informed opin-
jon in this country is very clear that
the foreign policy of our country
has been conducted properly and
effectively.

1218 hrs.
[Mr. DepuTy-SPEARER in the Chair]

To be angry because every country
in the world has not come down on
our side vociferously is an attitude
which I am glad to notice a journal
jike the Economic Weekly of Bombay,
which hag by no means any commu-
nist or near-communist affiliations,
characterises as follows, A journal
like the Economic Weekly of Bom-

bay says!
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“This is an attitude which, to
say the least, ig childish.”

And it adds:

“A moment’s reflection wil] ghow
that our salvation lies not in divi-
ding the world into two camps,
one with us and another with
China, but in isolating China in
the politica] sense. We have as
a civilised nation to strengthen
the forces in the world that aim
at reducing the dangers of a global
conflict, and such a catastrophe
can be avoided only by not being
a party to polarisation of cont-
ending forces economic as well
as political.”.

This House has already accepted the
Colombo proposals along with the
clarifications which were given to
them by the sponsors of those pro-
posals. In not accepting these Colom-
bo proposals, China is making a mis-
take that ig as bad as that she made
when sh2 crossed the McMahon line.
In any case, we have done the right
thing.

China had mounted against us a
diplomatic offensive, but now we hold
the initiative, and the world knows
well enough where we stand. I know,
of course, that there are difficulties,
and the path towards negotiations will
be tortuous, and I know alsp that
psychologically India-China relations
have received a wound that would
not be easy to heal; it will take a
long time to heal, But we pursue, let
us hope, a principled policy which is
consistent alike with the interests of
our country and the requirements of
peace.

1 was quite interested the  other
day to notice an observation made by
a great friend of India who is also
a very eminent economist, Mrs. Joan
Robinson, in regard to certain aspects
of the situation in our country after
the border affair. She said, when she
was recently in this country—I sm
quoting her words—
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“The British economy went a
long way towards socialism under
the impact of war. Paradoxical-
ly, the emergency here, it seems
to me, has not strengthened those
who are in favour of equality,
development and socia) justice . On
the contrary, it ig the right-wing
elements with intimate links with
the private sector who seem to be
profiting from the emergency”.

This is a feature which has struck a
very eminent and very sympathetic
liberal observer of the Indian scehe
and this is a matter of which 1 hope
Government takes due note.

This is a matter to which I make
specia] reference because I discover
that it is not only the distinguished
leader of the Swatantra Party—I do
not mean my hon. friend, Prof. Ranga,
but his mentor, Shrj Rajagopalachari
—who is wanting a change of leader-
ship in this country. He is not alone
in wanting it. He hag also indicated
lately the road that we should pur-
sue, In a journal called the Swarajya
of Madras dated the 23rq February,
Shri Rajagopalachari wrote, among
other things:

“The honour and security of our
country dp not wait for us in
Tanganyika or Ceylon”....

thig is the way he puts it—the honour
and security of our country dg not
wait for us in Tanganyika or Ceylon.

“The path to these goals
lies elsewhere and it is high time
we turned in that direction and
ceased playing with our future.
The myth of Afro-Asian solidarity
has ended in smoke. Our road is
plainly indicated”.

1 am sure he means which road—the
road to Washington D.C.

Shri Ranga (Chittoor): No, Washing-
ton to Delhi.

Shri H N. Mukerjee: He is not
alone in wanting a change of leader-
ship. Prof. Ranga, who I find has got
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the honorofic of ‘Acharya’, repeats it
from time to time.

Shri Ranga: Yes, I agree.

Shri H. N. Mukerjee: It is not only
Prof. Ranga who wants it. The head
of the State of a neighbouring coun-
try, President Ayub, made a statement
lately condemning what he called
Jawaharla]l Nehru's ‘pride’ standing in
the way of ap Indo-Pak. settlement.
He said further that ‘things might have
been different—] am quoting his words
—'i# men like Rajagopalachari or Jaya
Prakash Narain were at the helm of
affairg in India’. Unfortunately for
Shri Rajagopalachari and Shri Jaya
Prakash Narain, it is not Ayub or his
patrons whg nominate India’s leader-
ship. Unfortunately for us also, in-
ternationa]l] norms have come down
so—and the conduct of some of our
people have helped that process—that
the head of a neighbouring State can
make such statements.

We saw the Sino-Pak. agreement
which runs counter to every canon
of decent diplomacy—an agreement
over Kashmir—and we have said it
over and over again in this House
that the two countries, China and
Pakistan, had ng business to  enter
into that agreement. Its object is ery-
stal clear. They want to create fresh
tension between India and Pakistan.
It is the latest move in the diplomatic
war of nerveg against India. We find,
for instance, that in London the Times
wrote an editorial the other day, on
the 8th March, where referring to
our protest to Peking, called in teth
‘somewhat overstated protest of India
to the Chinese Government' and then
went on very patronisingly to say
virtually to us to come to an agree-
ment with Pakistan—I am quoting the
wards of the London Times—

“No matter what the urgings of
pride”.

No matter what the urgings of pride,
we are supposed to enter into gome
sort of understanding with that coun-
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try on terms which we are not sup-
posed to examine in the light of our
own interests. Remembering the
sanctimony which has been the hall-
mark of the London Times. one can
understand, and even laugh at this.
But the matter went very much fur-
ther. We shall not forget very easily
how Mr. Duncan Sandys pulled no
pur.ches sometime back when he refer-
red to what we were doing over these
matters.

There has been gbvious nibbling of
our sovereignty by distinguished visi-
tors, and it needs firmer handling.
Some such feeling is growing about
defence matters, with various foreign
military experts creating the impres-
sion that they are superintending our
armed forces, Even the Ambassador
of the United States visited the front
to hold conferences with army com-
manders.

The Indo-Pakistan meetings  have
been going on, and 1 wish to say in
this House, unlike many who have
taken on a different kind of coat, that
we have -always wanted friendship
and understanding with Pakistan and
in spite of pin-pricks and worse, we
wish gnccess to the elongated efforts
which are now going on. But as the
discussion between India and Pakis-
tan go on, what do we find? 1 am
reminded of a nursery rhyme which
would be familiar to a number of
Members in' this House, which said:

“Mary had a little lamb

Its fleece was white as snow
Everywhere that Mary went
The lamb was sure to go”.

Wherever India ang Pakistan are to
meet in ‘order to discuss the terms of
an agreement, the US Ambassador and
the UK High Commissioner are also
to go. I am reminded of an advertise-
ment ‘which you find in hoardings all
over the country about a particular
brand of cigarettes, which I shall not
name, which says: “Wherever you g0,
vou get,... (this particular brand of
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cigareites)'. Wherever you go in
order to solve the Indo-Pakisian tan-
gle, the little lambs of Mary are
accompanying wus. There must be
some meaning tg it; there must be
some point in it.

The US Ambassador is an expert
in the use of words. As an individual,
he ig a highly estimable personality,
because of his learning and because
of the way he can put across his ideas
and that sort of thing. Recently, he
went to Calcutta and made certain
statements to the press. I notice that
the Amrita Bazar Patrika of Calcutta,
a daily of long standing, which is a
consistent supporter—sometimes over-
enthusiastic—of whatever the Cong-
ress Government is trying to do, has
thought it fit to write a leading edi-
torial article on the US Ambassador’'s
statement in Calcutta. In this leading
article in the Amrita Bazar Patrika,
there is a quotation from the speech
by the US Ambassador, that he was
holding ‘a watching brief’ as far as
the In"'--Pakistan talks were concern-
ed. He is holding a ‘watching brief’.
On behalt of whom? And for what
reason? What ig his locus standi for
holding a watching brief? I suppose
it will be claimed that he is a very
good friend of ours, representing a
country which is our only hope in
this desolate world and so on and so
forth. He added again—I am quoting
his words—‘that the United States’
efforts for the success of the current
talks between India and Pakistan were
not mere recreationa]l exercises’, not
merely the lamb following Mary, but
it is something else. But when he
was asked as to what was his impres-
gion over the signing of the Sino-Pak
agreement—] am quoting from  the
Amrita Bazar Patrika editorial of
yesterday:

“Professor Galbriath is reported
to have said that the impression
that the USA was unhappy over
the signing of the Sino-Pak agree-

‘ment wag not right, and added,
America was not concerned with
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the morality and wisdom of Pa-
“kistan's action in this regard”.

Sp we understand. Of course, it was
clear to everybody with a head over
his shoulders, that it was not for
nothing that the U.S. Ambassador
and the UK. High Commissioner
were following us wherever we went
in order to have a settlement bet-
ween these lwo countries, Il is  as
clear as daylight that without the
sanction of the United States in parti-
cular, the Pakistan Government
would not be able to lift a little
finger, and whatever they are trying
to do in this regard surely has got
the sanction, the imprimatur, of these
people who are now trying to poke
their figer in every Indian pie, They
sup in our cup, they dip in our dish,
in a manner which is reminiscent of
those early days when they did try
to make an effort to make our free-
dom not as real as we have made it

There is not much of a myslery
about what is happening behind sce-
nes, what is being sought to be
done by the US and UK combine.
Some people will fish in  troubled
waters. It is a pity that we canmot
stop this angling, but I do hope that
the Govermment of India does apply
its mind to it so that this kind of
angling is no longer practised by cer-
tain people whose character ig, in any
case, dubious. I say so because they
are going round the country making
speeches to all kinds of audiences in-
cluding audiences composed of MPs
and members of legislatureg of the
different States and saying things
which hurt, which should not be said
by representatives of foreign Powers.
For instance, here is the copy, the
authorised text, I preswmme, of an
address by the Uniteq States Ambas-
sador to India delivered on the 20th
February, 1963 to a meeting held at
the Indian Schoo] of International Stu-
dies, Sapru House. I presume a copy
has been sent to every Member of
Parliament, or otherwise I would not
have had the good fortune of securing
this beautifully produced text of a
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very beautifully delivered speech At
page 10 of this little pamphlet, the
United States Ambassador hag chosen
to deliver himself of this sentence: °

“The best advice may not come
from those whose ultimate prefer-
ence is to do nothing.”

o ]

The reference is very clear to the
Afro-Asian nations, the Colomba
Powers and the insinuation here—
thanks to our friend Shri Hem B-rua
—is that the Afro-Asan powoers
no good at all: they cannot do u thing
and they also have no business to
advise you either. This is a hit at
our Afro-Asian friends which surely
this country will not stomach. 1 know
it is a fashion for certain hon. Mem-
bers to ridicule these people but it is
important that we realise today what
role we are likely to play in the
future world and what role the Afro-
Asians are likely to play along with
us. The United States Ambassador in
that very same speech has sajd that
the United States is no longer in the
market for military bases; it has no
interest in military alliances. If there
are friends of mine like Acharya
Ranga who counted on that kind of
thing happening: United States offer-
ing us advantages of a military alli-
ance, gn the basis of the speech made
by the accredited Ambassador  and
Plenipotentiary and God knows what
else, we have got a statement: “We
have no interest in military alliances.”

are

Shri Ranga (Chitioor): Sir, I do not
wish to interrupt him but I have to
inform him that I had never made any
statement that I am asking for alli-
ances. I said only that Indiu should
welcome their comradeship in our
common struggle against Communist
China.

Shri H. N. Mukerjee: I am happy
that in the struggle against us Shri
Ranga . . . (Interruptions.)

An Hon. Member: The cat is out of
the bag.
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Shri Nath Pai (Rajapur): Does he
identify himsel# with China? He is
saying so. Is he happy to identity
himself with China? (Interruptions).

Mr. Deputy-Speaker; Order, order.

Shri H. N. Mukerjee: If at this hour
of the day I have tp answer accusa-
tions in regard to our identification
with a country about which I have
already made a reference, I imagine
the intelligence co-efficient »f the
Members of this House has come
down very low. But it is very clear
from what is said in this House as
well as outside that there js a con-
certed effort tp bring about a state
of things where all that India stands
for, al]l that socialism stands for, all
that the Afro-Asiap solidarity princi-
ples stand for and all that the anti-
colonialism and the non-alignment
principles stand for is going to be
subverted and in that I am sure Prof.
Ranga is going to be in the best pos-
sible company. It is very necessary
to remember, inspite of what they may
say about the Afro-Asian countries
that we are always with the disinheri-
tors of the world; we are a people
who are under-developed and who are
handicapped by imperialist exploita-
tion and we have been kept top long
in a state of planned backwardness and
we have been the agrarian hinterland
of the metropolitan economy of the
imperial powers. We should know
where our deepest friendship lies, That
is why India at one time was a hero
to Africa and tp the countries of Asia
which were fighting for freedom. That
is why India wag the sponsor of the
Asian Conference in 1947, even before
our country was free. That is why
India played such g large role in the
achievement of independence ot In-
donesia. We have to remember this
today when we are told how between
India and Indonesia a wedge is being
driven so that the friendship of our
twps countrieg is subverted. Ewven to-
day in the Delhi Statesman there is
a special article which tries to point
out how on account of the ineptitude
of pur governmenal representatives the
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triendship which was developing so
naturally is being sought to be
diverted and distorted. In regard to
Africa so many things have been hap-
pening lately. The Indian image
which at one time was an image to
be proud of in the eyes of Africa and
of Asia is now something very diffe-
rent. Something has gone wrong, and
the job of the Prime Minister and
his Government is to see that it is
rectified without delay.

Here it is necessary to refer to
a matter which was partly mentioned
during Question Hour and that was
the Moshi Conference. I am not going
Into the detail over what happened in
that Conference. But I am sure if the
Prime Minister asks those members
of his own party who had been there
as delegates to the Moshi Conference,
he could realise how in the eyes of
the African people who matter, whe
are the representatives of African re-
surgence India's character appears in
a very different light from what it
used to be. There is a thick wall of
misinformation and misunderstanding
and suspicion about India. Lately,
the Externa] Affairs Ministry is re-
quted to be taking some steps in
order top improve our propaganda ap-
paratus. But actually it ig not all due
to propaganda which China is conduct-
ing in Africa, though it is terribly ac-
tive in trying to put across a pic-
ture of India which is very different
from what India is really; we are
being painted by Chinese propaganda
as aggressors on our own border; we
are being painted as having forsaken
non-alignment and completely depen-
dent gn the United States aid and so
on and so forth. But thig kind of pro-
paganda would not have, under nor-
ma] conditions, cut any ice with the
African people. It is only because our
conduct in regard to many things had
been such that now, np longer does
Africa look up to us in a way it used
to. Only the day before yesterday I
found in the Parliament Library a
book which has not yet been number-
ed—a book called Africa in world poli-
tics, by an American writer Vernon
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McKay. There at page 179, it is stat-
ed quoting an African writer: “India
is the herp of subject countries.” In
the same book, a few pages later, at
page 189 it is pointed out that there
is a change now as far as the reaction
of Africang to the position of India
was concerned. I am quoting from
this book:

“The leading role of Indians in
the Afro-Asian movement, which
Nehru held at the Bandung con-
ference of 1955, had already de-
clined by 1957 when Nasser wel-
comed the first Afro-Asian Peoples
Solidarity Conference in  Cairo.
The many all-Africap conferences
since 1958 bypassed India alto-
gether. Within the United Na-
tions, Africans not only took over
the leadership of the anticolonial
struggle but even came into con-
flict with India over certain
African  issues. The moderate
position of India on such ‘items
as the French Cameroons elections
in 1960 and the atiempt to impose
strong UN. sanctiong on South
Africa irritated African leaders.
Furthermore, India has been plac-
ed in the unwelcome position of
having to choose between different
factions in the Congo and to sup-
port one side or the other in the
Morocco-Mauritania dispute.”

1t is not only this. Since the Belgrade
Conference we are discovering that as
far as the Afro-Asian aspirationg are
cencerned there is a growing feeling
that India is np longer taking that live,
dynamic, vitalised and inspiring role
in the fight against colonialism that she
had been before. This is what was
reported to those who went to Moshi.
They have said these things and I am
sure they have reported also to the
Prime Minister.

Mr. Deputy-Speaker: The hon. Mem-
ber has taken 25 minutes. He can
take any time allotted to his party.

Shri H N. Mukerjee: I shall try to
finish as quickly as I can. The Afri-
«an leaders, for instance, tell us of

.
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such little things which might appear
to be little things, as the delay of
India in recognising Algeria before her
Independence was fully won, when
the provisiona] Government was func-
tioning; that is the kind of thing
which hurts. They have told our de-
legates that after all, in such places
as Cairo, or Tanganyika or Dar-es-
Salaam, there are agencies, there are
offices and there are organisations,
where those people of Africa who have
still to win their way to freedom have
got their organisations, and they have
been told that they have been trying
to get some set up in Delhi, some kind
of organisation; but the response from
Delhi has not been very positive at
all. These little things matter.

In Jakarta, for instance, the Asian
Games took place. Possibly it was a
very silly matter, silly, over which
the anfmosities which were hidden
beneath the surface suddenly found
rather peculiar expreasion. But it is
even more silly to ignere the fact of
the existence of certain difficulties in
the Indonesian mindg in regard to
India's role. We do not go forward.

In regard to Malayasia, the Prime
Minister saig the other day that he
had agreed on principle to that mat-
ter at the Commonwealth Prime Minis-
ters’ conference because it meant an
expansion of the area of freedom, but
actually, when the question of Malay-
asia is going to be concretised in
tangible terms, then certain difficulties
arise about which India has got 1t
express her opinion, but somechow nr
other, India does not express that
opinion; which is why we discover
that in Indonesia the anti-Indian atti-
tude is being sought tp be sustained.
This is a matter of which we have to
take very, very serious notice.

Shri Hanumanthalya (Bangalore
City): 1 want to know from the hon.
speaker if the anti-Indian feeling gene-
ratled in Indonesia is not engineered
by the communists who are pro-
Chinese there.
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Shri H. N, Mukerjee: I have nothing
to say; this kind of interjection will
only waste my time» ] resist the idea
that it is on account of comrmunism
that anti-Indian feelings are growing.
1 am giving you references and autho-
rities and arguments which show that
it is only on account of the ineptitude
of our Governmental representatives
that this is happening. I say nothing
against the Ambassador who has him-
self got a good bill from the States-
man's correspondent who writes to-
day in that paper. But there must be
other people who are behaving very
badly.

1 am quoting again from the Eco-
nomic Weekly—it; Fourteenth Annual
Number, which came out last month—
February. 1863, This is a very res-
ponsible journal which is making
statements which have to be answer-
ed by Government. It gays:

“Unfortunately, the Prime Min-
ister proposes, but it is the group
of civil servants who constitute
the top echelon of the Ministry of
Externa] Affairs who disposes.
Given their background, it was
in all seasons a difficult assign-
'ment for them to apply effectively
the policy of non-alignment;”

The Prime Minister has sought to
answer the question during the Ques-
tion Hour; we could not press him
for lack of time. It is very necessary
that we go into this matter very deep-
ly. Then the paper says in a special
article written by its correspondent:

“ ...this can be said of most
Indian ambassadors sent out to
gmall countries in Asia and Afri-
ca, their behaviour has often been
overbearing, arrogant and super-
cilious. It was difficult for them
to realise that the withdrawal of
the British has not made them the
bearers of the imperial mantle,
that they were ambassadors of a
country which preaches socialism
and brotherhood, to equally inde-
pendent countries and not royal
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emissaries going out to provincial
satrapies.”

This is very strong language. But I
do not say this applies to everybody.
1 know there are people who are
friends of mine working as Ambas-
sadors and in other capacities in some
of these countries, who are duing as
far as we know, very, very good work,
There are exceptions, bul there is a
general rmpression in the minds of
our Afro-Asian friends that so many
of these Indian representatives have
the haw-haw mannes, the old school
tie idea and a superiority complex in
regard to the coloured people; that is
a thing which should be shed as quick-
ly as we can. Otherwise, unless we
learn the lesson of humility, and if
the idea is to depend only upon what-
ever assistance is going to come to
us from our white-patrons from
Washington ard—God knows. from
wherever else—we shell be in the soup,
and we shall alsp be in difficulty be-
cause we do not know  who our
friends are, who our brothers are with
whom our interests lie, and that is
why we should take it upon ourselves
today, particularly in view of tihe
situation which has now arisen, when
the Colombo preposals have been
accepted by our country and China
tas not accepted. We should take up
the position where we can rehabilitate
ourselves; not only just rehabilitate
ourselves but to resume again the
leadership of anti-colonia] fight which
it was the traditional right of Indla
to assume; that, we had done. But
we have almost lost that right because
of certain detaults.

1 shall give you also another thing
from the FEconomic Weekly's article
which is rather interesting and might
be liked by the House: it is a refer-
ence to Shri Krishna Menon who, 1
think, is here. [ am quoting from
the Economic Weekly, Annual Num-
ber, February, 1963, pages 115-116:

“Few people within India realise
how much of a hero Krishna
Menon is to the small countries of
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Asia and Africa who have oniy
recently got rid of colonial shac-
kles and still retain a deep suspi-
cion of Western intentions.”

I say thig though I have said repeated-
ly in this House that personally I am
not a particularly fervent admirer of
Sihri Krishna Menon:

“It has happened on many scca-
sions that as gne waded across the
delegates’ lounge in the United
Nations, one could hear delegates
from even gome Latin American
nations, who simmmer at what they
consider to be the over bearing
attitude of the US but cannot
openly voice their discontent,
praise Menon for dishing it back
to the US. And to an African
delegate from Mali or Sudan,
Menon, dazzlingly dark, bronze
hair all aglow, jmpeccable in logie,
devastating in repartee, was a
symbol of the underprivileged's
finil awakening; he was almost
the instrument of retribution,
scornfully ‘laying bare the hypo-
crisy and insincerity and knavery
of the Western countries.”

This is a quotation; not what I say.
This ig what they say about the kind
of impression we are producing in
certain countries. I know our Exter-
nal Affairs publicity needs to be
brushed up, not merely brushed up
bui revolutionised, changed in a diffe-
rent manner, and that is why the
points ‘raised by Shri Kemath  and
other people become very important:
why the service pegsonnel who are
well-versed in protocol and table
manners, who can speak certain langu-
ages with a certain kind of gusto,
or whatever it is, should be given s0
much preference, as it happens. Many
of them are our owp people, very.
very good people. I have nothing
to say against them, but it is very
important that politically speaking,
political personalities  should be in
charge 5t the conduct of diplomatic
negotiations, particularly in a time
when crisis lake place. So many
occasions have come to the notice
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of Parliament and the country, wher
a coup d'etat occurs in a particular
country and our representatives knew
nothing at al) about it. We never had
the slightest inkling of what is going
to happen, say, in Turkey, Iraq, Syria
—whatever other country thyt might
be; so many coup d’etats happen to-
day that it is rather difficult to keep
tract. 1 know it ig very important, and
therefore, the bureaucratised dipla-
matic representation abroad must be
rectified. I do hope Government does
not misunderstand this sort of refer-
ence and does nol interpret what [ am
saying as an owcrall, omnibus accusa-
tion against all our diplomatic repre-
sentatives. It is nothing of the sort.
It is very important that we must re-
ctify it, because all people talk about
it, not merely in Parliament but out-
side; there are people like those who
conduct a paper like the Economic
Weekly, for instance. When they
talk about it il is very important thal
Government takes some steps in this
regard.

I know that the Prime Minister him-
self ig sensitive iy the subtleties of
the situation now unfolding and aware
of the essential validity of the policies
we have followed since Independence,
but the nagging question remains:
How long, how long would we depend
upon one man and his capacity to
continue to contribute to the political
or economic health of this country? Is
it not the task of patriotism, particu-
larly the task of the Congress party
which luckily has got the Prime Mi-
nister to lead it, is it not the task of
the Congress party and the Govern-
ment of the day to find out ways and
means by which the policies formulat-
ed by the Prime Minister, in confor-
mity with the traditions of our coun-
try, with the best interests of our
country, with the spirit of our Inde-
pendence, can be sustained objectively
speaking? That is the job which is
not being done, and the Prime Minis-
ter himselt has his own special res-
ponsibilities. Just as he should not
by action, he should not even by im-
plication, countenance close associa-
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tion with bloated money-bags who
have been condemned by the Vivian
Bose Commnission, he should not gllow
the sort of rope which he permits Lo
a certain variety of foreign journalistg.
Only the other day, there was a re-
port in the Times of India which was
quoting perhaps from the Washington
Post whose correspondent had said
something about the Sino-Soviet rift
having been helped at India's cost and
put those words in the mouth of the
Prime Minister; later the Prime Mi-
nister said that it was a wrong and
mischievous report. The Prime Minis-
ter also is supposed tp have disapprov-
ed strongly of the activities of a
foreign woman journalist who has
produced a book about India, full of
half-truths and al] sorts of insinua-
tions. They have the run of the land.
They go about whercver they like, anl
having a pigmentation of the skin that
they have got, they have easy access
to the Prime Minister, and the result
is that these things take place. The
Rev. Michael Scott, for instance, is a
very estimable and reverend gentle-
man, highly entitled to our respect
and possibly a very well-intentioned
man, the “do-gooder” type which we
see in different countries from time
to time. He comes to India and he
says, “I am going to meet Kaito. I
have a letter from Phizo.” He tells the
Press that he has passed on a letter
from Phizo to the Prime Minister.
Then we get reports that Phizo has
written tp Shilu Ao in order that some
kind of thing might take place. There
is the report which appears in  the
Amrit Bazar Patrikg yesterday., All
these happen because these foreigners
come, see the Prime Minister and
have lunch with him and God knows
what other meals. We do not waste
the Prime Minister's time, when he
has a hell of a lot of work to do. But
these chaps come and see him, God
knows at short notice or long notice;
they do waste hig time. The Prime
Minister js reported to have wnade
statements which later he repudiates,
with the result that our foreign
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polic;_— is unnecessarily distorted by
alg kinds of irrelevant and frivolous
asides, which happens only because
og a certain weakness the Prime Mi-
nister has for being rather polite to-
wards people of foreign nationality
and with a particular pigmentation
of the skin. May be because they
are very polite, they are ver::.r effi-
cient and they speak the language so
well; it sounds so nice to have a
change from the kind of talk which
we indulge in here. Possibly  there
aré reasons for it, but the result is
I:.h_at he is also not looking after cer-
tain things which have got to be
done, He should not allow this sort
of I‘ope which he allows to a certain
variety of people, journalists as well
as others.

) Sir, I do not want to take any more

time, though I have a great deal more
to say. We have received in recent
months a jolt to our mind and heart.
Just because wea have received this
Jolt, it is very necessary that we do
not lose our balance. It is because
we have got this jolt we realise now
what it is to really ang truly fight
for the promotion of the interests of
our country in a very troubled and
difficult world, which we are hardly
able to understand because of the
peculiar complications which have
entered into its very composition.
That is why it is very necessary for
us to upho'd the principled foreign
policy, a principled foreign policy
which the nation has evolved through
its own experience and out of its
deepest feelingg Let that principled
foreign policy shine, as the sun shi-
neth in its strength. We have this
strength and if we cling to our prin-
ciples, then nothing can defeat us,
whether the challenge comes from
one country or from another.

Shri Khadilkar (Khed): Sir, during
last year, on several occasions this
House has dcbated certain trends re-
garding foreign affairs and approved
in broad outline the policy that was
pursued. This is an occasion when
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not simply the policy, but its imple-
mentation also is taken into considera-
tion, when we are debating the de-
mands of the Externa] Affairs Mi-
nistry, we will have to consider if
what we have approved again and
again has been properly implemented
and whether the instrument of imple-
mentation ig properly handled or not.
‘This aspect on this occasion is very
relevant and I would put equal em-
phasis on this aspect as well as the
foreign policy in general

Since the  Chinese  aggression,
doubts are being raised from all quar-
ters whether there was something
inherently wrong with the basis of
our foreign policy, the premises on
which it was based, etc. In certain
quarters in this country, sometimes
openly and sometimes in a subtle
manner, an attempt is being made to
undermine the very foundations of a
policy which we have assiduously
pursucd during the last 14 years and
to my mind, pursued against heavy
odds, because we are living in a
world, which is in a flux. There is a
certain historical dynamism and un-
less the foreign policy of India is
such as to catch up with that spirit
and live up with it, T do not think
it can make any worthwhile contri-
bution in serving the national inte-
rests as well as the international obli-
gations in the broadest sense of the
term. e

After our freedom, the whole
world, particularly the African na-
tlons, the South-east Asian countries
and in West Asian region new na-
tions have come up and after inde-
pendence a revolution is taking place
throughout this world. We cannot
ignore this aspect of it. They have
still to find out and discover their
own moorings. But one basic factor
which is easily discernable in this
world is that they are intensely anti-
colonial in their approach. Let us un-
derstand it very clearly. When we lay
down a certain emphasis on some
aspects of our policy and try to judge
it in a short-term way—its fallure
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or success—we are ignoring the sweep
of history, the different levels of
development in different regions of
the world, and just laying down cer-
tain things for our immediate benefit.
Because of our past dependence, there
is a certain historical relic in * the
minds ang philosophy of some people
and some parties like the party rep-
resented by Shri Ranga and others,
to seek some help, run for help, ins-
tead of standing on our own feet
That basic weakness is Thistorically
coming down; it is a psychological
relic in their make-up and it comes
up when foreign policy issues are
debated. They advocate, “Oh! You
have failed; take shelter under some
umbrella.”

We must look to the generation
that will take up the reins of power
in this countrv, after the present
rulers. Are we going to give them
a legacy of dependence psychological
dependence, military and economic
dependence on some big power some-
where else or are we leaving them a
shining example that against all odds,
India stood firm with the spirit of this
new world. That new resurgence
was alsp referred to by my hon. fri-
end who preceded me. Or, are we
taking a position ignoring all these
facts of lite? To my mind, whatever
the Chinese have done, bne thing
has come out really in shining colours,
according to my understanding of
the situation, China wanted India
should come out openly and should
be just pushed into some camp and
then China can acuse us and tell all
the Afro-Asian nations that India has
thrown overboard a'l the fundamen-
talz of her policy and aligned herself
with some bloc. It is not looked with
great favour in these nations.

Dr. M. S. Aney; What is the autho-
rity for your saying this?

Shri Khadilkar: If you carefully _
read the Indlan press, instead of
playing their role in 2 canstm_ctive
manner and replying to the Chinese
allegations and charges, they are more
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interested in creating a psychological
atmosphere in which they make it
appear that we are not capable of
standing against China and we might
take shelter and embrace somebody.
That psychology is created. Excuse
me if 1 say this; I have got enough
proof of it. | read the daily press in
this country.  Let me quote from this
book. This is a banned book, though
I do not subscribe to this ban: Sino-
Indian Boundary Question. In this.
there is last article viz. “More about
Nehrit's Philosophy.” In that article,
from the very beginning to the end,
in a very learned manner, they have
built up a case in which they have
said, quoting from Discovery of India,
written by Pandit Jawaharlal Nehru
Tong long ago, that Nehru is an ex-
pansionist from the very beginning,
before India achieved Independence.
Have the editors in this country, the
so-called learned editors who are
getting fat salaries nowadays, applied
their mingd collectively and effectively
replied to this article? No effort hmas
been made <o far

13 hrs,

An Hon, Member; Has the External
Affairs Ministry dealt with it?

Shri Khadilkar: T will come to that
later on. I will touch that aspect
later, as to whether the External
Affairs Ministry has dealt with the
matter or not.

Sir, T was on this point, that we
will have to assess whether the policy
we pursued was correct in the con-
text of the world situation at the
present juncture and whether our
instrument of implementation of that
policy has handled the situatiom in
such a manner and as far as possible
implemented it in the spirit in which
this House has approved it.

Sir, as 1 wag saying. in the begin-
ning, we have made up our mind once
for all that we do not want to cut
ourselves off from this stream of his-
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tory, from the Asiatic world, from the
African world and join hands with
the people who are shouting  that
their method of life, their socia-
economic system, their system of pro-
tection and military alliances, is the
only system, after the break-down
of the imperial world system, where
we should fit in. I feel that the
Prime Minister, and this House also,
deserves full credit for having said:
nothing doing, we will not break this
friendship, this solidarity with these
new nations and their aspirations,
and that we will try to understand
them and build up greater friend-
ship,

To those who shout from here at
Moshi Conference and say that our
delegation did not do much I have
only to say one thing. Well, perhaps,
the Chinese were superior, I admit;
but, at the same time it must be
clearly understood that our delega-
tion went there, tried to explain our
case and point out to the representa-
tives of the Afro-Asian nations that
we also, whatever ‘our differences,
would like tp stand together with
them against the past colonialism
against which they were fighting and
try to reach a new level of stability
according to their ideals in their own
countries. That great thing has been
achieved.

Now, one aspect is there in the light
of the acceptance of the Colombo pro-
posals. What next, people ask. China
is not prepared to accept in toto the
Colombo proposals. In this connec-
tion, I would like to repeat almost a
nursery rhyme that is there in China
today in order to understand what is
fighting a war. Well, a saying of Mao
has become almost a nursery rhyme.
What is it? It is: ‘Know thyself,
know thy enemy; hundred battles
and hundred victories”. India also
should try to understand the enemy,
try to understand herself and lay
down a policy for the future

To my mind, on the border you
must prepare for 3z lomg lorg stale-
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mate. There is not going to be a war.
That is my assessment of the situa-
tion. We have got to prepare for it.
But certainly there is going to be a
long stalemate, and in these diploma-
tic manoeuvres that China is playing,
we must stand equal to them, That
is the most important thing. To my
mind, we should not give any ground
for China to point accusing fingers
towards us and say to the Afro-Asian
world: “Look here, what India is
saying is one thing and what she is
doing is something else.”

In this connection, I would like to
point out to the recent utterances by
the former dignitary of Tibet, the
Dalai Lama. We have given him asy-
lum here. It is very good. As a de-
mocratic country we should do it
But we are, fortunately, or unfortu-
nately, not in a position like Britain
or America where when in similar
situation an asylum is given, the
person concerned can be allowed to
function irrespective of their rela-
tionship with their neighbours, What
has happened recently? He has issu-
ed a statement and the Peking Radio
is making use of this. Let us under-
stand it very clearly. In it indirectly.
he has instigated the Tibetans to rise
in revolt and adhere to a constitution
which he has proclaimed. On the floor
of this House, I know, again and
again, the Prime Minister has clari-
fied our position vis-a-vis Dalai Lama
who is here. He has stated that he
is not supposed to function as a State.
When we have said that we do not
intend, that it is not our objective, to
liberate Tibet—I can understand if it
were our pbjective and certain things
are said—I do feel that at the present
juncture a statement of this nature—
1 have no time to reproduce or read
out the whole statement here—will
be doing greater harm and certain
self-restraint should be practised” by
the honbured guest of this land which
has given asylum to him and his
own people. I do not know whether
the statement was issued with the
full approval of the Foreign Affairs

mm.
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Shri Ranga: Why should there be
any approval at all? Why should he
seek their approval? He is a free
man as you said.

Shri Khadilkar: He¢ is a free man,
but not a free man as a representa-
tive of a State. He is as free as Shri
Ranga is and not beyond that  That
is why I have pointeq cut this aspeet
of the matter,

But therp are other aspects re-
garding the implementation of the
policy on which I want to dwell at
some length. As my hon. friend
said, our conduct of foreign affairs
has utterly failed to some extent to
deal with the foreign propaganda, I
will give you some instances. I en-
tirely agree that some persons from
public life should be taken in, be-
cause today foreign affairs do not
mean gathering of some crumbs of
news in an evening party at the
table of some high dignitary from
Britain or America. It does not
mean gathering news at a cocktail
party. Usually some of the missions
of small, newly independent count-
ries function in this way. They ga-
ther crumbs of news from high dig-
nitaries of big nations or big powers
like America or Britain and pass
them on to their home governments
as if they have got some original
news. Those days are gone.

-

Therefore, the foreign service peo-
ple, whether they be service person-
nel or from public life, should wun-
derstand the dynamics of diplomacy
of China and the new socialist world.
If they are ignorant about it, then
they are bound to fail. You call it 2
jargon, but they have a specific mea-
ning for it. Therefore, you must try
to understand that jargon, their philo-
sophy of life their philosophy of so-
cial brganisation ang their philosophy
while conducting the foreign affairs.
Unfortunately, what I find is, our
foreign service is not up to the mark
in this respect. But more than this,
foreign languages are more impor-
tant. T read In the papers during this
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critical period when we  were
attacked by China, our Press Attache
or Information Officer in Germany
was not acquainted with the German
language, Therefore, at least, as
other diplomats are trained, we must
have fully equipped personnel who
understand the languages of different
countries. For instance, 1 learn from
good authority that in Latin Ameri-
can countries Peking radio is every
day beaming whereas our radic ser-
vice does not reach there and there-
fore we have to depend on hand-
outa,

I want to make a submission in re-
lation to the Press Attaches or Infor-
mation Officers. Some men from pub-
lic life sh'oulq be encouraged and a
certain contact should be established
so that in academic circles in cultu-
ral circles and others they should go
on their own or at the Government's
instance and build up a certain fri-
endly atmosphere that iz called for.
I know that when my hon. friend,
Dr. Gaitonde, went to Brazil he did
good work to dispel certain doubts
and propaganda that was carried mn
by interested parties. I do not know
why such an attempt is not being
made by us. China is sending people
to the Afro-Asian world to have con-
tacts ay different levels, As I have
stated on a former occasion, when-
ever people go from here to China,
Soviet Union or other countries, they
see competent people who can handle
ang guide any delegate and interpret
him because they are so well-equip-
ped. 1 do not understand why we
shoul‘d not train our people, at least
in the foreign service, to do a simi-
lar job for propaganda purposes be-
cause the hand-ovts issued by the
foreign missons ar® not generally
taken very serlously.

Then, my humble submission i3
that there are three questions which
should be settled during the life-
time of our Prime Minister, and they
are (1) our border conflict with China,
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(2) the problem of the frontier tri-
bal people and (3) our conflict with
Pakistan,

In this context, the question of
dealing with the frontier tribals is
very important, because it is both in-
ternal as well as slightly external.
We are integrating our society, Now
the time has come when we must
glve serious thought as to how to
integrate the so-called hill people,
because their way of life their app-
roach to life is different. Some people
have asked: why not integrate NEFA
with Assam? If you were to send an
officer from Assam to NEFA, it is
very much resented because the hiil
people feel that their neighbours are
their exploiters.

Shri Basumatari (Goalpara): ....not
in NEFA.

Shri Khadilkar: I am sorry, this is
my information, We must try to inte-
grate all the hill tribes outside the
border as well as within the border
into a common soclety in India, which
is a big task. The integration of States
on the basis of language has taken
place. So, why not make efforts to
integrate tribals also? Of course, it
is not an easy task. Neither can it
be solved by military might. Greater
understanding and educative ap-
proach is called for to solve this pro-
blem.

So far as the conflict with Pakistan
is concerned, I must congratulate Shri
Swaran Singh for carrying on the
negotiations. Four rounds of talks are
over and the fifth round is yet to take
place. 1 admire his patience in this
matter. A new atmosphere is likely
to be created at the next meeting be-
cause, along with the Kashmir pro-
blem—Kashmir has become an obses-
sion with Pakistan—the other outstand-
ing issues are likely io be taken up.
It is a good augury. It is not a ques-
tion, as Shri Mukerjee has stated, of
somebody holding a brief for some-
body. We should not deviate from the
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path set before us and the policy we
have laid down. It must be our ear-
nest desire to come to some durable
understanding with Pakistan. By it-
pelf it is to our advantage; not be-
cause some British diplomat feels that
way or some Americans feel that way.

As I said earlier, it is not a ques-
tion of aligning ourselves with the
west; it is a question of aligning our-
selves with the forces of history, Afro-
Asian countries are in revolt. Inter-
nal revolutions are taking place. The
old imperialist system is broken, They
want to find new stability. They want
a stable system in place of the vani-
shing colonial system. We have prov-
ed by our progress for the last fifteen
years and by the policies that we have
followed, both internal and external
that our democracy can certainly give
dependable guidance. We do not want
to isolate ourselves from these broad
dynamic currents of history,

Therefore, I would submit in the
end to the House that while we en-
dorse this policy, we will continue to
pursue this policy. Whether we are
ettacked by China, or the stalemate
continues, we will not swerve from
our path, either this side or that side.
We would like to assure the Afro-
Asian nations that we stand with
them, irrespective of what China may
say in its propaganda, and that we do
not want to isolate ourselves and
take shelter somewhere else, We
want to reasure that in spite of the
psychological dependence that has
been built in the minds of people by
parties and leaders like Shri Tlanga
we will not be a prey to them.

Mr. Deputy-Speaker: According to
intimation since received from Mem-
bers, the folowing cut motions are
desired to be moved to Demands for
Grants relating to the Ministry of
External Affairs: Cut Motions Nos.
1,23, 4 5 7,8 8 10 and 11. Hon.
Members may move them.

Shri Ram Sewak Yadav: Sir, I beg
to move:
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(i) “That the Demand wunder
the head Tribal Areas be reduc-
ed to Re. 1." [Failure to bring
tribal areas at par with other
parts of the country (2)]

(ii) “That the demand under
the head Naga Hills Tuensang
Area be reduced to Re. 1. [Failure
in integrating Nagaland with the
rest of the country, (2)]

Shri Yashpal Singht: Sir, I beg to
move: ’

“That the demand under the
head Naga Hills—Tuensang Area
be reduced by Rs. 100.” [‘Failure to
promote goodwill with Naga people.
(3)1]

Shri Ram Sewak Yadav: Sir, I beg
to move:

“That the demand under the
Head External Affairg be reduced
to Re. 1."” [Failure of the foreign
policy (4)]

Shri Yashpal Singht: Sir, I beg to
move:

“That the demand under the
head External Affairs be reduced
by Rs. 100." [(i) Negligence of
duty by our embassies abroad
especially in wvindicating India’s
stand during the Chinese aggres-
sion in 1962; (ii) [Failure to esta-
blish satisfactory relations with
the neighbouring countries like
Burma, Nepal, Ceylon and Pakis-
tan (iii) Need to restrict the
number of foreign visitors invited
by the Government at the time of
Emergency. (3)

Shri Ram Sewak Yadav; Sir, I beg
to move:

(i) “That the demand under the
head State of Pondicherry be
reduced to Re, 1.” [Failure to
bring Pondicherry under the ad-
ministrative control of the Minis-
try of Home Affairs. (7)]

(ii) “That the demand under
the head Dadra and Nagar Haveli
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Area be reduced to Re. 1.” [Failure
. bringing Dadra and Nagar
Haveli area under the administra-
tive control of the Ministry of
Home Affairs. (8)]

(ii1) “That the demand under
the head Goa, Daman and Diu be
reduced to Re. 1V, [Failure in-
bringing Goa, Daman and Diu
under the administrative control
of the Ministry of Home Affairs,
(9],

(iv) ‘That the demand under
the head other revenue expendi-
ture of the Ministry of External
Affairs be reduced by Rs. 100"
[Failure to reduce the heavy ex-
penditure. (10)] .

Shri M. Muohammad Ismail: Sir, I
‘beg to move:

“That the demand under the
head other revenue expenditure
of the Ministry of External Affa-
irs be reduced by Rs. 100". [(i)
New conditions imposed on Haj
pilgrimage to Saudi Arabia, (ii)
Need to persuade Saudi Arabian
Government to appoint more
Muslims (Guides) for pilgrims
from Kerala, (iii) Need for giv-
mg representation on the Central
and Port Haj Committees to zuch
States as Kerala wherefrom a
large number of pilgrims are
going  (iv) Need for having a
special rehabilitation department
for the refugees forced out of
Ceylon, Burma, Mozambique, ete.
(v) Need to persuade Burma
Government to allow more rea-
sonable remittances by Indians in
Burma to their dependents in
India, (vi) Need for persuading
Ceylon Government to allow rea-
sonable facilities to Employees in
Indian mercantile firms in Ceylon,
(vii) Need for more and better
publicity in foreign countries
especially in the Middle Eastern
and African countries. (11)]

Bhrimati Gayatrl Devl (Jaipur):
‘Mr. Deputy-Speaker, Sir, before I
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start T would just like to reply to
something that Professor Mukerjee
stated in his speech. He spoke about
Shri Rajagopalachari, who is not here
and said that we were fortunate that
Shri Rajagopalachari was not able to
choose our leader in this country. But,
1 think, I must say quite confidently
that if it came to such a pass of either
Professor Mukerjee having to choose
our leader or Shri Rajagopalachari,
this country would stand by Shri
Rajagopalachari's choice, Now I would
like to deal with the other points.

Shrimati Yashoda Reddy (Kurnool):
Sir, with your permission, 1 would
like to say that Shri Mukerjee did not
say that he wanted it; he quoted
Ayub Khan.

Shrimati Gayatri Devi: The De-
mands for Grants of the Ministry of
External Affairs for the current year
is before the House, It will be seen
that this year’s budget of the Exter-
nal Affairs Ministry has been increas-
ed by Rs. 2.19 crores. Let us hope
that the hard earned money of our
tax-payers will not be wasted.

We must consider if our Missions
abroad have succeeded in feeling the
pulse of the countries to which they
are accredited.

1316 hrs.
[MR, SpEaRer in the Chair.|

We have two recent examples of their
having failed in this respect. The
first was in Indonesia when our re-
presentative was taken by surprise at
the anti-Indian demonstrations, The
second was in Ceylon. Although they
convened the Colombo Conference to
solve the Sino-Indian dispute, they
refused to remit tp India the money
collected by Indian nationals for our
National Defence Fund. And yet our
Government was not aware of this
fact until it appeared in the press.
In Burma we are no better off. We
hear from the people returning from
Nepal that the people there are not
too fond of us. Recently, the hon.
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Home Minister had to go there to
soothen their feelings. There are
persistent rumours too that our terri-
tory bordering on Burma, some of the
NEFA areas, parts of Assdm and North
Bengal have been so heavily indoectri-
nated by Communist propaganda
without any check that they might
turn hostile to India. We are spend-
ing considerable amounts on this area
and I hope that the Government is
doing all in its power to counteract
the Communist propaganda.

Our Missions in foreign countries
should be able to advise the External
Affairs Ministry as to how we manage
to antagonise those countries, Diplo-
macy is a delicate affair. In the
Middle East and the African countries
too we have spent so much, Apart
from Egypt, to whom wc must be
grateful, there was no favourable re:-
ponse from the other ccuntries during
the Chinese aggression. Why? Why
does this happen to wus? It needs
investigation., In Moshi too look what
happened.

Perhaps, our publicity has not been
successful. Qur own newspapers have
commented on this, and it must be
true because the Indian Government
have been obliged to import a highly
paid journalist to advise us on certain
‘matters.

We are spending so much on send-
ing our representatives abroad and on
our propaganda. Would it not be a
good idea if we acquired some long
range transmitters also that we could
do some of our propaganda through
the radio? At present we seem to be
wasting monev on waging a campaign
of propaganda on our own people. If,
for example, the seventy lakhs of
rupees that is being diverted tp be
spent on television in Bombay could
be diverted for buying long distance
transmitters, we could broadeast our
point of view to other countries and
counteract the propaganda of Radio
Peking.

While on the subject of publicity, I
should like to refer to the warnings
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we get periodically in the press—not
to start rumours, But when the
Ministry of External Affairs shrouds
itself in a cloak of mystery, it is hard
not to prevent rumours, For instance,
a room has been allotted in the Minis-
try of External Affairs for a State
Chief Minister, Naturally, people
wonder why. His mere presence in
Delhi has started rumours and the
mystery has deepened because he has
gone abroad on a mission of which we
in India are ignorant. One would
like to know the reactions of the
Central Ministers in this respect—
what, in fact, can this Chief Minister
dg that the T™ion Ministers cannot
achicve? Is he both indispenable to
his State and to the Central Cabinet?
Whose precise role is to acquire arms
from the United States—Shri Chavan’s
Shri Krishnamachari's gr his?

Sir, when pcople are not taken into
confidence, naturally they start specu-
lating and a rumour is born. In times
like this, rumours can be very dan-
gerous. So, I would implore the
Government not to be unnecessarily
cagey if they are sincere in their plea
to kill rumours. The fault lies with
the Government, not with the people.

I have deviated from a point I
wished to emphasize and that is the
importance of our relations with our
neighbouring countries. If we can
develop friendly relations with our
neighbours, then our frontiers and our
defences are, more or less, assured.
Since the British period in India, con-
siderable changes have taken place on
our borders, For one thing, Burma
has become a separate country and
with the partition of India, Pakistan
has now become our neighbour, Un-
fortunately, during the partition
anarchy prevailed and as a result of
communal riots, loss of life and other
things, our relationship with Pakistan
became very strained which, of course,
is very sad. We have so much in
common culturally—and also the
waters of our rivers—and in West
Bengal we produce a lot of crops that
they manufacture. I have no doubt
that had it not been for the problem
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of Kashmir, these questions would
have been solved some time ago. I
only hope that Sardar Swaran Singh
and Mr. Bhutto would soon come to
an understanding on these vital prob-
lems,

In the same way, it seems a shame
that when Tibet was invaded by
China, we did not as much as protest.
At that time, we were on good terms
with the Chinese and we were plead-
ing their cause in the United Nations.
We could surely have appealed to
them on behalf of Tibet. Shri Acharya
Kripalani, Shri Ranga and Shri Masani
and many others repeatedly pointed
out the danger of the occupatioh of
Tibet by China and yet our Govern-
ment turned a deaf ear to their
appeals, All that they had said has
been proved true today., The whole
world watched Tibet being swallowed
up and no one raised a finger. I
remember thinking, at that time, that
surely tragedy like that could not take
place in the twentieth century. On our
part, was it not a short-sighted policy?
But there must be some sort of method
behind this seeming madness—what
could it be? Was it our fear of
alienating Russia? Russia is a mature
country and she would not start a
world war on any provocation, Besides,
it is no concern of hers if we wish
to preserve a neutral and friendly
relation between ourselves and China.

We call our foreign policy a policy
of non-alignment, a neutral policy and
a policy which is not tied to any
military bloe, But in the true sense
of the term, we have never been neu-
tral. We were prepared to break our
friendly relations with Britain over
Suez and quite rightly so. We denied
recognition to Israel and refused to
exchange envoys with her. Although
the Prime Minister has stated that
whilst for reasons of political ex-
pediency, diplomatic relations cannot,
as yet, be established with Israel, he
sees no reason why other relations,
such as, trade, cultural and other acti-
vities could not take place between
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both the countries, But, in actual
fact a further deterioration between
our relations and hers has taken place
in the last few months, For instance,
Indians visiting Israel have to apply
for a special passport; Israelis, who
wish to visit India, often only in tran-
sit find it impossible to get visas and
the trade has come to stand-still, Our
businessmen are told by the officials
of the Ministry of Commerce and In-
dustry that by instructions from the
Ministry of External Affairs no im-
port or export licences can be issued
for Israel. This seems extraordinary
when we need all the trade possible.

Also, Sir, we were silent when
Russian tanks were showering bullets
on the freedom loving people of
Hungary and Poland, We almost al-
ways supported the Communist coun-
tries, supported the Communist bloc,
in the United Nations. How then can
we call ourselves strictly neutral? Qur
neutrality seems pro-communistic,

Before concluding, I should like to
touch briefly on our relationship with
the Western Democratic countries.
They have been giving us aid on a
massive scale to prevent India from
following the footsteps of so many
South-East Asian countries that have
gone to the communist bloc. There
have been times when our representa-
tives have gone out of their way to
embarrass and insult these countries
specially in the United Nations and
yet, when we were attacked, they
were the first to come to our assist=-
ance. Of course, our leaders were
fully aware that these two countries
could not afford tg allow India to be
swallowed up by a communist coun-
try. But whatever our Government
might sa yabout America or England
wishing us to remain non-aligned, one
cannot but help wondering what the
man in the street in those two coun-
tries thinks about our unfriendly atti-
tude, It may be that the opinion of
the man in the street in India does
not count with the Government, but
in those democratic countries, it cer-
tainly does
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There are in this world today two
distinet {rends—the communist and
the democraticc, We can no longer
oscillate between the two. If we per-
sist in playing with both these sides,
I would only ask one question: If it
came to a question of an all-out war
between China and India, would
Russia be in a position to supply arms
to both these countries? In the same
way, it would seem that India is both
having her cake and eating it. But in
pursuance of this policy between the
two, we have adopted a policy which
has lulled us into a sense of false
security. Not only that It has pre-
vented us from building up our arms
as rapidly as we should. Therefore, 1
think, we owe it to our own people,
to our friendly democratic countries to
let them know on which side we stand.

The American  President, Mr.
Kennedy, made a deglaration that the
American people would stand by India
in her fight against Chinese aggression
if communist China were to indulge
on a large scale invasion, It is a pity
that so far, the framers of our foreign
policy have not shown their apprecia-
tion to this unconditional and whole-
hearted offer, I sincerely hope and
trust that irrespective of our views
regarding the so called neutral policy
of our Government, our leaders will
hasten to develop our defences and
our foreign policy in the light of this
proffered comradeship from Western
Democratic nations,

Shri D. C. Sharma (Gurdaspur):
Sir, the hon. Member who opened the
discussion on behalf of the opposition
from the Communist party, seemed to
suffer from many allergies and many
phobias. I think his allergies seem to
have been to some foreign journalists,
foreign visitors from U.S.A., Great
Britain and other places. I do not
believe in this kind of approach to
our foreign policy. Nor do ] believe
in the kind of approach to our foreign
policy which has now been formulated
by the noble Lady Speaker who pre-
ceded me, I believe that our foreign
policy has to be conditioned by our
past traditions, by our cultural heri-
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tage, by the conduct of our freedom
struggle in India and by the exigencies
of the social, political and interna-
tional situation as we fact.

I do not think any country in the
world thinks of its foreign policy in
terms of black and white, Neither
the U.K. nor the U.S.A. nor any other
country. No country can be presumed
te follow a foreign policy which is a
linear policy, which does not admit of
any deviation to this side or that side.
All countries have certain basic poli-
cies and they are guided by them. I
believe, our basic policy is the policy
of fricndliness towards every nation.
But, that does not mean that we
stretch a hand of friendship to one
who tries to chop our head, Even in
the case of those persons, our policy
is, we try to negotiate for peace and
if that is not possible, we fight as
grimly, as toughly, as desperately, as
determinedly as any other nation does.
Therefore, to make our policy a very
simple affair of joining one bloc or
other is not in the interests of history,
nor in the interests of the present
conditions of our country. Nor ig it
good for us that we should develop
any kind of allergy to certain powers.
I think so many countries of the
world have been standing by us, so
many peoples of the world have been
friendly to us. Our Prime Minister
addressed a letter to the Heads of
States: I think there were 112 letters.
From almeost every Head of State was
received a very friendly response so
far as our policy towards the Chinese
aggression was concerned. There were
a few countries that did not send any
reply to that letter, That was due to
the fact that some of them had
acquired freedom recently, some of
them were too small and some of
them had other preoccupations. Al-
most all the countries gave friendly
and almost fraternal response to the
letters which our Prime Minister
wrote to the Heads of States. In
view of that, to say that our relations
with this country or that country are
not friendly and that we are being
isolated and that we are not function-
ing, so far as the field of foreign



4481 Demands

[Shri D, C, Sharma]
policy is concerned, bvroperly, is, 1
believe, a travesty of truth. It is, I
believe, g distortion of truth,

I believe that so {ar as our foreign
policy is concerned, our non-alignment
has been approved even by those per-
sons who thougnt it to be immoral
at one time. So far as our anti-
imperialism is concerned, it finds a
responsive echo in the hearts of other
struggling nations. So far az anti-
colonialism is concerned, we have been
one of the most doughty champions
in the world all these years, not only
after attaining {reedom, but even
before attaining freedom. Our Prime
Minisier and other leaders visited
those countries even before India be-
came free and even when we were
fighting for our freedom.

It has been said that we are losing
ground so far as Afro-Asian countries
are concerned. I do not believe that.
It was said just now that we did not
do justice to the cause of Algeria, I
think nothing can be farther from
truth. T am glad that Shri U. N.
Dhebar is sitting in the House at this
time, I may assure you that, apart
from what our Government did, the
Indian National Congress had g com-
mittee which was helping the cause
of Algerian Independence and the
cause of Algerian liberation. I re-
member attending some of the sessions
of the Indian National Congress and
finding representatives of Algeria
there. To say that we did not do our
duty by Algeria or by Morocco, 1
believe, is something which is not cor-
robated by facts.

Again, it has been said that we did
not try to formulate our policy very
clearly so far as the Congo is concern-
ed. I think we sent our contingent to
Congo openly and with express
motives and with a fully formulated
policy. We sent the contingeni there
30 that—not to take part in  their
domestic quarrel—they may try to
restore unity in Congo and  bring
about solidarity in Congo. I think we
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acted so far as Congo is concerned, in
the most friendly way.

So far as Hungary and Poland are
concerned, I was a Member of this
House when the revolution took place
in Hungary. I remember our Prime
Minister saying that that was a popu-
lar uprising. When he said that, I
think he implied all that would have
veen said in favour of a struggle of
the people. 1 remember one of our
Ambassadors was sent there to report
on the happenings in that country.
Therefore, I believe that it is not right
to think that so far as the Afro-Asian
countries are concerned, we are not
respected there, we are not honoured
there and that we are not believed
there. 1 believe that the Afro-Asian
countries believe in our policy of anti-
colonialism, and our policy of friend-
liness which extends especially to those
countries which have acquired free-
dom recently or which have been
struggling for freedom all these years.
Therefore, it is no use blaming our
country and our leaderg for things
which have never happened and which
are never going to happen and which
exist only in the imagination of the
people.

There are two or three problems
which have always been with us.
First of all, there is the problem of
Portugal. T am glad to see that the
representatives of Goa, Daman and
Diu are here with us. It fills my
heart with jOy when I see these per=-
sons siting in this House. I also feel
very happy when I think of Dadra and
Nagar Haveli. They have alsc won
their freedom after a long struggle
for liberation. But, Portuguese colo=
nialism and Portuguese imperialism
refuse to die, It wanis a long lcase
of life. In spite of the counsels of its
friends, it does not see the writing on
the wall. The U.N. General Assembly
passed a Resolution in which it was
said that early steps should be taken
to see that Angola and Mozambique
are directed along lines of self-goven-
ment. A twenty-four nation special
committee was appointed and a fact-
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finding mission went there. But, the
most unfortunate thing is this. The
Portuguese Government does not want
to co-operate fully with this committee
which wants that Angola and Mozam-
bique should becomc self-governing
countries as soon as possible. I am
interested in Mozambique for the
simple reason that about 2300 Indians
have been forcibly repatriated
from that country. I am also
interested in this because there
are three hundred Indian still
there, Properties worth Rs. 60
crores are left there by Indians. The
kind of treatment that has been meted
out to these Indians need not be des-
crbed here. It has not been a
treatment which can be called a de-
cent treatment. Now, I would appeal
to the United Nations General Assem-
bly and to the 24-Nations Special Com-
mittee on Colonialism that they should
iry to come to their findings about it
and they should end it. If these
Special Committees fail in this
duty, I am sure, the Security Council
will take appropriate action so that
Portuguese colonialism which is so
outmoded and mediaeval and which
does not fit into the modern world be-
comes a thing of the past. This is what
I would say, Sir, and I send my greet-
ings to those Indians who have come
to this country. Some of them have
lived there for a long time and I can
assure them that their mother country,
Mother India, will look after them as
well as possible.

Now, Sir, I come to another matter,
namely, our Indo-Pakistan talks, I
must say that Sardar Swaran Singh
and Mr. Bhutto have been very good
negotiators, I have been told about
some tennis playerg that they keep the
tennig ball in the air for a very long
time. T believe that these gentlemen
have kept the ball of negotiation in
the air for such a long time and I hope
that the day will come when these
negotiations will yield some fruitful
results. One thing has been there as a
result of these negotiations, and 1
want that my Government should
reassure the people about these things,
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for, I do not think that our Govern-
ment has done anything to create that
feelings. But the newspaper reports
have created certain kinds of anxiety
and certain kinds of misgivings in the
minds of some people. For instance,
the people of Poonch, the people of
Meerpur, the people of Rajouri, the
people of all these places in Jammu
and Kashmir State have been feeling
some kind of apprehension with regard
to their fate. I know Bakshi Ghulam
Mohammad, the Prime Minister of
Jammu and Kashmir . .

Shri Sham Lal Saraf (Jammu and
Kashmir): With regard to what?

Shri D, C. Sharma: With regard to
what is going to happen there. I
think, Sir, he did not want me to men-
tion the name of Bakshi Ghdlam
Mohammad. That is why he has inter-
rupted.

Shri Sham La]l Saraf: 1 only wanted
to get information. I did not want to
interrupt my hon. friend.

Shri D. C, Sharma: The Prime
Minister of Jammu and Kashmir State
had been giving people every kind of
reassurance but our Government has
got to stick to this policy which our
Prime Minister enunciated before these
negotiationg started, that there might
be inor adjustments so far as the
ceage-fire line is concerned angd that
nothing else is going to happen. Now,
unless that js reiterated again and
again, I am sure, the people of
that State, in some parts at least,
are bound to feel uneasy. I am
very Ssorty that when these
Indo-Pakistan talks had been go-
ing on, Pakistan should have signed an
agreement with China and given away
about 13,000 square miles of our land
to China. Of course, according to
them, it is only about 20500 square
miles of land. But, according to our
calculations, it is 18,000 square miles
of land. It is our land, Sir, and T am
sorry that this land has been described
as uninhabitable, inaccessible and not
of much use to Pakistan. Of course,
it may not be of much use to Pakistan,
but it is of great use to us, And, if
this land is so useless, why have the
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Chinese entered into an agreement
with Pakistan? So, there must be
some specific reason, some military
reason or some other reason why the
Chinese have tried to get hold of this
land. I am sorry that this thing has
happened. I believe that when we
have some kind of negotiations with
China about our borders, I am surs,
this land which has gone to them as
a result of the agreement with Pakis-
tan will alsp figure in the negotiations.

One point more, Sir, and then I
will finish. It is this. Qur relations
with Peking are what everybody
knows. But, I believe that we have
got to mount our publicity gun, if I
can use a military expression, as
effectively as we can. Otherwise the
number of charges that the Peking
Radip and the Peking Press and the
Peking rulers are making against us
will be very hard to counteract after
some time. It is not that those things
are read by us in the Indian press. All
these things go into the press of the
whole world and therefore they create
a great deal of harm to the Indian
cause. They alsp create a lot of mis-
givings in the minds of some persons
about them. For instance, there are
some persong from my constituency
who are now prisoners of war and they
have been writing letters to their pa-
rents and to their guardians about
what is happening to them. Now, I
read one letter which a prisoner of
war had written from China in which
he has said that they were getting
very very poor rations and that they
were given a very very coarse and
jnferior kind of rice to eat. We know,
the Punjabis sometimes cannot live on
a diet of rice. They say: “We cannot
live on a diet of rice when no chapatis
are given. We cannot live only on
rice. We must have vegetables also”.
Do you know what kind of vegetables
are given to them? The rice is boil-
ed angd on the top of the boiled rice a
few cuttings of grass which grows
anywhere and everywnere are put
ang this is what is served. This is the
kind of food which they are glving
to our prisonerg of war. On the other
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hand it has been stated on the floor
of the House how wel] we are treating
the Chinese who are prisoners in our
country. Today I read in a paper that
they are talking about the oppression
that we are practising, we are giving
mouldy rice and we are giving them
some kind of vegetables which are not
very proper food. Now, to that alle-
gation, the answer has been given by
the chief of the International Red
Cross that they have been treated very
well. But, I wonder if the statement
of the International Red Cross, per-
sons will be broadcast all over he
world,

Therefore, Sir, their propaganda
machinery is wvery strong, is very
very active, and has a very large field
of operation, whereas, our propaganda
machinery is not yet so effective. I
wonld say, Sir, that we have to win,
this war not only on the field of bat-
tle, not only on the diplomatic level,
but also in the field of propaganda and
in the fleld of publicity.

1 would ask the External Affairs
Ministry that they should be more
vigilant about the kind of propaganda
that the Chinese Government is put-
ting up before us and that we should
try to counteract it not only in India
but in every part of the world.

Mr. Speaker: No Jan Sangh repre-
sentative I find here ready to speak.
Shri Nath Pai.

Shri Nath Pai: Mr. Speaker, Sir, I
reciprocate the sentiments which were
expressed by the Prime Minister when
he was giving reply to the debate on
the President's Address. He had then
remarked that we live in an age of
science and technology and we should
have a scientific outlook. T would like
only to remind him that the essence of
a scientific outlook ig the rejection of
a posture of infallibility and omnis-
cience and a spirit of humility and
tolerance, One is gradually noticing
that there is a spirit of intolerance
towards all those who dare to criticise
any aspect of their policy. Any eriti-
clsm is totally twisted as challenge to

. the basis of the policy, and, if those
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unfortunate critics happen to be the
members of the congress party, expla-
nations are asked. I know it is entire-
ly their look-out and they have to face
up to it. But if those critics happen
not to belong to the party there is a
smear campaign started. These me-
thods of Inquisition do not go on with
the spirit of science; and I hope he,
an ardent student of science, will sce
that we try to practice what we
preach to others.

Having made these preliminary re-
marks about the necessity of being
scientific in all things we do, I should
like to say that during the year under
review, whereas it has been a year for
the rest of the world during which
tensions between the great powers
have tended to ossify, removing for
the time being in any case that plunge
into the abyss of a conflagration, so far
as this country has been cancerned, I
think, and it pains me to say so, we
reached the nadir of our foreign policy
during the past year.

We had reverses in our diplomacy,
reverses highlighted by the defeat at
the hands of the Chinese armed forces,
and an equally potent and dangerous
reverse signified by the emergency of
the Pindi-Peking axis, whose only ob-
jective is unremitting  Thostility to
India.

Having said that, before I turn to an
analysis of why that policy and where
that policy has gone wrong and try, of
course, to be ready to be smeared that
this is inspired, this is wrong, this is
trying to throw out Mr. Nehru and all
that mumbo-jumbo and humbug that
goes with it I shall begin by a scru-
tiny of the report that has been placed
on the Table of the House,

Mr. Speaker, Sir, this document is a
gem of literature, and I should strong-
ly recommend to the Sahitya Akadami
to award the best award they have to
give to those who have composed it. I
am sorry that there is no Indian ver-
sion of the Nobel prize. I want to
know whether the genior officials of
the Ministry, the Deputy Minister, the
Minister of State and the Prime Minis-
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ter ever cared to read what is given
on their behalf to Parliament. This is
a piece of gross discourtesy, that is,
this document. I shall take it up and
analyse it.

It assumes that the House has no
intelligence and it goes on this assump-
tion of insulting the House. I shall
now take only a few pages. Let us
take page 2¢. What has it to say?
This is how it begins: This is the
report on our relations with other
countries. The report says:

“Thailand: The Thai Govern=
ment expressed their full sympa-
thy and support for India with
reference to the Chinese aggres-
sion.”.

—a good thing; and then, we find:

“Kumari Kamala and her dance
troupe gave performances at Bang-
kok."”.

Then, let us take another page. Now,
let us come from Asia to Europe.
Let us go to Europe and have a look,
Let us take page 36. This is what we
find:

“Austria: Shri A. K. Sen, Mini-
ter of Law, visited Austria.".

—a landmark in the history of Aus-
tria. What is happening between Aus-
tria and India? A Minister visits the
country. In Paris, there are monu-
ments to every single victory of Napo-
leon. I think that the Austrians should
erect a monument to his visit. We
are having great co-operation with
this country, and credits worth about
Hs. 20 crores have been advanced. But
this is not the only example.

For Shri U. N. Dhebar’s sake, let us
take now page 37. What happens in
regard to Hungary? Again, we find
the same brilliant performance,
namely:

“Shri A. K. Sen, Minister of Law,
visited Hungary.".

I3 that the only thing that we did

during the course of the year with this
country that somebody went and visit-
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ed it? This is, of course, not to deni-
prate, this is, of course, not to say
anything against a brilliant Law Minis-
ter who is among the more brilliant
and abler colleagues of the Prime
Minister. But I am saying about the
kind of report that is submitted to the
House. Is there an assumption that
the House does not read? May I tell
the only representative of the Minis-
try, Shri Dinesh Singh who is present,
that there are at least some who read
and read very diligently? Of course,
there js the Parliamentary Secretary
too who is also present.

What will be the country’s thinking
on this?  Regarding the Cyprus, we
find that it has been stated that when
the President of Cyprus came here,
there were exchanges of views re-
garding the internatlional situativn a
fairly good information.

Now, let us turn to Germany. We
find:

“At the invitation of the Govern-
ment of India, His Excellency Dr.
Heinrich Luebke, President of the
Federal Republic of Germany,
accompanied by Dr. Gerhard Sch-
roedar, Foreign Minister, visited
India from 26 November to 5
December, 1962.".

There, the report ends. When the
President of Cyprus was there, there

was an exchange of views on ques- .

tions of mutual interest. What did the
Prime Minister talk with Mr. Leubke?
Did they talk about roses and cab-
bage? What are the Germang to
think? Are they to think that there
was nothing of common interest to
talk about? How are these reports
prepared?

Now comes another gem regarding
Turkey. I would like to draw the at-
tention of the House to this thing now.
What did we do with regard 1o this
important country in the West? This
is what we find at page 32. The only
thing that seems to have happened in
the realm of foreign affairs and diplo-
macy regarding Turkey is:

“A gift of four &nimals was
made by the Government of India
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to the Turkish Ambassador for
the Izmir Zoo in Turkey.”.

That is the report about Turkey.

I very seriously beg of the Prime
Minister that the Ministry which he
heads should show a little deference to
the House and to the country, and we
should get better reports about what is
happening. If you want to tell about
the cultural exchanges, have a separate
column. If you want to tell about
exchange of animals, have a separate
column. But, basically, we want an
evaluation country-wise, of what is
happening.

Now, take another thing. The Depu-
ty Minister is there now. It is, I
think, a good thing that some new
blood is being brought into the Minis=
try, and it was high time that the
whole Ministry -got an arm-shot of
new ideas and new blood. We are tolg
that he visited Irag. And what did he
do there. I am sorry; this is no perso-
nal reference to my hon. friend Shri
Dinesh Singh for whom I have great
regard. He visited Iraq and attended
the celebration of the 14th July Revo-
lution in Iraq. Since then, another
revolution has taken place, but the
Government of India is still celebrat-
ing the old revolution. The reply will
be given that the report was prepared
before the revolution. That ig not
true. The latest visit of the Secretary-
General to Moscow has been brought
in which came at the end of last
month. I do not want to go into this
further. I leave it here.

What applies to this report applies
generally to the way the foreign pub-
licity of ¢his country is handled.
Crores of rupees are spent, and then
we find that nobody knows what the
Sino-Indian conflict is. And then,
what happened? Then, the Secretary-
General, the Minister of State, and the
Law Minister are sent on errand run-
ning from one end of the world to
another explaining, ‘You see, they are
aggressors; we are not; point No. 1’
and so on. We cannot rectify the
world’s mistaken view about the issue
overnight by sending the best minds.
It is a projection of our view, of our
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stand over g period of time. And what
we missed to do in ten years cannot
be rectified or nullified overnight by
sending the best minds. The whole
publicity, to which everybody has
referred, is so shoddy. I am told that
there is a new beginning, and I wish
there is success. But there is a reason
why it happened like that.

The truth of the matier is that our
diplomacy is not an adequate vehicle
of our foreign policy. It is totally
inadequate to implement, to carry, to
project what we have been trying lo
do in the realm of internationa] affairs.
The reason is very simple. We have
got a class of generalists; these gene-
ralists from the Civil Service are
good enough for every job under the
sun. They can be made the general
managers of so ecomplex a modern
structure, economic structure or indus-
trial structure like the Rourkela steel
plant; they can be sent to a chemical
laboratory; they can be made the ad-
ministrators, and they can be sent to
represent Indig as diplomats: Press
the button change the label and every-
thing becomes all right.

An Hon, Member:Sab Jaante Haim,

Shri Nath Pai: Yes, Sab jannte
haim. Sarvajnata is attributed. No
wonder that we find ourselves in a
pitiable position. Recently, the Sino-
Pakistani Pact was being gigned. I am
told—I may be wrong; I would tender
my apology if I am wrong—the Indian
Ambassador did not do anything in
the USA to point out what a sinister
move it js. I would like to know from
the Prime Minister what our High
Commissioner was doing in London to
tell the British who have all the while
being asking India to come to a settle-
ment with Pakistan on thig issue?
What were they doing? The same had
happened during the Suez episode,
when we remember all the Ambassa-
dors from all the key Embassies were
away holidaying. Once again, the
same repetition! Say what you will;
nothing will be changing there.
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How do other countries take their
foreign service? How do they see the
necessity of changing it? I know that
last year the Prime Minister took cre-
dit by referring tp the report of the
Estimates Committee on the subject.
He said that the Committee had been
kind enough to give 3 certificate. Poor
Estimates Committee! I will say this:
we must do what other countries do
Since the end of the world war, there
have been three times reviews of the
foreign service, not foreign relations,
of the United States. The Senate goes
into it, experts go into it; the latest
committee appointedq was under Mr.
Christian Herter, to go into it and
make recommendationg to Congress—
their Parliament—as to whether the
service is adequate in this changing,
dynamic world. The Prime Minister
will never let anybody come near his
foreign service. It is sanctum sancto-
rum. Nobody can go and ask what is
happening, whether an embassy is
performing properly or not. What is
the report? 1 know the answer will
be given that we have an inspectorale
system. There was a very able man
in the person of Shri Tyabji. Unfor-
tunately, he wasg shifited, shunted, to
Aligarh University. I think he was
doing too good a job. But that is their
look-out. But in anticipation, let me
spike that reply in defence, that this
inspectorate is good enough. Can the
inspectorate say whether in a given
country, the embassy is functioning
with a view to the projection of our
policy? The inspectorate goes and
finds out how many spoons are there,
how many forks are there, what fur-
niture is there, whether allowances
were properly drawn and spent. It
does not give an evaluation of the
work. But thig is what other ount-
ries which are very serious about
their foreign policy do regarding their
vehicle of service, that 1is the
foreign service.

It is not enough to have a good
policy—T have something to say on
the policy itself, but now T will be
speaking aboui the vehicle because
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this is the only time when we can do
so. Loy Henderson, speaking about the
American foreign service, says:

“No nation can maintain great-
ness for an extended period of
time wunless its ever-changing
political superstructure is sup-
ported by an enduring framework
of competent devoted public
servants”.

Does the Prime Minister realise the
necessity of doing that in the realm
of the foreign service? Then again,
this is Robert D. Calkins also speaking
on the same subject:

“No one in these times can go
far on the intellectual capital he
acquires in youth"—

Men educated 20 years ago are still
to run a world which is changing
every day, men who were educated in
an age whose values are changing out
of recognition are to conduct India's
foreign policy in the age of super-
sonic speed, in the age of sputniks.

“Unless he keeps his know-
ledge or skill up to date, revises
it adds to it, enriches it with
experience, and supplements it
with new ideas as they displace
the old, he is soon handicapped
for the duties of the day”.

I would earnestly request the Prime
Minister that in his leisure hours, a
good student that he used to be—I
hope he still is, but I do not know
what happens to the student's leisure
when one assumes the onerous res-
ponsibility of the crown of Prime
Ministership, but he used to be a
brilliant student—he spares some time
to read a book called The Establish-
ment, 1 will read only one sentence
from it for his benefit:

“Whenever any effort had to be
organised, indeed palpably threat-
ening disaster averted, outsiders
had to be recruited to take
charge.., By the end of the war,
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there was no department con-
cerned with the war—

there was no department of the civil
service or of the foreign service—

“which was not in fact if not
even formally headed by people
recruited from outside”"—

people with new ideas and new enthu-
siasm, We need to do this, This is T
Balogh of Oxford writing in The
Establishment,

Having said about the service, I
shall now turn my attention to other
matters. But before 1 come to the
serious criticisms, there are some
redeeming features. The best of them,
of late, that has happened to us is the
very successful visit by the Home
Minister to Nepal. Ever since his
name was announced, we knew that
this was the right choice for the right
job. It is very seldom that it happens,
that the right man is selected by this
Government for the right job. But it
was one of the few, rare occasions
when the right man was sent for the
right job. He has done a magnificent
job for this country and I think the
whole House will join with me in
giving our recognition to it. It is a
first-class achievement. Shri Shastri,
who has succeeded in every other port-
folio, has now one more feather to
his crown, Even in the fleld of diplo-
macy and foreign affairs, his very first
effort has been a signal success. 1 hope
the Prime Minister will draw the
necessary conclusions. This is the
kind of diplomacy we need today with
regard to our neighbours—sending
our very best men, our very best
talent and our best characters. Diplo-
macy with these countries in the
periphery of India was left to
people—I do not want to pass any
judgment—who, I do not think, were
adequate for or equal to the job thy
were called upon to do, and therefore,
we find Ching succeeding in all these
countries. The Prime Minister must
have a look at it. Why does it hap-
pen? Why does it happen that China
is succeeding in all these countries?
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I know the slogan of China being
isolated. I will deal with that and
expose how totally wrong is that
claim, how self-deceptive is the claim
that China is isolated. It is India
which is isolated, as we found when
the question of the Chinese aggression
came in the United Nations; when the
Indian delegate called a confercnce of
all the Afro-Asian countries, the
meeting had to be abruptly broken
off because India could not get enough
support. They say that China is
isolated. Is this an example of China
being isolated?

Take other examples. of our isola-
tion. The Prime Minister wrote
letters to 60 nations asking for their
support, How many of them gave their
support? Tunku Abdul Rehaman, the
President of Cyprus, I think the Prime
Minister of Nigeria and a couple of
others were the only persons who
condemned if as aggression. I know
the brilliant reply that will be given,
the brilliant reply which indulges in
casuistry that will be given in the
House and in the country, that they
are with us, but they do not want to
condemn because condemnation does
not go far. Is this how the world is
to function? What did you do when
Abyssinia was raped by the Italians?
Did you say: 'If we condemn, peace
will not come?’ We condemned the
fascist attack on Abyssinia, What did
the Prime Minister do when Japan
committed aggression against China?
Did he take into consideration the
argument that the Japanese would be
offended if he condemned them? The
aggressor has always got to be called
by the name ‘aggressor’ aad con-
demned.

The truth of it is that we had failed
and we are still totally neglected,
totally alone, totally isolated in this
field, It is no use gong about telling
people that it is China which is iso-
lated, That will be to hide the bitter
truth from our people and deceiving
ourselves.

.Having said this much about isola-
tion, what goes wrong is this, that we
never take sufficient care to define ,

PHALGUNA 27, 1884 (SAKA)

for Grants 4496
the irreducible minimum of our
foreign policy. We left it in doubt.
We were very happy to be allowed to
proclaim highsounding principles, and
the world, particularly China, and
some other countries, drew the con-
clusion that if only the Indians are
left free to proclaim high-sounding
principles and parrot—mouth—certain
slogans, ‘we could do what we cun
with such things as their territory, as
their vital intcrests’. We were satis-
fied because we were proclaiming
highsounding principles, and very
satisfied that we were succeeding. But
this was the danger: we did not reduce
to the minimum what is the irredu-
cible minimum of our vital interests.
I would like to make a reference to
that asepct to which I referred at the
beginning. I said that there has been,
on the whole, an ossification of ten-
sions in the world and therefore, afier

hovering on the brink of a world
conflagration, the world retreated
back from the abyss. Why? Because

both the Soviet Union and the USA
have no illusion, have no misunder-
standing, about one another's irredu-
cible minimum, the basis interests
whicdh they must not try to hurt or
tread upon. The Soviet Union made it
abundandly clear that any other such
violation of Soviet aerial supremacy
might mean war—that wag when the
U-2 was crossing stealthily on what
they call the Soviet hemisphere, And
the Americans made it equally clear
when the missile bases were built in
Cuba. What was the result? They
know how far to go and where to
stop. But nobody in this world knows
how far you can hurt India, because
it was never defined it. China was
never told ‘Thus far and no further’.

The Prime Minister said sémething
about Tibet in the Rajya Sabha. T am
very sorry that those remarks have
departed from the usually high
standards of truth which he main-
tains. It pained me to read his speech
in the Rajya Sabha on the President's
Address. Those remarks are not
factually true, are not fair. Dealing
with Tibet, he said:
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“We inherited the Tibetan posi-
tion from the British Govern-
ment and our own examination
of it told us that we could not
challenge in law, in constitutional
law, anything, apart from the
practical difficulties in challenging
it".

For what ne has done in Tibet, con-
veniently the buck is passed on to the
British. Was that the British position,
that the Chinese had suzerainty over
Tibet? Was that the British position
that the border was not defined? No,
Sir, Here is what Sir Anthony Eden
(now Lord Avon) who was Secretate
of State for Foreign Affairs during the
second world was when England and
China were allies, says. The Prime
Minister’s remarks regarding this are
totally misleading and wrong and
have departed from facts because that
was not the British position at all. If
he is to change it, he is a free foreign
Minister but to tell a lie is highly
objectionable. This is what Anthony
Eden wrote:

“(Her Majesty’s Government)
They would welcome any ami-
cable arrangements which the
Chinese, Government might be
disposed to make with Tibet
whereby the latter recognized
Chinese suzerainty in return for
an agreed frontier and an under-
taking to recognize Tibetan auto-
nomy and they would gladly
offer any help desired by both
parties to this end.”

That was Anthony Eden writing to
the Chinese Government  when
Marshal Chiang Kai Shek and the
British were alliess. They never
accepted anything beyond suzerainty.
Suzerainty was to be accepted in
return for Tibetan autonomy. We
have bartered away both and now are
conveniently saying that we cannot
do anything and the situation was
like that. But having done this we
could have done at least one thing:
asking China, “What about Sikkim;

what about Bhutan and what about .
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Nepal?” 1 may as well, with a slight
variation, quote Winston Churchill
while talking about the way, casual
manner in which our interests were
dealt with; it can be put in these
words only: “Never was so much of
so much vital interest to so many was
so lightly given away by so few”.
Today, China is threatening to create
a Himalayan Federation of Sikkim,
Bhutan, Nepal and Nagaland. I hope
the brilliant team of his assistants,
Parliamentary and others, bring to his
notice what happens. This is_the
latest issue of China Quarterly. What
is happening in Bhutan.

“Several Bhutanese headmen
are reported to have gone to
Tibet, and are being used by the
Chinese in their future plans for
Bhutan. There are three thous-
and Tibetan refugees moving
about the country, infiltrated by
Chinese sympathisers,  Finally,
just across the border there are
an estimated 200,000 Chinese
troops, with a key headquarters
between Lhasa and Bhutan. Every
village and monastery has been
requisitioned to garrison them,
and they are rapidly building a
network of roads, airfields, under-
ground installations and anti-air-
craft emplacements.”

This is what is happening. I do not
know if even today we are serious
about what is happening It is said
that in Nagaland two visits have been
made by the Chinese delegation. It is
not without significance that during
the past few months inspite of claims
to the contrary by the Government of
India, Naga hostilities have very much
increased and are on the increase.
They are receiving sustenance, help
and encouragement from the Chinese.
We cannot dismiss it lightly, It is a
dangerous thing.

Why do I say so? It is a dangerous
thing to dismiss the intentions of
totalitarian dictators. England made
the mistake and France made the
mistake and declared: phu-phu, use-
less, insignificant, the intentions of
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Adolf Hitler in Mein Kampf Mao Tse
Tung has made known his intentions
and you have been ignoring them. I
hope Mao Tse Tung has served a
notice on the Russians also. There is
the treaty of Aigun of 1958 which
recognised the river Amur as the
frontier between China and the
Soviet Union but now the Chinese
have said that they may have to think
about it. I ‘hope, sober realist that
Mr. Khrushchev is, he will take note
of this warning and will not repeat
the expensive folly which India com-
mitted. We relied upon bonds of
panch sheel and Mr. Khrushchev may
be tempted to depend upon the bonds
of prolelurian internationalism. It will
not save him when it suits Mao’s con-
venicnee and the military might of
the Chinese republic, As soon as Mao
came lo power he said that China
retains the freedom te revise all the
treaties and change all the Dborders.
We made this mistake with regard to
China when we did not take into con-
sideration her serious intention and
one has to pay very dearly for it. May
I tell it again? Perhaps the Prime
Minister remembers, it is available in
any book. If totalitarian dictators are
not warned in advance of miscal-
culating our attitude, if there is a
misjudgment of their intentions, it
will land the world into trouble. When
Adolf Hitler began to make prepara-
tions for the final onslaught on
Danzig, the German High Command
told him: Sir, it is dangerous because
Germany will be required to fight on
two fronts as Engiand and France may
come in if you fight here with Poland,
There are minutes in archives to
show what Adolf Hitler said: “I know
what stuff the Anglo French demo-
crates are made of; they will come
and lick my foot if I kick them.

This is the basic mentality of every
totalitarian dictator. They necd to be
dealt with firmly. We are completely
ignoring the lessons of history.

Shri Khadilkar: What happened to
him?
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Shri Nath Pai: Very good question,
Mr. Khadilkar., You know what
happened before he was removed. 80
million sens of the soil from -every
country in the world had to be
destroyed. Do you want that to
happen to India and China? 80 million
people were slaughtered in the last
world war., Were he stopped when
crossing the Rhine. this would not
have befallen the world. That is my
reply to you.

Sir, I will be claiming a few
minutes more, I am the only speaker
of my Party. I know that I am
claiming your indulgence a little. May
I say aboul the signing of the Pindi-
Peking axis that it is a marriage of
convenicnce? This  unholy alliance
was solemnised on the altar of hosti-
lity to India. That it is a piece of
sheer chauvinistic opportunism  is
exemplified by the fact that Pakistan
is a member of two military alliances
whose proclaimed aim is to contain
communism. The second pact, parti-
cularly the SEATO, is created to con-
tain China and the Chinese belonging
to the socialist bloc whose aim is to
defeat all such SEATOs, CENTOs and
NAEOs. But they completely forgot
their long term mutual hostility to
spite India, shook hands and singned
a pact.

What is even worse is this? Every
Indian is angry. Every Indian is
concerned and is worried about this
development of this new axis against
India. I want to know {from the
Prime Minister whether my informae
tion is correct—that when this nefa-
rious pact was signed a banquet was
held in honour of signing of this pact
and the Indian Charge-de-affaires in
Peking attended the banquet. If this
information is true it is highly dis-
graceful and it is not in keeping with
our self-respect and self-interest if
the others think that these Indians are
hypoerites, we shall have to pardon
them.

Shri Tyagi: What is the source of
your information?

Shri Nath Pai: Let them contradict
it. You know what has happened in
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England, If I am wrong, I will with-
draw and tender apologies to you and
to the Charge-de-affairs,

Mr. Speaker: That is all right. But
whenever the hon. Member makes
such a statement, he should also have
some information. I do not want him
to disclose the source of that infor-
mation,

Shri Nath Pai: You being a Judge,
Sir and I being a student of law, you
will allow me to say this. In the first
place, I am speaking on the most
unimpeachable evidence. The proof
of it is in that it is not being contrac-
dicted; it cannot be contradicated and
the dinner was attended. Mr.
Speaker, I must also tcll you that
recently in England there was a case
and we know that it is but proper
that for some things sources are not
easily disclosed. Otherwise, Parlia-
ment will not be able to function.

Mr, Speaker: I have not asked him
to disclose his source. I am only
telling him that he must see that he
has that information on which he can
rely. Every hon. Member before mak-
ing any such statement must satisfy
himself that the information that he
has is creditable, At least he must
be satisfied himself.

Shri Nath Pai: May I assure you,
Sir, that I am grateful for your
guidance. I have fully satisfied myself
before making this very serious sug-
gestion, that it was correct.. (Inter-
ruptions.) It is a very serious thing.
Are we to be humiliated? Are we to
invite the charge of hypocrisy? It
means that the Chinese can draw the
inference: any kick is good enough
for the Indians; we can kick them and
they will take it lying down. Why
must we fall so low and try to curry
favour, to please and apease the
Chinese? What has happened to
promothean courage of the Prime
Minister, that unbending will, that
undaunted courage which once dared
to defy the might of empires, which
mocked at the dictators and laughed
in the face of death itself? Why this
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kind of a show? Give us any straw
and we will clutech it and come to
compromise with you. It is this that
we are resenting, It is no use saying
that protocol demanded this,

A few minutes more, Sir, and I shall
conclude. May 1 ask him this? There
is an impression growing inside the
country that we are tending to forget
those w'ho fought for us. Nothing has
been done about those brave sons of
India who were the victims of Chinese
perfidy. More than 3,000 of them are
prisoners ther. It is no use telling
us that the International Red Cross is
not allowed to do anything. Those
brave sons fought for India, and it is
our responsibility and duty to release
them. An increasing impression is
goung round the country that the
authorities have forgoiten them al-
ready. I would have thought that the
Prime Minister would have made this
the first condition when he talked
with the delegates from Colombo
powers: that the release of all these
men js the first thing; no talks with
the aggressor till all our brave cons
are brought back. They will ever
be remembered. We have been
demanding it.

I will plead with the Prime Minis-
ter, The Government of India gene-
rally claims that our policy vis a vis
China—] have nothing to say about it
in general—is a success, We might
have lost some territory; we might
have lost some face; we might we lost
some prestige; we might ‘have been
humiliated. We might have been
defeated. But the policy is a success.
I am reminded here of the parrot
gstory of the princess whose dear
parrot had died and she could not be
informed of it. But she was gently
told: the parrot does not move, it
does not kick its legs; it does not eat
food; it does not drink water. What
did it mean? The only thing left to
be uttered was that the parrot was
dead! So, the China policy is a great
success! Only, we are surrounded by
China’s machinations. We are losing
territory and China is getting away
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with it and, no Asian power will come
forth to stand by India and condemn
it, Still, we tomtom that our policy has
been a success. Indeed, strange is the
meaning of the word ‘success’, Mr.
Speaker.

In the past, we made one mistake,
and that is, of placing too much faith
on the Chinese good intentions. I
think the Prime Minister again is
likely to make a mistake, Pardon iny
immodesty in daring to suggest that
even he could make a mistake. I plead
guilty for my immodesty. It is this:
in the past, we did that folly. Now,
what-is likely to happen is this. We
are beginning to place too much faith
on the possible development of a rift
between Soviet Union and China. If
it is not in keeping with the self-
respect, as the Prime Minister said,
to depend on others for defending our
country, as he rightly said it, is it the
path of wisdom and statesmanship
and self-respect to depend for our
foreign policy on a possible rift that
may develop between China and
Soviet Union?

And Mr. Khrushchev—we must
take it very seriously—always warned
those who want to try to benefit, be
it Mr. Harriman or be it the Prime
Minister of India—he has already
warned us—that it is a quarrel bet-
ween brothers, a fraternal quarrel, it
is a family affair, and any attack on
China will be regarded as attack on
the Soviet Union. Let us not try to
base our policy on that thing. There-
fore, what I plead with him is this:
We need a policy of firmness, a policy
of cultivating our neighbour, culti-
vating in the way—Shri Shastri has
shown the way,—and build our
sirength. We must discard all our
illusions.

1 would conclude now since I do
not want to try your patience, Mr.
Speaker, any more. Shri H. N.
Mukerjee symbolising the new tactics
of his party, said “Nehru is in danger;
save him.” This is how they are ward-
ing off the attack on themselves. But
I say that in sheer tactics and strategy,
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since the late Moldke and Schliaffen
this is the best tactics that a partly
cornered has used. There is no ques-
tion of “Jawaharlal Nehru in dan-
ger.” They are the champions, Today,
he did the same thing very success-
fully again. He quoted Shri Ayub
Khan and tried to suggest the Shri
Jawaharlal Nehru is an obstacle to
Indo-Pak amity, Wrong and objection-
able—we would tell them. May I tell
him something from 'home? I think
he knows the organ of international
communism which is called “The
World Marxist Review,” published
from Prague. In its latest issue, it is
said that this is a reactionary Govern-
ment and this is a reactionary Prime
Minister, (Interruptions). I think this
is a gross insult to this country and a
crude type of interference in our
national affairs. I 'hope the Prime
Minister will have to take note of this
because a sinister move is afoot in
this country to call the Prime Minister
a progressive and then to attack
everybody else behind the shield of
calling him like that, and they are:
getting away with this kind of game.
This must be stopped.

I am reminded of a sloka in Bhag-
wat Gita, and with that, I close. This
is what Arjun said after hard probings.
from Lord Krishna,

A2 HYg : efadear @erRERATSAE |-
feaqat fommaa=e : fed a=7 a7

The Prime Minister should tell the-
people of this country: “I am your old
Jawaharlal; I am the old fighter. I am
the one who hoisted the flag on the
banks of the Ravi and proclaimed.
India’s integrity and sovereignty. I
have listened to your criticisms and to.
your prodings. My illusions are gone.
My doubts are over. And my country-
men, now I shall do as you command."”
This should be the basis of his foreign
policy.

Shri Joachim Alva (Kanara): Vol-
taire said that England ruled the-
waters; Franece ruled the land, and:
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Germany ruled the skies. That was
before the 20th century. In our foreign
policy, we have been following the
highest ideals, and now has come the
time when defence, which was lying
behind the foreign policy, will not
only have to run alongside it but per-
haps the time will come when defence
will have to be a paramount factor
in this country.

Our country today is in serious
peril. China may attack us this
spring or summer, as some have re-
ported. Our borders are violated, and
we will have tp do some drastic re-
thinking about our methods and poli-
cies, in order to meet this peril. It is no
use blaming the hon. Prime Minister
for his policy, if Tibet has been given
up, and if we have, some of us
have, recognised the past mis-
takes. But historical mistakes can-
not be corrected so quickly. It
is in proper perspective that we
must band ourselves together and
make our country strong. We must
fill up the gaps in the passes of
our frontiers, namely, Himachal Pra-
desh and other places. The passes, to
use a phrase in my own language—I
do not know whether it is correct
have been gal passes, in the sense
that they have strangled our safety.
These passes have been there for ages
and safety must be accorded to the in-
habitants of those territories when
those passes approach into Tibet and
other neighbouring Chinese terri-
tory.

I have a few suggestions to make.
We must have intensive and exten-
sive cultivation of friendly ties with
all countries of Asia and Africa; we
should have a very great drive of
friendship in all the ten countries of
South-East Asia, whether they are in
NATO or the communist bloc. We
must have a drastic overhaul of our
foreign missions in their methods of
work and personnel. We should create
a strong China desk in our foreign
office, strong and impregnable and
effective. Our publicity should be yet
modernised and completely overhaul-
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ed. The delegation to the United
Nations Assembly should be a strong
delegation, unmindfu] of the expendi-
ture so that we may make our in-
fluence felt on the forum of the United
Nations Genera] Assembly, despite the
personalities that may lead or inspire
it. France’s De Gaulle is thinking ul-
timately of establishing peace with the
Soviet Union and thus solve the Berlin
problem, because he thinks that Britain
is entirely dependent for its nuclear
power on America and he does not
want  America to boss or dominate
Europe. The ultimate aim of De
Gaulle is to have a good workable un-
derstanding with the Soviet Union and
thereby we may draw a moral. Fur-
ther, Russia is the second largest oil-
producing country in the world, and
it is supplying petrol to China, and in
that context, we must be careful in
our dealings, in our adoption of met-
hods, with the Soviet Union. It has
after all, done a big job in supporting
us on the issue of Kashmir and Goa.
We must see that we do not yield on
the Kashmir front, and Kashmir has
now become our lifeline of security.

These are the general points that I
raise today. I wish to explain them
at a little length if you allow me time,
It is true we have 50 foreign missions
and 10 High Commissions and a num-
ber of consular offices in our country.
Thank God, the Chinese Consulate
has gone! Indian Missions abroad are
sixty-six and Indian Commissions are
fourteen. We have revised our re-
quirements on the budget and have
brought it to the figure of Rs. 577.13
lakhs.

-

I .is time that we took an overall
view of al] these matters that neither
our c=tablishment, nor our administra-
tion, nor our foreign mjssions, nor our
personnel depend upon the powerful
umbrella of Shri Jawaharlal Nehru
for protection but every one of them
shall account for the work that he or
she does on behalf of his country
abroad, that the foreign policy of the
Prime Minister shall be implemented
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very effectively by every one who is
paid on behalf of this country to ful-
fil an assignment abroad.

Today we must take care of the fact
that China is springing over our
heads on the frontiers and territories
of Africa. There is a scramble for
Africa. Unless we take note of the
events in Africa we have grave dan-
ger not only on this side of South-East
Asia on our heads but also on the
continent of Africa. The Moshi con-
ference was a pointer. Here you may
permit me, Sir, to quote from a hun-
dred-year old Catholic paper of Bom-
bay, the Eraminer, which has an
article written by & foreign mis-
sionary. This is what he has said
about the Moshi conference:

“The Afro-Asian Solidarity Con-
ference here was not as pro-com-
munist a meeting as had been pre-
dicted and there was relatively
little antagonism shown towards
the Church,

It would be a mistake, how-
ever, to consider all participants
in the meeting as commun’sts. It
is probable that a great number of
the Africans who joined the Afro-
Asian Solidary Organization and
attended the meeting did so be-
case they considered it a means of
obtaining their rights, especially
independence for their countries.
Nationalism, not communism,
drew them to Moshi.

The question is still being ask-
ed: Who is going to control
Africa? Those who are asking it
do not expect the answer to be
“the Africans’. The cvents in the
Congo have demonstrated that it
is possible for a colonial power
to leave by the front door, and
the same or different external
forces to come in by the back.”

Here is an appraisal about the Moshi
conference by a foreign missonary,
a Catholic, in a religious paper. And
it is a good thing, when prople cri-
ticise the Indian participants of the
Moshi conference, to note thn forces
that have been at work at Moshi.

3036 (Ai) LSD—5.
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The UAR. Syria and Iraq will
soon constitute a federation sooner

.than we expect. Their population is

less. than the Muslim population of
India; our Muslim population is fifty
milljon. It is not merely enough to
accredit Muslim ambassadors to those
countries: it is good and proper and
correct to tell them that fifty mil’ion
Muslims are in this land, perhaps
larger than the population of any
Muslim country except Indonesia, and
more than all the Arab countr.es put
together, that the Muslims here en-
joy the highest offices in this country,
that they have got their mosques and
their cultural life remains unpertiu b-
ed, and that there are still Jarge cilies
of India with large pockets of In-
dian Muslim citizens who are left un-
disturbed. These are the facts whch
we must drive home in the Arab
countries and not allow any passions
to be raised, as Pakistan does against
us in those lands.

I am sorry the graceful and charm-
ing Maharani Gayatridevi is not here.
She raised some important points
from our point of view. She said we
are supporting the communist bloc in
the UN Assembly. She did not say
why we support them or why we are
friendly with everybody, whether .hey
are to the right or to the left. But
she forgot the basic fact that but for
the strong British intervention in
Indian affairs there would have been
no Pakistan. After Pakistan was
created, the Americans jumped into
the vacuum and India has been fac-
ed with the problems, the after-effects
of partition, which first came as a re-
sult of British intervention, and to-
day we are facing all the trouble on
account of Pakistan having been arm-
ed by America. The hon. and gal'ant
Maharani forgot to mention these
basic facts that in the United Nations
Russia backed us on Goea and Kashmir,
a fact which we cannot forget, and
that in the American press there was
a cartoon wherein Shri Jawaharlal
Neh~u has been shown as stabbing
Mahatma CGandhi, to show that his
non-violent policy has been put an
end to.
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In the United Nations we have al-
ways fought against aggression. We
have always gone on supporting the
cause of countries crushed by colo-
nialism. And abou: Hungary, when
my hon. friend referred to it, let him
not forget the fact that when Britain
and France and Israel attacked Egypt,
the Soviets were alarmed and got
panicky. Their forces instantly went
down on Hungary. The Russians who
had once withdrawn from Hungary
returned with ruthlessness and no
doubt hammered at the Hungarians and
there was a lot of biticrness, killings
and executions. But, had not the
unexpected and sudden invasion of
Egypt by Brita'n, France and Israel
taken piace, the Russians would not
have gone back with that ferocity and
hammered at the Hungarians. This
is a historic fact which has to be re-
membered. We should go back to the
underlying forces behind this great
conflict and not merely find fault with
the Prime Minister that he did not
fight Hungary. Wec must place our-
relves in that positivn and sce what is
the cause that impelled him to do this
or that.

In South-East Asia wa have got
nearly ten countries Their population
is less than two hundred million, Some
of them perhaps secretly sympathise
with us but are afraid to say so. It
must be said to the cternal credit of
Mr, Tenku Abdul Rahman of Malaya
that he raised his voice in our favour
against Chinese aggression. Whether
they are communists or non-commu-
nist countries we shall have to make
friends with all these countries—
Burma, Malava, Laos, Cambodia,
Thailand, the two Viet-nams,
Indonesia, Japan, Philippines and
Austral’a, countries richt from
Burma to the other end. We should
not neglect our friendly ties with
Afghanistan, Nepal, Tran and Ceylon.
Every country is vainable to us. We
have seen how the Chinese have cur-
ried their favour, how the Chinese
fete the forcigners, especially Africans,
in their own countrr You must have
read in the papers today as 1o how
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some young South Rhodesian leaders
have been feted and applauded in
Peking. I remember in 1959 how the
Algerian leaders were feted and ap-
plauded in Paking with the result that
Algeria is one of the few countries
which have not said a word about the
Chinese aggression on India.

There should be a drastic overhaul
in the personnel and methods »f work
of our foreign missions. I should
suggest that some members of the
foreign service who cannot be useful
should even be transferred {o other
Ministries, If a man in Defence or any
other Ministry can be transferred, we
shall not stand on any technical dis-
tinctions; if they are perhaps trans-
ferred to other Ministries fresh blood
can be poured into our foreign mis-
sions—all for the better indeed.

Our missions abroad must be able
to move with the times and deliver
the goods on behalf of our country.
Unless they do that a hundred per
cent, the emergency has no meaning.
The emergency is an emergency for
us and also for our accredited repre-
sentatives abroad.

In regard to our publicity, when
the hon, the Prime Minister answer=-
ed the question put by Shri Har'sh
Chandra Mathur and said the mnon-
service personnel or non-carcer dip-
lomats are not perhaps so useful,
I thought he perhaps ftnav have for-
gotten or overlooked the distin-
President in Moscow as our Ambassa-
dor the wo-k done by h's own sister
in Moscow, in Washington and in Lon-
don, the work done hy Shri Chagla
and Shri G. .. Mehta. and our dear
friend Shri Dhiraila! Bulabhai Dexai,
and also Dr. Syud Hussain whp was
our first and beat Ambassador in
Egvpt and who had touched the hearts
of the people and .

Mr. Speaker: Order, order. T would
recurst him not to ro to detnils and
praise those people: otherwise they
will be subject to criticism also.
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Shri Joachim Alva: On the other
hand, take Mr. Fyzee, our past Ambas.
pador, who wrote a long letter to The
Observer. If he was not found suit-
able to be an Ambassador in Egypt I
want to know why he was allowed
to go into the Union Public Service
Commission, then in Kashmir as the
Vice-Chancellor there and why he was
allowed to go round and write a long
article in The Observer attacking our
basic policy on Kashmir.

In regard to our publicity I find
that it is stil] lagging behind. The best
men are not wanted and are asked to
go away, and we are still searching
for the best men. I would only quote
the names of two people, Dr. Girja
Muke-jee in Rome who has a num-
ber of German books to his credit and
his wife who writes splendid articles
on Africa. Mr. Jenson, a writer in
The Statesmen. ... ..

Mr. Speaker: Order, order. He
should not suggest nameg for parti-
cu'ar posts and be an exponent for
anybody.

Shri Joachim Alva: But if the
names come in the public papers....

Mr. Speaker: They might come.
But a Member of Parliament cannot
take up the cause of any particular
individuals.

Shri Joachim Alva: All right, Sir.
These publicity officers have done very
valuable work, and if they wanted a
little extra emoluments they should
not be sent away; they should be ab-
sorbed and made to do the work

In regard to the UN Assembly I
might mention that the time has come
for sending effective and vigorous de-
legations. I have nothing but admira-
tion for Shri Krishna Menon who led
the delegation and who has been very
popular in Asjz and African circles,
But one man cannot discharge our
work. If there are people who can-
not bg effective with their next-door
neighbours on the benches in Parlia-
ment, they can certainly not be de-
pended on to decide the {fate of the
nations. The United Nations Assembly
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is becoming very important in view
of the Chinese issue. And China,
though she is absent, is exerting more
direct influence on the forum of the
Assembly through her friends in
Africa and others. We ourselves are
left perhaps in a little weaker posi-
tion. It is time that when the next
session of the TUN Assembly meets,
wa send out a delegation which can
deliver the goods in a more effective
manner, converse and mix with the
African and Asian delegates in a man-
ner and on a feoting of equality and
friendship and not superiority and
win their hearts by hooks of steel.

We should not yield on the point of
Kashmir except where we can go to
the farthest limits of adjustment.
Kashmir today has become our life-
line. We have lost many life-lines,
We cannot give away our position on
the life-lines that are still existing and
are strong for us. Our young men and
officers in the army and our non-com-
missioned officers have remained at
their posts in Kashmir for the last 18
years. Some of them have had five
changes in two years, thrusting their
families this side and that side. We
owe a duty to them, who have guard-
ed our frontier, We shall not give it
away to anyone at anybody’'s behest.

We must sympathise with the Soviet
Union in their stand against the
Chinese. In fact, perhaps they hate
each other and they will never be re-
conciled in the inner-most recesses of
their heart, whatever communist
philosophy they might participate in,
just as India and China may never
become the same old friends. But
Russia, being the second largest pro-
ducer of oil, is supplying a large
amount of petro] to China and it wi'l
be a nice thing to see that Russia’s
ties with China are not strengthened.
Ag 1 said, De Gaulle's ult‘mits ob-
jective is to be reconciled to Russia, so
as to settle the fate of Europe, which
will include the solution of the Beriin
problem. From that point of view
a'so, India musl draw a moral out of
the historic developments on these two
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fronts and it is necessary that ws do
the right thing at the right time.

Shri Bakar Ali Mirza (Warrangal):
Sir, China and Pakistan are upper=
most in our minds now. We have ac-
cepted the Colombo proposals and
China has practically rejected them.
With Pakistan we are having some
delicate negotiations. At such a time,
I feel that the Government of India
has to take some very vital decisicns
and it is our duty not only on this
side of the House, but on the sther
side as well to create such a strengih
behind the Prime Minister that what-
ever decision he takes—it may be
wrong in some detail in some peobnie's
minds—but he must go to the world
with the strength of 450 million
people. If we do that, I submit
whatever decision he may take, we
wil]l ultimately reach the goal. This
is not the time to make use of rhetorie
end have a dig at a little matter
here or a little matter there. Thig is
o time of crisis and we, the citizens
of this country have a right to expect
from every party that strength which
will lead us to victory.

There have been lots of criticisms.
Some say that we should honour our
pledges; we should go straight ahead
and try to liberate the occupied terri-
tories. Others say that our whole
policy is wrong and at this juncture,
because we are weak, we must make
en alliance with the United Status.
Whatever policy we may pursue, it is
clear that we should not serve the
Chinese war aims. What are the
Chinese aims? Surely, nobody be-
lieves that China was after collect-
ing what somebody described as ver-
ticle desert. Even if Aksai Chin was
2 very important matter for China,
there were other ways. They coula
Lave come to some understanding on
the principle of Burma Road or they
could have offered to exchange some
territory, so that it can be settled 1n
a friend'y way. Surely that is not
China’s aim. It shows that China hag
had other objectives than acquiring
just a piece of land. What are their
cbjectives?

MARCH 18, 1963

for Grants 4514

Political observers say that probably
it is to divert attention from internal
troubles, because of the failure of the
communes and the failure of the food
policy. That is a thing which has been
tried in Russia. Mao Tse-tung knows
the history of the Russian revolution,
how the blockade had helped in esta-
blishing the revolution of the country.
Other say that China is not only after
that, but China is also trying to pierce
through the ideological barrier which
India, with her policy of plans, creates
before her, so that ultimately Marxism
might succeed and we are standing on
the way. There is another grcup
which says that China wants to force
India into the arms of the United
States and create a world war, so that
there are definite alignments, because
Mao Tse-tung has written that politi-
cal power comes from the barrel of the
gun. He is the only leader who be-
lieves in war as an instrument of
policy. He said, in the first World
War, 200 million became communists.
In the second World War, 900 million
became communists and in the third
World War, according to simple arith-
metic, he thinks 1800 million will be-
come communists, Of course, he does
not realise that the times and condi-
tions have changed. The worid of
1960s is not the world of 1920s.
So, if this analysis is correct,
naturally our greatest emphasis should
be on our planned development, We
should not only carry on development
according to the figures given by the
Planning Commission or the schemes
drawn, but we should have the same
intense faith in the democratic process,
as the Chinese have in their methods.
We have to create that faith.

Secondly, I would take courage and
say that we must try as far as posst-
ble to avoid total war, because war is
the thing that China wants. If you
plunge into a war, that might look
very courageous and brave and it
might satisfy those people who are
after glory, but it will be a wrong
thing to deo,
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Coming to alllance with the United
States, once you make un alliance
with the United States, you cannot
escape being involved in the cold war.
There are also the factors of geogra-
phy before you. India is so placed
that if you combine with the Soviet
Union, your defenceless coast line will
be at the mercy of the biggest naval
powers in the world. But if you, on
the other hand, make alliance with the
United States, the biggest land puwers
will be facing your land frontiers.
So, alliance is not a step towards
security; it is a step towards inse-
curity. Some friends say that SEATO
and CENTO have given security to
those countries. It is one thing to
have a few small countries bundled
together and it is another *ning for a
big country like India to form allian-
ces with one bloc or another. It will
tilt the balance of power dangercusly,
whether it is the United Stat:s or
Soviet Union. That is one rvasor wly
we should not align with either bloc.

When you talk of alignment. you
forget that the world is changing.
The Soviet and Chinese affair is every
day in the newspapers. It is not just
propaganda or wishful thinking, as
Mr. Nath Pai thinks. It is a real fact.
He mentioned about the dictators like
Hitler and what Mao Tse-Tung has
written and he said, we do not take
heed. About the Soviet Union, Mao
Tse-tung has written quite a lot that
he would revise and renegotiate all
the treaties that were made by the
previous Government. Does not Mr.
Khruschev know what it is?

Does Mr. Khruschev also not know
what Shri Nath Pai knows? The
policies of countries are not decided
by this He referred to the Treaty
of Anjun. China wants the Treaty
of Peking of 1880 to be revised
and Vladivostok an all-weather port
belonging to Soviet Union 1s clain:ed
by the Chinese. The boundary bet-
ween Sinkiang and Soviet Russia near
Afghanistan is not delimited. There
is also the dispute about borders of
Siberia. Apart from this, there ;5 an
attempt on the part of the two big
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powers of Soviet Russia and United
States to come together. The Soviet
retired from Cuba. They gleo accepted
some of the disarmament proposals.
But the Pentagon is so obsessed by
these anti-Communist ideas that they
will not come forward and take risks.
Naturally, they had to revert to their
old alliances, because they could not
remain isolated,

It is not only the Communists who
are coming together, but the anti-
Communist forces are also forcing the
Communists to come together. That
also we must keep in mind. The
European community is becoming a
union of political and economic
strength. England is trying to develop
internal and external pressures to gate-
crash into the European community,
of course, by invitation. Once this is
formed, it is quite possibie that they
might decide to break away from the
United States, and they might become
a separate focus for anothcr line.

This is the world situation. Why is
it so? What gain will be there if you
have alliances with the United States
of America? Pakistan is allied with
the United States. Can anyone say that
Pakistan today has greater self-confi-
dence, greater power to resist, than
we possess, At the slightest opportu-
nity they went and signed a treaty
with China. What earthly gain is
there by aligning with Peking or with
the United States of America? It does
not mean that we are hostile or we
are ungrateful. We are very grateful
for the help that they have given and
we are asking for more. But we must
make ourselves quite clear. But it
does not mean that we are hostile if
we do not join them or form any
alliance. I would, therefore, plead
that this suggestion for having allian-
ces that has been going on for a long
time should be given up and should be
buried once for all,

The United States herself has said
that India can remain non-allgned.
England and America had always besn
talking about alignment, but after the
Chinese aggression they have felt
that this is not the time to press for
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it. There was not a single newspaper
of importance in London or New York
which pleaded for another line. They
could have said that they would not
give us arms unless we formed into
an alliance with them. That is the
way, Sir, that the foreign policy of
other countries is conducted,

There is a view that all Communists
are one and we should not only fight
with China but also with the Soviet
Union. That wil] be the biggast blun-
der that we would be making. Com-
munist countries today and have
always been functioning as nation
Btates. If they do not believe
in  national frontiers, why is
China always looking after areas
which are Chinese. Cannot the
Chinese part with a piece of land to
be under the Soviet Union, under the
dictatorship of the Proletariat? Are
there two Communist countries in the
world which have snbmerged their
sovereignty in the manner in which
the capitalist countries of France and
Germany have done? Now they are
placed in a position where they have
to be together, and once the position
is changed you will find that they will
function as nation States.

The reason for all this attitude of
aggressiveness is simple. In NEFA
we had a reverse. Unfortunately,
some of the highest men in the land
described it as a humiliation. Natu-
rally, it hurts you and you want to
hit back. After all, it was nothing
but “hit and run'" business. Germany
was defeated and her leaders were
tried and hanged. She did not feel
humiliated. With one single reverse,
they say it is humiliation. They have
gone back. Why have they gone
back? Why did not they proceed on
to the oil flelds of Assam? It was
because they felt our strength here.

A lot is said about Chinese armed
might. The ingredients of power are
changing. Today China has a five
million strong army. That does not
trighten anyhody. Look at Cuba.
Loock at Suez, There were 4,00,000
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people in Algiers. There were 30,000
people in Cyprus. Sir, the centre of
gravity of power blocs and the con-
tent of power is changing.

Therefore, 1 plead humbly that we
build up our defence and, at the same
time, see that we do not just by emo-
tional rcaction take a step which is
harmful to the country and which
will make it more difficult for us to
take a bold step which we may think
to be proper at a later date.

Mr. Speaker: Dr. Singhvi—He is
not there. Then, Shri Prakash Vir
Shastri—He is also not there. Mem-
bers send in their names and show
their cagerness to speak but do not
remain in the House. Shri Tridib
Kumar Chaudhuri.

Shri Tridib XKumar Chandhuri
(Berhampur): Mr. Speaker, Sir, I was
very much intrigued at hearing our
dear colleague Shri Nath Pai asking
the Prime Minister about our Charge
d’'affairs in Pcking having attended
a banquet in celebration of the Sino-
Pak agrcement over Kashmir, But I
was much more intrigued that neither
Shri Nath Pai nor any of his friends
or party leaders outside the House
ever raised any question about the
wisdom or the advisability of this
interminable round of talks with
Pakistan even after the signing of the
Peking-Pindi Pact.

14.58 hrs.
[MRr. DrruTy-SPEARER in the Chair].

I was much more intrigued at the
thought that none of them ever raised
their wvoice against the manner in
which the United States Ambassador
for India has been present at every
venue of the talks, not in the actual
talks but in the places where those
talks are held. And, invariably he
comes out with a Press conference
where he supports the continuance of
these talks and fresh Indo-Pak agree-
ment in spite of what Shri Nath Pai
described as Pakistan's stab of India
in her back in the shape of the
Peking-Pindi agreement.
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Now, in this connection, 1 have two
questions to ask of the Government.
After the Sino-Pak agreement which
was solemnised a few days ago and
which would come into force at once—
it should not even go before the
Pakistan National Assembly for rati-
fication, and yet it would be operative
from the date of its signing—-what
are the reasons that are persuading
the Government to continue these
talks and finding out the possibilities
of any agreement with Pakistan over
Kashmir or other issues? Do they
want us to believe, or do they want
their countrymen to believe, that
there is any earthly possibility of any
agreement between India and Pakistan
over such a vital issue as Kashmir
when we have not been able to solve
even minor issues that have been
irritating the relationship of these
two countries for the past fifteen
yvears? Recently, in the context of
the Indo-Pak negotiations, a foreign
observer, and a very ccmpetent
observer at that, Mr. Kingsley Martin
of New Statesman and Nation, gave
a very lucid picture of the whole
sunyvijofaU asoy) 01 Jurp[al UOMENS
between India and Pakistan, and this
is what he has to say:

“In India one may hear much
irrational talk about Kashmir, but
it is possible to discuss the matter
without heat. Since the Chinese
invasion, many conservative
Hindus are prepared to drop their
prejudices and advocate a com-
promise in order to achieve a
better defence of their country.
But to talk to Pakistanis, espe-
cially to politicians, is to find one-
self battered by waves of confused
and baseless propaganda......
But for India as a whole Pakis-
tanis display an extraordinary
mixture of fear and contempt. 1
have been repeatedly informed in
Pakistan that India started a bogus
war with China knowing that
America would send them supplies
which would enable the Indian
army to invade Pakistan, In East

Pakistan I was told that no one *
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had been alarmed when the
Chinese advanced almost to the
frontiers of East Bengal, but that
it'was generally assumed that the
Indian army which was sent to
defend Assam had really come to
invade East Bengal.”

This being the dominant psychology
in Pakistan what do the Government
expect as a result of these talks?
They have not only not stopped the
talks after the Sino-Pak agreement
over Kashmir, they have decided at
Calcutta to prolong these talks and to
carry them onward to a fifth round
ut Karachi. We do not know whether
the fifth round will not be carried to
a sixth round also Again, in the pro-
posed Karachi talks the subjectg that
would be discussed, as reported in
the press are—] do not know whether
any common ground has been found
out with regard to Kashmir—several
other boundarv disputes like Gujerat
with West Pakistan and Tripura and
Assam with East Pakistan. I do not
know whether the pending disputes
with regard to West Bengal border
snd East Pakistan would also be
taken, up, though there was no men-
tion about it in the press. It was also
mentioned that the question of Pakis-
tani infiltration into Assam would also
be taken up. What is really behind
the mind of the Government in regard
to carrying on these talks? Why are
these talks not terminated? Do Gov-
ernment really want the country to
believe that there is any possibility
of any kind of agreement with
Pakistan, knowing the background of
Pakistan’s mind as we do?

It is quite clear that the United
States as a power has a good deal of
interest in some kind of Indo-Pak
agreement for the common defence
of, what they call, the Indian sub-
continent. The Ambassador of the
United States, speaking before press-
men on the 15th March, that is, just
on the day the Calcutta talks termi-
nated, said that the United States has
a great interest in Indo-Pak agree-
ment and he added:
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“The interest stemmed from its
serious concern with the security
of the sub-continent. The United
States had committed very heavy
resources to this task. There can
be no question that we are seek-
ing unity and understanding and
the Chinese are seeking division.”

Professor Galbraith forgot that he
almost stated that he wanted that
Pakistan and India should join up and
align themselves with the global
policy of the United States' strategy,
so far as Asia was concerned.

In that connection, I was glso a little
intrigued by what has appeared in
yesterday’s Hindustan Times—I do
not know whether the news item is
true or not—about the visit of Shri
Patnaik, the Chief Minister of Orissa,
to the United States. It is said that
the United States military experts
have advised Shri Patnaik that India
need not acquire the latest supersonic
planes in order to fight China or for
India's defence, but they could very
well do with less powerful and less
speedy planes. If this report is
correct, the question arises why these
considerations did not weigh with the
United States Government when they
sent star fighters, the gpeediest and
most powerful fighters to Pakistan
under the US-Pak pact only a year
back, which impelled us pell-mell to
#end our Defence Ministry represen-
tatives to different countries in search
of speedier planes to match Pakistan’s
gtrength., My fear is that somehow
or other the United States is interested
in more or less seeing that Pakistan
and India should join up and both the
countries should be kept in such a
way that they are permanently
dependent on the United States for
defence equipments and other things.
So, in the background of all these
things, we have to ask the Govern-
ment one question. In what way do
they think our defence would be
strengthened, particularly our defence
against any possible aggression, any
future invasion from China, by hold-
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ing this kind of talks and negotia=
tions with Pakistan? And whether we
should not also suggest to the United
States, as best as we can, that this
kind of a thing, the United States
Ambassador going about and holding
a press conference immediately after
the holding of every Indo-Pak meet-
ing smacks of an undue interest, an
undue zeal in these matters which is
neither to the ultimate interest of the
United States and Indo-US friendship
nor also to the interest of India. So
far as these Indo-Pak talks are con-
cerned, I think, we should make up
our minds this way or that way very
positively and tell the world that after
the Sino-Pak pact, there can be no
further negotiations. And let us also
think what will be the result.
Already, China has taken up one
chunk of Ladakh and Kashmir. Pakis-
tan has given away, has made a pre-
sent of it, one chunk of Kashmir to
China. Still we are going on with
our talks. Uptil now, I do not know
whether we have evolved any basis.
But the proposal is that there should
be some kind of a division or some
kind of a partition of Kashmir. But,
then, what remains of Kashmir? For
what are we having the talks? What
would be the result of these talks?

Shri Tyagi (Dehra Dun): We have
not agreed to partition.

Shri Tridib Kumar Chaudhuri: That
is a suggestion that has come to us.

Shri Tyagi: Not from us.

Shri Tridib Kumar Chaudhuri: But
that is a suggestion that has come
to us. We should know what is the
basis of the talks with regard to
Kashmir and with regard to wvarious
other issueg that we have with Pakis-
tan. That has to be told very clearly
and plainly, sp that the people may
not get confused ideas over the whole
thing. That is all 1 wanted, in this
context, to ask the Government.

Shri Ravindra Varma (Thiruvella):
Mr. Deputy-Speaker, Sir, I rise to
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support the demands for grants that
have been presented on behalf of the
External Affairs Ministry. We all
know that the last year through
wh'ch the country has passed, has
been a year of great trial and tribu-
lation for the country. In a sense, it
can be said that never before was
non-alignment which is the very rock-
bottom of our foreign policy called
in question as was done by certain
events and incidents that toock place
in the international field. It is true
that this year has been a year of
supreme test for our policy of non-
alignment and I can say that today it
can be claimed on behalf of those who
have formulated and presented this
policy to the nation that this policy
has stood the test of time and tribu-
lation. It has been said that this
policy should have been abandoned
because the absence of zlignment was
one of the reasons why China attacked
India. The leaders of the Swatantra
party wanted the country to give up
the policy of non-alignment and seek
security in alignment. On the other
hand, we see that the policy of non-
alignment has succeeded. It has
succeeded and it has not failed in any
way. Sir, when the time of testing
came, we found that our policy of
non-alignment did not prevent us
from seeking assistance or from
receiving assistance. [ would, there-
fore, congratulate the Government,
and especially the Prime Minister of
our country, for sticking to the policy
of non-alignment in the hour of our
trial ang tribulation and for proving
to the world that India is not a
cowardly country which tenders
advice to others but fails to follow
the advice it tenders to others when
its own interests are involved. It has
proved that it does not prevent us
from seeking and accepting assistance.
It has proved that the countries which
were once critical of our policy of
non-alignment have begun to realise
the important contribution that non-
alignment ean make to the lessening
of international tension. Countries
which had pooh-poohed our policy
©of non-alignment and called our
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policy of mnon-alignment wunethical
came forward to accept the right of
& nation, a sovereign nation, to
independence of judgement, came for-
ward to offer unconditional assistance
without laying it down as a condition
that non-alignment should be given
the go-by. If this is not a tribute to
the policy of non-alignment, I want
to know what should be accepted as
a test to which this policy should be
put.

My hon. friend opposite, Mr. Hiren
Mukerjee said that it was wrong on
our part to expect all countries in the
world, especially the non-aligned
world, to be vociferous in theirr sup-
port for India when India was sup-
jected  to aggression. One cannot
disguise a litile disappointment at the
reaction and response that one found
in the non-aligned world when India
was in straits. He said, if we had ex-
pected the non-aligned count.ies of the
world had come out vociferously in
support for India, it would have been
a case of India asking for alignment.
What is his understanding of non-
alignment? When there is aggression
committed on Suez, he would expect
the whole world “vociferously” to rally
behind Egypt or UAR against the
Western imperialists who committed
aggression. When there is aggression
on Algeria or on Angola, when the
question of West Irian is hanging fire,
he would expect every nation to come
forward “vociferously”, shour them-
selves hoarse against Western imperia-
lism. But, when there is aghression
committed on hig own country India,
and when we rightfully expect the
non-aligned nations to support India,
because India is g victim of aggression,
he thinks we are asking them to align.
Align with whom? When did he
begin thinking of India as 3 rallying
point for alignment? The very raison
d'etre of the philosoohy of non-align-
ment is that the nation wants to pre-
serve its uninhibited freedom to take
a stand on injustice and  aggression
from whatever quarter this iniustice
and aggression mav come, whether it
mav be from the West or the East. The
reluctance to take such a stand on
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aggression, on naked aggression, aligned world, it is necessary for us to

against a country which has nothing
to do with either of the power blocs is
certainly something which  should
cause us concern, whether it comes
from the committed world or the un-
committed world. This should lead us,
as the hon. Member for Naini Tal who
spoke on the President’s Address said
a few days ago, lo consider whether
we can take that all non-aligned
countries have the same standards of
judgment and the same attitudes and
the same definitions of non-alignment
as we have. India believes in non-
alignment bocause of our  ideological
anxicty to preserve our uninhibited
right to make an independent 2valua-
tion of the causes of tension and our
anxiety to preserve our ability to work
for easing and eliminating tensions. It
ig true that apart from an element of
historical experience and a degree of
great compulsion of circumstances, of
current conditions, it cannot be said
that all non-aligned countries in the
world share our ideas and attitudes on
institutions and international trends.
Oftentimes it has been said that there
are many kindg of non-alignment.
There are some countries who have
accepted non-alignment because they
have been thrown out of the ring.
There are some countries who seem to
accept non-alignment out of a cynical
profit motive, a desire to get the best
from both bidders. And there are
some others who are small nations,
who in spite of the smallness of their
size, see in the division of the world
into two blocg an opportunity which
gives them disproportionate import-
ance, an opportunity to don the mantle
of the marginal man who has the his-
torical role of tilting the balance of
scales in history. 1 am glad that the
able advocacy of foreign policy that
our Prime Minister has given evidence
of and the way in which this policy
ha< been followed by our Government
have given ample testimony to the
world that these charges cannot be
levelled apainst our country, that our
own concept of non-alignment is not
vitiated by such obsessions and com-
plexes. Nevertheless, in  the non-

realise that there are countries which
believe in different social and political
systems. There are countries which
have not been memberg of any alianc-
es, which technically belong to the
non-committed world, which, without
alliances, have built up mighty mili-
tary machines, and kept on a continu-
ous pressure—relentless pressure—on
their periphery, politically, ideological-
ly and sometimes militarily. We can-
not ignore the existence of these diff-
erent political attitudes and beliefs in
the non-aligned or under-developed
world. We must remember, under
such circumstances, that congruence
of opinion in the under-developed
world is a myth, that it is likely
that there will be gravitation of
forces even in the under-developed
world of like-minded people who be-
lieve in democracy and socialism and
whg do not believe in totalitarianism
and the exploitation of current con-
ditions for perpetuating themselves
in positions of authority.

China sometimeg poses to be a non-
aligned country. China is a very
clever country. Her leaders are very
clever. China is an under-developed
country. Utilising her position as an
under-developed country, as one of
the biggest countries in  the under-
developed world, appealing to sym-
pathy because she received as ®an
under-developed country, she tries to
confuse and obscure the  distinction
between the under-developed and the
uncommitted or non-aligned. By
means of internationa]l front organi-
sations like the Afro-Asian People's
solidarity conference, organisations
of journalists and what not, China
tries to confuse this distinction bet-
ween the under-developed world
and the non-aligned world, and wants
to pose as the guardian saint of non-
alignment. Does China believe in
non-alignment? China  believes in
war. China is gnarrelling with
Russia precisely on the question of
the walidity of the idea of non-align-
ment. Our hon. friends  opposite,
belonping to the Communist party
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are ardent advocates of non-align-
ment. I have already referred to
their conception of non-alignment.
When they try to tell us that pon-
alignment is in danger, one is temp-
ted to ask, since wien do they believe
in non-alignment? Right from the
beginning when our Government inu-
tiated the policy of non-alignment or
gince it was certified as  something
which they could profesg in the
developing countries of the world?
One is reminded of what Lenin said

about Snowdopn and Henderson: that
Snowdon and Henderson should be
supported. “They should be sup-

ported not because we believe in
them, but we should support them as
the rope supports the head of the man
who is hanged; we shall take them
by the hand as a prelude to taking
thera by the throat” Non-alignment
is prescribed for those under-deve-
loped nations of the world which ara
on probation for baptism and admis-

sion to the communist world, I sup-
pose.
China has launched &  diplomatic

war against us. I would remind the
hon. House that speaking one year
ago on the Demandg for Grantg of the
External ‘Affairs Ministry, I said that
Ching was on a diplomatic war path

against India even as Pakistan was
when Pakistan and India came into
being as separate countries. China.

has enormoug advantages, She has
the advantage, above all, of the pere-
nnial presence of g fifth column—
ideological  fifth column—in every
one of the under-developed countries
of the world. She is fighting a war
of ideological expansionism. She is
uninhibited by the accepted codes of
international conduct. She has got
help from ethnic groups of overseas
Chinese in gome of the Asian coun-
tries and even in some countries of
Latin American. She has the help of
International front organisations. She
uses money, publicity, her news
agency “Hsinhua” and the Tadio
which goes on beaming its vitupera-
tive propaganda, aimed at the people
of Latin America, Africe and Asia.
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We cannot combat this with hesita-
tion and indecision.

We must realise that we are at war

with China. War today meang not
only war on the battle froni; but a
war of minds, war of nerves. We

must nerve ourselveg for this war of
nerves. It is not with a hobbling
gait that we can run the race against
China. We cannot be paralysed by
the apprehension that we will be mis-
understood as aspiring for the leader-
ship of the wunder-developed world
We must accept the strategy of ini-
tiative and discover a comparakble
dynamics for the excellence of the
principle of non-alignment.

In the wunder-developed  world
there are many small countries which
have had to seek security in military
alliances because of their size, be-
cause of their position in the throbb-
ing periphery of the communis:t
world and because of economic in-
adequacies. We cannot afford to ali~
enate their sympathies by giving an
impression of apathetic aloofness or
condescension. We must approach
not only the Governmentg represent-
ed at the United Nations as my hon.
friends have been saying, not only
approach Government through our
missions wherever we have missions;
but, we must remember that it is
necessary to touch and deal with
every sector of public opinion, every
sector in society which moulds and
reflects public ppinion: whether it be
trade unions, whether it be youth or-
ganisations, or organisation of jour-
nalists, workers or peasants. If our
Embassies and legationg are not able
to do this, we will never be able to
succeed in this diplomatic war
against China.

Coming to the question of external
publicity, last time too, I had refers-
ed to this question. Looking through
the report of the Ministry, one finds
that there are 51 Information units.
How are these Information units
functioning? It is not enough if you
produce literature snd throw themn
about. Our Embassies, our legations,
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our Information units must be pre-
pared sufficiently in advance to anti-
cipate the attitude of our Govern-
ment. There cannot be any hush
hush in these matters. There can-
not be revelation in instalments in
this matter, it is not enough if they
are equipped to explain post hoe
about events. They must have the
ability to psychologically prepare the
country in which they are expected
to operate about our attitudes. On
the Colombo proposals, for example,
I was informed by a friend who had
the opportunity to visit three of our
Embassieg during those days that in
one Embassy, he was told that India
was bound to accept these proposals,
in another Embassy he was told that
India was bound to reject them and in
a third, where a respectable civilian
officer was in charge, he was told that
no instructions had been received,

Again, when you look at the dis-
tribution of these Information wunits,
you will find the disproportionate
distribution. In Africa, there are 9:
practically nothing in the French
speaking areas of Africa. In South
America, there are two. How many
countries are there in South America?
In Europe, there are 12, Asia has 20.
T do not want to go through the list.
I want to refer to another point and
then conclude, and that is the ques-
tion of concurrent accreditation, to
which I referred last year glso.

I wonder what the policy is, what
are the criteria behind decisions on
concurrent accreditation. Is it geo-
graphical contiguity? Is it political
affinity? Last time, I thought it was
geographical contiguity to some ex-
tent. Our Ambassador at Rio de
Janerio is accredited to Venezuela.
This time, I find in the report that
our Ambassador in Santiago (Chile)
is accredited to Colombia, which is
at the other end of Latin America.
Across Peru, across Bolivia, across
Brazil, he flies. He is accredited
simultaneously to the southern and
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the northern extremitieg of Latin
America. There are similar and gven
more difficult feats that our repre-
sentatives are expected to perform in
being simultaneously accredited to
Accra, Conakry, Monrovia, Frece
Town and Mali, Ig it any wonder
when one asks whether the criterion
is politica] affinity or geographical
contiguity? 1 find that yet another
criterion has been introduced this
year and that is alphabetical proxi-
mity. That is why Chile has been
clubbed with Columbia. I do not want
to go into other matters for lack of
time. I will say this. In the light of
the very serious challenge with which
we are confronted, in view of the
fact that our war has to be won nnot
only by the Defence Ministry but also
by the Externa] Affairs Ministry, in
view of the fact that the viability of
non-alignment has now been proved,
I hope our Government wil] succeed
in evolving a new dynamics of non-
alignment which would answer the
purposes it is called upon to fulfil

Shri Manaen (Darjeeling): Mr.
Deputy-Speaker, Sir, I rise to sup-
port the Demand for the Ministry of
Externa] Affairs, Even when we are
discussing the Demands of this Minis-
try, the threat of Chinese attack cast
its long and dark shadows across the
horizon. It is most distressing that a
country lik India, wedded to non-
alignment and committed to soiutions
of disputes by peaceful means, is
caught up in a whirlpool of armed
conflict with China.

Sir, what exactly China wil] do or
what her intentions are, ig very diffi-
cult to forecast; but what we can
forecast with a certain degree of cer-
tainty is that the future attacks of
China will be met with adequate re-
sistance. One thing hag emerged
very clearly from the Chinese inva-
sion of India and that is, the triumph
of our policy of non-alignment. My
hon. friend, Shri Varma, dealt with
this subject at length and, I am svre,
proved beyond doubt that the policy
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of non-alignment has stood the test
of the times.

Sir, we did have reverses in the
beginning in the eastern  sector,
particularly. Whether these reverses
were due to bad generalship or on ac-
count of our unpreparedness or on
account of the superior strategy of
the Chinese army, these are all of
very little consequence. What is of
great consequence today for us is the
triumph of the policy of non-align-
ment. As Shri Varma has made it
abundantly clear, the policy of non-
alignment does not necessarily pre-
clude our country from seeking nelp
or receiving it for the defence, for
the protection of the integrity and the
honour of our country.

Our negotiationg with Ching may
be on the basis of the Colombo Con-
ference proposals or any other pro-
posals. We have decided we are de-
termined, to negotiate with China as
long as negotiations will make any
senge. QOur Prime Minister has em-
phasised on a number of occasions on
the value of negotiating from a posi-
tion of strength, and, I am sure, Sir,
we have been able to place ourselves
on such a position from where we can
negotiate with greater advantage.

Sir, 1 come from a constituency
which is almost meeting ground of a
number of countires, a confluence, as
#t were, of many countries. It is Dar-
jeeling about which 1 am speaking.
On the north there is Sikkim.
On the east there is Bhutan and on
the west there is Nepal. Of course,
Pakistan also touches on the fringes
of the district.

Sir, particularly after the Chinese
Bggression and the sinister motives
of China which are becoming more
and more evident every day, the sig-
nificance of this border and of the
countrieg around it has greatly in-
creased. 1 would have very much
liked to discusg about the problems
of this live border, but I have to put
1t off for some other occasion. For
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the present I would endeavour to
confine my observations to Nepal,
Sikkim and Bhutan,

It is really very gratifying that the
recent visit of our hon. Minister of
Home Affairs, Shri Lal Bahadur
Shastri to Nepa] has brought about a
good change in the political climate.
We cannot win the friendship and love
of Nepal—or, for the matter of that,
the friendship of any country—by
giving aid or some material help or
by trying to be a big brother to such
a country. Shri Shastriji  has said
about it. He has made it clear that
we do not intend to be a big brother
to Nepal. What is required actually
is that human touch, that sympathy
and that goodwill, which goes a long
way in bringing about better rela-
tions betwen the nations of the werld.

I am sure the only remedy perhaps
for ensuring and for improving the
friendship and better relations bet-
ween Nepal and India is that the peo-
ple of thig country have to learn to
love and respect the sovereignty and
the freedom of Nepal. The people in

this country should again learn
that under no circumstances
should the relations between
Nepal and India be strained

When I say that relations between
Nepal and India have got to be frien-
dly, I do not say thic in order to get
some benefit or for any strategic ad-
vantage, Unfriend'y relaliong be-
tween Nepal and India to my mind is
something which will absolutely be
out of harmony, which will discordant,
and which will not be in the gcheme of
things. Questions of our historical
and cultural affinity economic inter-
dependability and geographical proxi-
mity are all points which have been
repeated many times. There are cer-
tain aspects which are more important
and of greater va'ue. For cxample,
Sir, can we forget that thousands of
sons of Nepal are tonday fichting on
the borders of India to defend our
integrity and our freedom? 1 say
this, Sir, that these men, these young
Gurkhas who are coming from Nepal,
do not think for a single passing mo-
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ment that they are fighting for the de=
fence of an alien country. They feel

that the honour of India is their
honour.

Again, Sir there is another side of
the story. There are thousands of
Nepalese who are settled in India.
The common conjecture is that there
are some three million Nepalese set-
tled in India! The same rights and
privileges that the citizens of India
enjoy are enjoyed by these Nepalese
who are settled in India, The Go-
vernment of India or the State Go-
vernment have never questioned even
by implication the r1ights and privi-
leges of Nepalese wiio have settled in
India. The Nepalese settled here take
part in general elections. Some of
them are even elecled to the State
Legislatures and to the Parilament,
Example is not far ‘o seek. I myself
have been elected to this House; and
in the other House, Rajya Cabha,
Shrimati Maya Devi Chettry is there.
Then again_ Sir, let us not forget that
the 1950 revolution of Nepal was suc-
cessful partly because of the help and
the goodwi'l of India. Nearly four
fwundred years of the autocratic Rana
rule would not have come to an end
in Nepal had it not been for the good-
will, and had it not been for the help
and the support given by India to the
cause espoused by King Tribhuvan.
Let me not be misunderstood if
I say that Rana rule in
Nepal would have been delayed,
if not postponed till today, had it not
been, as 1 said, for ithe support and
goodwill of India which the people and
the Government of India gave to that
great revolutionary and emancipator
of Nepal, Ilate King Tribhuvan.

Sir, T would say that Nepal also
has to play a positive role, A great
responsibility has fallen on the
leaders of Nepal and more =o, on the
King of Nepal, It is perhaps for the
first time in the ‘historv of Neval., at
feast in the histrry of the past 413
wears, that the King of Nepal has
some say in the matter of adminis-
tration in Nepal. He is no more &
puppet at the hands of Ranas. Any
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false move now by the King would
push Nepal into the venomous tenta-
cles of the Chinese dragon. Let not
the posterity in Nepal say that the
leaders of Nepal gave a wrong lead
to the nation.

Our firm resolve should be made
clear to Nepal that we will stand by
Nepal in the hour of her peed, If we
convinee Nepal of our sincerity I
am sure that flood-gates of love and
affection for India will be thrown and
open by the people of Nepal,

Now, Sir, let mg say a few words
about Sikkim and Bhutan. As far as
Sikkim is concerned, I am surprised
why the complete accession of
Sikkim on the pattern of Jammu
and Kashmir is not being examined
by the Government of India. Four
important . subjects like Foreign
Policy, Defence, Communications and
Currency are under the Government
of India and then again we have
the Dewan in Sikkim who represents
the Government of India in matters
of administration. Sir, this demand
for accession has been there for a
long time. If I am not mistaken, the
first popular demand for accession of
Sikkim with Indiz was made as far
back as 1949 or 1950. 1 would perso-
nally like to appeal to our Prime
Minister that even before this ques-
tion of accession is examined we
should have one representative in
this House from Sikkim particularty
in view of the accession of four im-
portant subjects to India. Of course,
Sir, T submit respectfully that before
su~h a question 1is examined, the
Palace and the people of Sikkim will
have to be consulted, and, if it is
done at all, it will have to be done
with the, free will of the people of
Sikkim.

Now, 1 come to Bhutan. I say with
all emphasis at my command that
unless we orientate our approach to
Bhutan and be a little bold and real-
istic in our approach, I am afraid
Bhutan at a later stags will prove to
be an Achilles’s heel] in the defence
of the Himalayan region. I under-
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stand and I agree that the gtatus of
Bhutan is different from that of
Sikkim, Bhutan is not a protectorate
as Sikkim is. By thg Treaty of 1949,
Bhutan has agreed that its external
relations will be guided by the Gov-
ernment of India. The Prime Minis-
ter of Bhutan, Mr Jigme Dorji, has
made it amply clear that his country
has full confidence in India's assur-
ance to defend Bhulan's interests.
Then, our Prime Minister has zaid
on a number of occasions that any
attack on Bhutan would be consider-
ed ag ap attack on India, If these
pronouncements are not to remain as
mere platitudes, we have got to find
out some practical solution and some
practical and realistic approach to
the whole question.

Hon. Members of this House know
that the Bhutanese people have a
wealth of love and admiration for
India and her Prime Minister. This
House knows that Hindi is taught
widely in the schools of Bhutan, and
I am sure that there it is more readi-
ly and more willingly accepted than
perhaps even by people of some parts
of this country. Bhutan is no more
a locked country. She has opened
her doors and windows to the world,
and new roads, and new bridges are
bringing Bhutan every day closer
and nearer to India and to the rest of
the world.

Considering all these aspects, and
in view of the changed circvmstances
and in view also of thc Chinese
threat that is hanging over our
heads, why should we not examine,
and why would it not be possible
also to examine, the question of
negotiating a5 fresh treaty with
Bhutan at least in order tc have bet-
ter defence arrangements znd better
defence organisation for these two
countries? 1 personally do not un-
derstand the logic of telling a friend
g or telling a man that I would help
“him and vet T leave him absolutely
Z helpless and defenceless at the mercy
‘ of the ruffians.
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Finally, I have to say one thing
about the report of the Ministry of
External Affairs. In Appendix II
there seems to be a mistake, which
rather amused me, I am sure that this
mistake can be atiributed to the care-
le:sness of the stafl of the Ministry
of External Affairs. 'This Appendix
II bears the heading ‘Indiun Infor-
mation Unils Abroad’. ; underline
the word ‘abroad’. Under item 21,
we finqd ‘Kalimpong’. T am sure that
Kalimpong is within India and not
abroad. In fact, T had a Litle doubt,
and I consulted the Concise Oxford
Dictionary, and I found there also
that the word ‘abroad’ meant ‘in
foreign land’. About these informa-
tion centres, 1 would say that I per-
sonally do not object to having this
centre in Kalimpong? But I would
ask why we cannot have such an in-
formation centre, for example, in a
place-like Paro which is the capital
of Bhutan? 1 am surprised why we
are always thinking of having these
information centres only in the big
and glamorous cities, and we do not
think of having such centres in coun-
tries In which we are vitally interest-
ed, Of course, T do understand that
our officers who are used to tarred
roads, cinema houses and perhapi
clube ete. will find it a little difficult
to work in a place like Bhutan

Lastly, T would appeal to our Gov-
ernment that we must make efforts
to understand and also make our-
selves understood to, our smaller
neighbours nearer home, rather than
make efforts and sometimes ?ven
v-aste our effort: at attracting lime-
light ang glamour elsewhere.

Shri M. Muhammad Ismail (Man-
jeri): A reference was made by 2
Member on this side of the House to
certain remarks made by the Head
of the State of Pakistan regarding
our Prime Minister. That remark
applied not only to what the Prime
Minister of India did but to what the
people of India are tn do in regard
to their own rights of choosing their
leader. The Hcad of that Siate does
not stop even with that He goes
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further and he gives a panel of men
from amongst whom we have to
choose our leader. This kind of con-
duct is not known in the international
world. It is against all decent beha-
viour and decorum. This is in con-
trast to what was being done in our
country,

Some time ago, a Member of one
of the Houses made certain disparag-
ing remarks about the Heag of that
‘State. Then, it was our Prime
Minister who stood up and said that
such remarks ought not to be made
about the Head of a State. This
.only shows the standard of interna-
tional conduct, or even the standard
of ordinary behaviour that some peo-
ple have in that part of the world

Again, with regard to the talks
that have been going on between
India and that country, the same
kind of behaviour has come into
play. When it wag -agreeq that we
must have talks and negotiations to
settle our disputes pearefully, the
talks were arranged., But just when
the talks were going to begin, on
a previous occasion, our delegation
was confronteq and our country
was confronted with an announce-
ment that an understanding had been
reached with China. It is in the con-
text of the aggression by China that
all these talks are taking place.
India was patient. and the delega-
tion sent by India was hard up to
it to show patience, ang trev went
on with the negotiations. "We did not
stop with that. Now, in the series of
talks that were held in Calcutta, they
were confronted with a much more
serious situation. Pakistan had not
only taken no lesson from the objec-
tions which not onlv Indians but alss
other Aecent people in the world took
to what was done on the previous
ocration, but thev have gonv further
and have concluded a solid treaty, a
treaty about not their own fterrilory,
but our territory, though it may be
under dispute. It is for seriling that
dispute that these talks are being
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keld, but then Pakistan goes and
agrees with China and gives to China
what is vitally important not only to
her but to the whole sub-continent.
Nobody can condone this. ilowever,
again, the Indian delegation has been
exercising almost impossible forbear-
ance and went on with the talks.
Whatever that may be, thiy action of
Pakistan does no good to Pakistan
herself, and this doss no goud to any-
body, and this is against ali cannons
of international law and interna-
tional behaviour, not to sprak of ordi-
nary decency and fairness. But then,
they must know with what sort of
people they are dealing on the other
side. They, the Chinse, hav: shown
utter disregard of all human feelings
and of what the other people in the
world might think.

Recently there were certain an-
nouncements made by  Chinese
spokesmen regarding their relation-
ship with Russia, They have been
indulging in certain criticism; this is
concerning the relationship of Soviet
Russia with the Chinese. They hava
made it clear, if there was any
doubt about their idea—they have
said so  previously—that in  their
view war with the other notions of
the world is inevitable, They are
not for peaceful co-existence irres=
pective of the different ideologies of
nat‘ons. Therefore, they say very
clearly—there is absolutely no doubt
about it—that thev mean war with
everyone with whom they are not
able tn azree. Now that principle of
inevitability of war is in operation
against India, ‘

Our other neighbours should know
as sensible peonle that thev ar~ not
going to be left free. This war is
not only against India, They have
involved us in this war now bechuse
thev think that we are the chief im-
pediment in their progress  iowards
world domination. It is world dom!-
nation that they have got in view.
In their view of things, war is in-
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evitable, and war will ccme upon
every nation that is against that
domination.  Therefore, it is in the
interest of every nation bordering on
India, every South-East Asia; nation,
to see that they are contained, iha!
the Chinese are put in their proper
place. South-East Asia wi!l ke tneir
first targett Now India has become
the object of their attack. Our im-
mediate neighbours, Pakistan, Burma
and other countries will be next in
the list to be handled by the Chinese.
This iz a matter which is clear even
to the man in the street. But I do
not know how the politiciang of the
world are not able to understand it.

Whatever it may be, whether we
have to come to an understanding
with our neighbours or not our
duty is very clear, that we nust g
forward with our preparations and
we must always be on the alert he-
cause they have put their cards on
the table and declared that war is
inevitable. The war 1s rot for set-
tling any border disputes they may
have as they are alleginy and justi-
fying it, but for world domination.
Therefore, we have to take rhat at-
titude ah4 go on with our prepara-
tions. At the same {ime we must
make it very clear to our neighbours
that our position is not in any way
motivated by any rivalry to any
other people but is enlv 3 maiter of
pure self-defence. It has been made
very clear, and nobody iz the worl¢
can show his finger ang point any
instance where we had thc le st
shadow of expansionist ambition. Ii
is the other’'s propaganda. It is here
that it is felt necessary that our pro-
paganda should be effective—I do
not mean to use the word ‘propa-
ganda’ because there is an odium
attachtd toitfrom theway in which
propaganda was carried on during
the last two wars and at oth.r times
too, Publicity should be the word.
What is actually our position? It
must be known to the people. We
cannot say that it is not our ccncern;
that is, what the other nations think
sbout it; it is very much our con-
cern because in the world we cannot
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be isolatey and we cannot be alone.
Therefore, our publicity must be still
more energetic and still more fruit-
ful than what it has been hitherto,
particularly in middle-east and other
countries which are very near to us,
Asian and African countries. Those
people are very much engaged on
their own  domestic affairs and so
many influences are working upon
them, influences from one bloc and
another bloc. They are exerting
themselves in every way upon them.
They must also in a special way be
made aware of what we gtand for.
We stand for freedom of every mation
in the world, particularly Asian na-
tions and African nations who have
been suffering the thraldom nf sub-
jugation for centuries. That must be
made clear to them and also to the
African nations who are in the for-
mative period of their froedom.
Therefore, one of our cut motions
refers to the strengthening of pro-
paganda in these areas.

I want to come to one or two points
concerning our own people. You
wil] find from the report of last year
that about 21,000 people were allow-
ed to go from India on Haj pilgrim-
age to Mecca and Medina and other
places. This year it has come down
to 15,000. T can understand that in
the position in which we are placed
with regard to our foreign exchange
difficulties, thic number has been re-
duced. However, we must also take
into consideration the increased cenm-
sus figures from year to year and the
desire of the people to perform their
duties, of people who are able to do
so. In fixing the numbers, therefore,
I hope the Government would
not be so rigorous as they seem to
have been this wear.

With rerard to the condition of the
pilgrimage, previously a health cer-
tificate was considered necessarz This
yvear, for the first time. they made it
a condition that an affidavit made be-
fore a court of law must be produced.
For people in the villages it is not an
easy matter to bring such an aTidavit,
and that too in a short time that they
were given to produce it during the
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current year. However, on repre-
sentations to the Government this
condition has been removed.

Then with regard to certificate of
health itself, in the list of diseases
which, would not entitle penple to go
on this pilgrimage is included disea-
ses like diabetes. Diabeles is a di-
ses like diabetes. Diabetes is a
disease which many people, young
and old, are having now-a-days. It
is not an infectious disease; it does
not cause any inconvenience to the
co-passengers who go on pilgrimage
or to others. Therefore, I do not
understand why such diseases have
been included in the list of diseases.
Government will have to consider
this point also.

Mr. Deputy-Speaker: It is time for
him to conclude now.

16 hrs.

I shall finish after making just
one point more. The Government
must  kindly persuade the Saudi
Arabian Government to allow more
guides to accompany the pilgrims, so
far ag the pilgrims of Kerala are con-
cerned because a very large number
of pilgrims from the southern region
come from Kerala. At present, only
two guides are allowed by the Saudi
Arabian Government, and that num-
ber is pnot sufficient or adequate to
carry out the duties that are to be
discharged by the guides. The pil-
grims are put to a lot of trouble.
Therefore, the Saudi Arabian Gov-
ernment must be contacteg in this
matter, so that more guides may be
appointed in future years,

Shri Sham La] Saraf: 1 rice to
lend my support to the Demeands for
Grants under the Ministry of Exter-
nal Affairs, that have been placed
before the House. The demands for
all the services under this Ministry
I suppose have been placed before
us. Before 1 say a few points on our
foreign policy and the functioning
of the External Affairs Ministry, I
feel it is necessary to say something
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about the foreign service and also
about the other matters about which
mention has been made by one of the

hon. Members from the Opposition,
Shri Nath Pai.
About a couple of years back, I

had occasion to see at close quarters
the functioning of some of our em-
bassies, about a dozen of them, and
a number of consular offices also. In
spite of the fact that it is hardly 15
years sin¢e these services have been
established, I was very happy to find
that their performance is second to
none. At that time, [ also found
quite a number of young men work-
ing as First or Second Secretaries and
also some young men working as
Ambassadors in certain places. At
the same time, I wish to say that we
have really some very capable men,
—of course, it is not necessary to
mention names—who have been man-
ning some of these services of ours
outside, in foreign lands. Nowadays,
this service has attained so much of
importance. Our consular offices, em-
bassies and legations are represented
by men of ability and understanding.
I feel these are nowadays the doors
and the windows through which the
foreigners in foreign lands could
know our country and have an idea
of our people and also know how we
are behaving there. where our em-
bassies are working, Keeping that
in view, and looking at the perfor-
mance that each ang every embassy
hags been rendering, I can personally
say that their work has been magni-
ficent and admirable al] along. No
doubt things have been changing fast.
In a number of countriez some fast
changes have taken place to such an
extent that nobody could expect such
changes to take place so rapidly.
Therefore, we must concede that it
is not easy for consular personnel
who are living far away from our
Jand, to know instantaneously the
mind of the country or the policy
of the country in which they fune-
tion in such circumstances. It is
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difficult for them to judge a matter
or an occurrence which has taken
place, instantaneously, Such lapses
are there and may be there. Ii will
};- so on the part of everyone. So,
11 will not be correct on our part to
talk about such things especially
when our services have had litile past
experience in such matters. When we
compare this foreign service with
that of the countries which have
been in this fielg for over a century,
1 would say that the comparison is
odious; il would be saying something
about which dne knows very little
or nothing.

When we talk about thr function-
ing of the British or the American
foreign service personnel or their em-
bassies, or the missions of older and
more experienced countries, we can
safely say that the people who have
been working in this field for the last
several centuries have had greater
experience of work in a number f
countries in foreign lands. T...re-
fore, their performance is naturally
expected to be of a better standard.
I know from personal experience how
difficult it has been for the Ministry
of External Affairs for some years
past to get suitable men to man this
service. I know so many cases where
people have opted for the service in
the TFS, and later got out of it and in
facl, a number of references were
brought to the notice of Prime Minis-
ter of India where people got out
of the service and work elsewhere.
After the first few vyears, I per-
sonally fecl that we are coming into
our own and our foreign services,
Embassies, Missions and Consular
Services are getting better ang better.
I do not agree with the impression
which was tried to be created by
some friends about performance of
our foreign Missions, though on the
contrary I fecl on the whole the
performance of our Embassies and
foreign Missions has been really
good.

One hon. Member, perhaps Shri
Khadilkar, mentioneq about the state-
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ment issued by the Dalai Lama. I
personally have a feeling that such
things should not have happened.
Our country has given asylum to
Dalai Lama and he and his people
are supposed to stay here on certain
conditions. It does not lie in the
mouth of the Dalai Lama or for any-
body else from his party to say things
which might involve our couniry in a
controversy in diplomatic matters.
Therefore, our Government should see
that these things do not happen.

I am in full agreement with the
observations made by my hon, friend
from Darjeeling. 1 am very happy
that at the moment our rclations with
Nepal are getting better and better.
1 was happy that recently our Home
Minister visiteq Nepal and after his
return from that place, things are
taking better and i:etter shape. I also
agree with what iy hon. friend said
about Bhutan and Sikkim. We must
be very cautious and see that we
keep our immediate neighbours in
tune with the policy and program-
mes that we follow here. We should
also keep in view what their feelings
towards ug are and also shoulq keep
the interests of our neighbours in
mind. While talking about our neigh-
bours, I would say that two immedi-
ate neighbours have created a lot of
problems for us. One is Pakistan
and the other is China. With regard
to Pakistan, there has been some
mention today also about the talks
that are going on. Since the last
one year or so that I have come to
this Parliament, T do not know whe-
ther my friends are aware of all that
Pakistan has grabbed from us My
feeling is that our people know only
that Pakistan is simply in possession
of a part of Kashmir., With your per-
mission, Sir, I would submit that it is
not only that over one-third of the
territory of Jammu and Kashmir
State that existed prior to August
1947 is with them now, but there is
something more. The better part of
the strategic areas of that State,
which we need for India, is in their
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hands. The Sword-Arm, the men
who fed our armles, are entirely
with them. Then, the areas conti-
guous to the plaing where we have
industrial and minera] raw materials
known for the last so many decades
are also with them. The entire water
resources are with them. If the
rivers Indus, Jhelum and Chenab pass
through Kashmir that is a part of
our country, it will have no meaning,
because that water can never be
harnessed and it can never be utilis-
ed by us. They can utilise all that
water. In fact, they are utilising it.
They have set up the Mangala Dam.
It is a very big multi-purpose dam
near Mirpur where about a hundred
villages have been submerged. Over
and above that, the world has seen
that it is possible for them to cons-
truct a strategic road right up to
Gilgit in no time. Even though for
the last ten to twelve years we have
been trying our utmost, we have not
been in a position to construct an all-
weather road from Srinagar to Leh.
Take the case of population. When
we come to our part of that very
frontier, we find mostly Buddhists
who are proverbially backward and
also are a sort of lethargic people in
that sense of the term. On the con-
trary, the people on the other side
of Gilgit are hardworking people
who earn their livelihood by doing
hard work. Tt may be that more
area comprises our part of Kashmir
today, but in view of what I have
already stated, the benefits that ac-
cure from the area that is with them
are far greater than the benefits that
we get

They have rendered most of our
forest areas almu-t unworkable by
making the roads on flow of the
ccurse of river Kishen Ganga. Over
and above that a number of forests
are with them wherefrom they get
the deodar timber.

Sir, it is an establisheq fact that
they have committed aggression
and legally and constitutionally they
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have no right to be there. On the
other hand, we have started these
talks. 1 have always said, that I
would certainly wish them well.
But ‘Wwe must not forget that the
starting of these talks create a num-
ber of other problems. Today, in
that part of the country, the people
feel some sort of uncertainty again
de_veloping, They feel that some new
things are going to come. What they
are 1 cannot say. As some hon.
friends from both sides of the House
have said, even though these negotia-
tions are going on, nothing has come
out and nothing is going to come out
of them. But these talks are creat-
ing a number of difficulties for us.

Keeping these things in view, our
Government must come out boldly
with their views. Of course, our

Prime Minister has said, about three
times I believe, that whatever may be
the decision it will be consistent with
the basic principles for which we
have stood so far., They are: firstly,
the principles of secular democracy;
secondly, that we do not believe in
the two-nation theory, that we do
not believe in the theory that because
the majority of the people in a parti-
cular area profess a particular reli-
gion that area must go to them.
Whatever is left, can be talked about
and a decision taken.

Some hon. friends talked about
the cease-fire line and the status quo
on the cease-fire line. That too is a
matter which needs a lot of under-
standing. It cannot be simply said
like that as it was done at that time
when the cease-fire line was drawn.
That was very incorrect. It is most
detrimental to us and to our interests.
Therefore, the time has come when
that also must be settled once and for
all,

My hon. friend, Shri Nath Pai said
one or two things, about China being
{solated or not. I can say safely that
the performance of our Ambassadors
and the way in which our Ambassa-
dors have been briefed hy the Exter-
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nal Affairs Ministry has been such
that it can be said without fear of
contradition that China has been to
a great extent isolated today. If it
had not been isolated things would
not have taken the shape and form
that they are taking today. As far
as this aggression by China on India
is concerned, the world as a whole,
except for a few exceptions here and
there, know our problem and they

are sympathetic to us. 1¢ could not
be done.

Mr, Deputy-Speaker: The hon
Member ghould conclude. I have got

a long list to go through.

Shri Sham Lal Saraf: 1 will finish
in two minutes. Let me say some-
thing about external publicity. Some
of my hon. friends have raised their
voice against external publicity. I
am in absolute agreement with that.
Qur publicity is very weak. Not only
that, there are some other weaknesses
also, I have -found that young men,
bachelor young men, without any ex-
perience are recruited in our foreign
service. [ would suggest that no
bachelor young man should be rec-
ruited and sent out to these embass-
ies. That is point No. 1. Secondly,
the Commercial Secretaries must have
got good grounding on matters con-
cerned with commerce and industry.
I have visited quite a number of our
embassies in foreign countries and
have met Commercial Secretaries
some of whom know everything ex-
cept commerce and industry. This
is very important today when politics
and commerce are inseparable things.
Regarding external publicity, we
should give our best attention to it
and see to it that it is linked up with
ithe publicity inside the country. With
these words, I thank you for giving
me this opportunity.

Shri Heda (Nizammabad): Mr.
Deputy Speaker, it surprises me that
after having stood so firmly by the
policy of non-alignment ever since
our independence and after having
achieved a position in international
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politics and attained prestige for our
country and for our leader and having
done some service in avoiding war,
now a section in our country has
started doubting the wisdom of this
policy of non-alignment. What sur-
prises me more is that a sort of cam-
Paign has been launched by Rajaji,
whom we respect for his sharp wit
and intellect and for his past services.
We had a number of occasions to dis-
agree with him fundamentally in the
past, in 1942 and some other times
and even now,

When Rajaji was in Washington, I
happened to be there, where I myself
was a witness to a scene where men
after men and women after women
were coming forward and telling him
that Indians are respected in the city
of Washington and the whole of
America because of our policy of non-
alignment. Because of this policy, we
have got the prestige.  Because of
this Indians can sit and talk with any-
body on par. One of the objectives
of Chinese aggression was, as has
been generally accepted, to see that
India was pushed into the lap of the
Western bloc. What the Chinese can-
not obtain by a few hundred thousand
men in Ladakh, NEFA and other
places by their aggression they would
attain by what these friends are ad-
vocating. They are trying to push
us into the lap of the Western block
which is another objective of Chinese.

Again, we are mixing the two
things—the policy of non-alignment
and the basic nature of our political
structure. There is no doubt about it
in the minds of American leaders,
also in the minds of Russian or
Chinese leaders. When Mr, Khrush-
chev says that Chinese are their
brothers while Indians are their
friends—it is a very signiflcant state-
ment—it means that Chinese are their
brothers because both of them believe
in Communism, and Indians believe in

democracy and non-alignment, and
because of our mnon-alignment they
have been beneficiaries time and

again and, therefore, Russians call us
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their friends. Similarly, in the
American minds also there 15 no
doubt about the character of our
political structure. They know our
democracy, and, therefore, when the
time came, without any hesitation,
without a moment’s thoughti, they
came to our aid and started sending
that military aid on such a massive
scale, 1 think, it is hundred per cent
correct to say that whatever we ask-
ed for, was sent by them and was
sent far faster than we had imagined.
So, there is no doubt about the basic
nature of our demeocracy either in
the minds of Americans or Britishers
or in the minds of Russians. Then,
what is the particular advantage, that
Rajaji and others feel, that we will
be deriving by joining SEATO or
NATO or something or other? There
is no misunderstanding. So, the
policy of non-alignment is limited to
joining of a military bloc, So far as
the basic character of our country is
concerned, there i no doubt about it
that we are a demmocracy. We have
avoided joining any military bloc and,
I think, we did rightly. Not only we
were ben.fited by it, but the entire
world was benefited by it. Today,
the situation is a little different and
the whole world is lucky for that.
Now, the leaders of these two blocs,
military blocs, Russia and America,
are able to talk straight. There was
a time when there was no communi-
cation between th®m and, therefore,
India provided a vehicle, a communi-
cation, by which the thoughts could
be exchanged and disasters could be
avoided.

In fact, when I was in America at
the time of the Cuban erisis, I found
the feeling there, “Now the crisis has
come and the Third World War may
start any moment” President
Kennedy had thrown his gauntlet and
the entire initiative was in Mr.
Khruschev's hands and any moment
the War would have started. 5o, the
people in America had started think-
ing that had India not been weak be-
cause of Chinese aggression, at that
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time it was just possible that India
might have come forward to avoid the
possible War. The War did not come
and the entire world heaved a sigh
of relief. This is entirely a different
matter. I am only stressing this
point wilth a view to show that be-
cause of the policy of non-alignment
even America was the beneficiary and
they were seeing the logic in  our
stand. When the entire world has
started feeling that there is the logic
in the stand of non-alignment, when
all the countries of Asia, America and
Latin Amcrica, have started feeling
that wav and  started aligning
themselves with the policy of non-
alignment, it is very strange that a
section of this House, a very power-
ful section. is coming forward .and
attacking this very basic policy of our
non-alignment.

The _..ond point that I would like
to take is about the publicity to
which a number of hon. Members
have already referred. I am sorry
to say that I may not share the
optimism of my hon, friend, Shri
Sham Lal Saraf for whose judgment
I have got very great regard. I had
been to many countries and 1 had
contacted a number of embassies. I
would just narrate one instance. I
went to a very big Embassy and I
wanted to contact the Ambassador to
whom I had already written  from
India. When I contacted the recep-
tionist, she was good enough to tell
me that there was no use of my
thinking to get an interview for the
next three or four days. I told her,
“I am a Member of Parliament and I
have written to him". She said, “Well,
what does it matter? 1 have never
come across a Member of Parliament
Give me your address, telephone
number of the hotel where you are
puttingz up. You will have an inter-
view in course of time.” She fur-
ther asked me, “What is the work?”
I told her, “I have no work. T just
came to pay my regards.” So, I had
to go back. And 1 was surprised to
find that by the time I reached the
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Hotel, there were two telephone calls
from the Ambassador himself who
had noted the date when I was arriv-
ing and the place, that is, the Hotel,
where 1 was staying. He had =ent
me a communication asking me to go
and see him. So, this is the callous
attitude of our Embassies towards the
public men, towards the businessmen,
towards everybody else unless they
are interested in them. The whole
difficulty is this. When 1 went to
Cairo and to Rome. what did I find?
I could not communicate with the
recepiionist either in English or in
Hindi or in any other Indian langu-
age that I knew. The receptionists in
those places did not know these
languages. They spoke [talian or
Arabic. This is the state of affairs.

Shri Sham Lal Saraf was good
enough to admit that so far as zomn-
merce and industry are concerned,
our Embassies have got wvery little
knowledge and therefore they are not
so good or so efficient in that matter.
We are lucky in one thing We
have got thousands and thousands of
students in England, in America and
all over the world. Similarly, we
have got thousands of businessmen ‘n
all ports and big cities. These people
can be utilised by the Embassies for
spreading our ideas, spreading our
policy of non-alignment and also in-
formation about our requirements for
the Third Plan very successfully and
2ffectively. Because these people
+ave contacts with those countrymen
and informally and in friendliness and
in a cordial atmosphere, they can
assemble and discuss in their own
way. Unfortunately, our Embassies
do not keep in contact with them. In
England, the Indian student world
Eets more information about India
from British organisations than from
Indian organisations though the fact
remains that our High Commission is
one of the biggest offices there. The
same is the case in the U.S.A.

This time, the student community
and other Indians in those countries
felt very much and they started col-
lecting for the N.D.F. But, they
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did not know where to send the
money, how to contact and in some
cases, I have come across cases In
which 2, 3, 4 letters were written to
the Embassies and they were not get-
ting any reply. Copies of the Third
Plan are pust not available anywhere.
Student organisations write again and
again, but they do not get that mate-
rial, I have gone into long details.
My own observation is that our Em-
bassie; are not adequately staffed,
and therefore they also find it diffi-
cult and they are not able to take up
the job. Somebody should be ap-
pointed in our Embassies to contact
these two classes of people which is
very important from two different
points: one is the student community
and the other is the business com-
munity: not only to get their help,
but to employ them and to take ad-
vantage of their existence there to
fulfil their own objectives.

The last point that I would make
is this. When I visited Assam last
November and December, I went to
NEFA. I found that there was an
upsurge of national integration.
Assam is a strange State. People
with wvarious languages live there.
People of various creeds and com-
munities live there. Al]l of them were
feeling as one, But, this sense of
national integration remained only
til] the fear of Chinese aggression was
there. As soon as that wvanished,
again, the same things are there; ac-
cusations against each other started.
What do we find? People from NEFA
who came to Gauhati felt as perfect
strangers in Gauhati itself though it
was not very far from the place they
had come from, They could not
speak in the language of the people
there. Their race was different.
Their food was different.  Their reli-
gion was different. Everything was
different. Their social structure was
different. We have created so many
bloes, air-tight blocs in one small
State. The same is the story In every
hill State there, in every district.
Why? Even every valley has got a
different pattern of iribes and they
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are isolated from each other. Naga
Land is a perpetual problem. There-
fore, it is time that we re-think our
policy so far ag integration of the
hill and plains people are concerned.

The gravity of the situation has
been increased because of the infiltra-
tion in some areas. Whatever may
have been the reasons in the past.
the infiltration that continues even
now should be stopped, and certain
arrangements should be made so that
the people who are in excess there
may be shifted and usefully employ-
ed in other parts, and they may be
spread or dispersed so that nowhere
in any particular part of Assem
which is very strategic, a particular
community or a particular class or a
particular language group can crcate
a problem. This is important not
only from that angle but also from
the military and the defence angle.
Since most of the important sections
of Assam are under the External
Affairs Ministry, I do hope that the
Prime Minister will give his thought
and see that all the people of Assam
feel one with each other in the time
of emergency and fight the Chinese
BEETession as one man.

oY fawren ﬁa (7)) ;"R
TTETH WEEG, 34 ¥ OFA #1 ¥ G
TETH T owrEeT ¥ O®TE0 GUEOT W
F o TFIT ¥R, q TRAT wE
sfrzer, & 9Aae | § g A #i
1T 7 TAFT T T T A7 TR BT
wreraE A feTi # fern emy st
F Fraed # W0 ASHD 9T OIH
=T & MRA AT # | 7 Ar39 fawy
Lol 1 ElE i o tie t fr—r[ T
FHATT § Iq WEAIT THEd, T R,
¥ oMU F T 1 A W9
§3 F77 &1 TATLA] A3 & | TR

A u  qquE mEX A 4aT0 0T fag=ii
¥ gmiv A a TEA €, gme A
F fazdr 2, 21 gx 2 f& fqq &
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77 feqq §, 37 ¥ fag 7 271 &Y 1 gmTY
o & oy T fadi o R 8, 3 &
fog w3 & Tl & famem ot
IT A grETH FQTIGA FTAT AT KT
o ZT 8 1 get ¥ At dza fafrer
& geAeq ¥qifad F777 48 & TqTT
TR T F AR q@ T W AT
T fgeAr 0% WEd qEEH & |

W AT N AT F AT 8,
TE TF F1 7 WG qF AL WA THT
g1 g T #r faad afn o
% 3 g faqm § o A7 AT €
qve] MM AT &7 faRafr faamr & &
T} 1 AT T B0 AE WY A4 2 fE
T ® 139 917 71 favaa 77 #1frs-
aqar"?,war-'-rrrrﬁ; g7 v
¥ q WY F AFT OF FFT AT "EeAqor
A TEAT MEAF | HH A= (3T FY
I 2 & (W7 e AT & 477 (Ho
f&¥1 ATV F WO F T 7E, qg7 (7o
HZ FHIT I A TAR AT I/ F AT
I & WA T A a1 oI
| A FEEA B A AL WA TEan
£ W AT A gV E T w
fro 3@ T (o fHAT ®1 Wy ¥
T t=m3 9yTA a”—:t U mzIm fTa
o7 T9a 95 1T, g3 fre T e
T a‘ TR TR A F7 T T
qA7 & M W, 9T AT AA AW FY
-1:‘!3['.11?"!’1'1 gfa oy wan
F moRv § an qger gar g iF o
Fg wTAT ~T.'r IIEAT HT, 'mr i
AMT F1 FIN A THE X1 EA S
% g% 7g 3% ? ff+ 2o & T"A
safsq 33 @3 @A an g AR
757 @31 AAEAT BT HF g F7 AAT
27 @ aga @ womger ww g, faw
T AT AT WERTET & fawiT i

afgr |
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fRert &% frgy mw? el &
wrEel § UF 9 AT FIAAMG I,
AR AAERAFTRA 77 fgar &
AN g T AT g TAT E, F IH AT
T ATAT TEAT J | AH T HATT
H gATE garE g fme 9% & A A 9w
fasrrs: mwdmr @re GidT E oAz
qAf A T 1 AT IH W O WA
FT QAT AT, AT IN AAT ZHIT Hi§H
fafaez & &7 & 7.3 201 #71 407
ox @7 93 | fagai o fegs g
wAgdl 0 fAmEs v W T ogmEr
azzr #91 Z0TT % gmiT S fwiaee
#7192 TN TI F MTAFT qATT
g3 oWMT FMEARLT wTHIT FA,
t mizw  {aiveET &1 fFar R oay
TX q7 GANT GAT T TATTAT A FIAT
WA AT vIET 3@ KAy a7 d fw
HIPAMT WA TH AT T ommATsT
HIT AR T TR TTT JA0 A& 5
T I qATAAT KT AT T TS HT AT,
fowis qivoyrEARq A7 F QF TT99-
9F JTAT 930 | T VKA 7 T4
gz fax &, A4 & T w9 % A7
| | §F AT ATT & (¥ ZHIT L@@l
9T IFAT W& WA 37 VT § AT I
¥ "W AT I FTF qT, (R AT
T T 4T H UTEA 7E | IH AFIT
F UF A3, AAH AT F WY A AHT
W "yar |

W WA b FEEeT BT A
T TEA WAL 4 | AAT T4 FH
TEoApp F gawama o femod &
IHE I\ F g7 AT FN A FIA JIHA
AL ¥ ogHT gioe-giw A AT g
Tfer. 33 wew v Wi §oIg wEA A
LS R EE S F NI e i
AT & tyrp-wwam 1 F9 7 f=ar
T | F A7 "R AGAA ATTZ AR
31 E, T & gran ¥ faAR &, W
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TEEGT FT MY F OAHA TN AEAT
7 | Far {F gw 77 wegy 77 &, Iew
iy ¥ rzzdz § o e sifer
3T &, afz F% A= A¥z ;I FA
1 ATAFT & AT W FE TH AR FT
TTIA FRIT T RA QA W1, AT &@w
ZH OWMAHF FI AT FRT | WEIA &
g0 & far @g famm wawow @
& 75 9%, 7 & faaw w 097 v o
T @ VT T E, Iw AT &1 9L aE
F A9 T T i&qr AT |

afFeT & arg w9 W FEAtEr
Al & wEd § F% HgeaAl A a%
Ny (AF99 & W14 HET H WA
famw v 1 g1 "FAT £ i 98 S
AT A%A g1, g1 # e 2 fw ge
WE-?I g frags 37 an;:rrg
fe mF aw F0s fegsi 7 omww
AT F®T ATATET F9T F7 TH Al AT
F1 grey, W@ fr o417 & fga @A
qr7A 1 fesr g1 1 s 39 AAT
& fgrgl W gy wraAr $W TWrOE,
3T % g3 H gz =7 £ fe #E1 G
q &1 f& qpd #1 77z AT WOEIT
®E A IET AT AAAA FT A,
d1 39 AW H TEA A fgegEl &
qF: ATMET g9 F (A (qEe &7
T d WTOF I AR AT ATEA
z f& swmT ®1 37 wEeQw W
g7 weirAr § famy s oarfem o
#r &y a wwenr AT wg 2, fia
1 FRT FwA FT Fre f7gr ood
T qTIT F AHEMHT T AT OASIT
£ iy A frgvAar z@EEE §R
aarft # 1 ooy fegls @ oz TEEETH
o7 o afm gl § o (EErE
FAT 9T |

Z @ ux agd & WAl AT WIA

szl aw A At ®1 "
& HUAA TEAT qeAT § | A F
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73 (a4t 7w oafed #0 oagq
M & W7 oz 7z fa gz oad
wrqad Jifaq g3 7 0 e H as
T W7 A r @4 fAgE g A
Az g ol oA o=@ osmar gEwer
RUEC T I A A AR e i
TIAT FT ZH T ZAGT FU 0@l
s fa fem vt o7 o3 & oary
¥ oz gF7 ¥ T g, fwA H
arz & FfA 9m wfz ZE gro
oft ®E I aE FET TS 1 EWIT
9 AR F A T4 oW, A
F HT § FAA4 A AT g f®
I HASAT ¥ v CAET &1 9An
TAT RE A A ML, AT Az AT
%z fagar a9 @1 AMST AW AT
mr 7 fRAza Fvar = g fF
gC M 7 AFAAN & 9F a7 &1
mrarfas 41, a7 9 32 2 fF
FT AT FEA A FWHET 3H WIEAAT
1 g 2 fw =T w2 omv
W ¥ WA 97 guen a7 fadim
F fFr 2 ot ¢ feafy w9
TE g1 "R a1 ag 3T A &7 qEw
g fF dq7 % =T oEW IN g
F AAEAT TTA AF FT AT AN
A & fam smfar 4

ool wAAF fegfa &1 oF fqa7
d WIOF AWA TEAT AZA F |
s9Tq /AT AT &1 ATE @ FA1 9T
2 fF o 3@ o7 H19 T 39 9%
g zZmem femm A1 oww o 9z F
AT qoft | AF 2 9 W OH
§ OF FAAA T AR § ) WO
var wrenfamm 7 f3 oww gaen
Zom Al 4g A1 F @1 Tl afeE
7z TfFEAE F @ A FEEm
BT A qE FEAET AT S
A FF-ATT AT FTTAN | T ATLFT
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4T AT TH AT NI F AIA
g & mm o faswr wwm fw om7
T F@T v Iifeq | § A faam
79 F fau dqmv &6 g f& zme
FT WAL A FRATEHT A1 AZ A+
& 1 Zom afew R WA &EAT 2
7 owiewr e 2O owwe ammEar
WITA R FRET W Al g7 F19 &
wraardt w odemAa mfFEsaw g
FIAT AT | ZH OFr OF {gETH
FATT  AIRT T affFA™ § A1
sHta srg wt g 2, mfseAe |
sroqlw fig Fr ot oFg ww @
gk (s sefta %1 @781 91, Zar
oETIE guE w47 S owAE T 32
% 2 7 Ty 7% 39 THA K OER
qif¥ea & 7 a, #7991 fF oue
fm FavaasmrwmvE 2 fF o
nmF 3T wfE zH arfoR Aqd, az

7

a4 # gaATHEE F WRdAEl &
A H g FeAT AT g | IIG
A2 F Yoo WREAW W
AT F AT A IR F OFE
ITET ATHATL TAMT JI @ AL E
# qon WA g f gwrd faeft
difa & aw 7 a7 Fo1 omem 2 fF
g AT HBRA T 2, IAHT IHY
TH FearR wWiR #Eeh v oewe
T F oam, g bfrem fam o4y
TEqT ®TE Tioo oY, § WZ FAT
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1 ®i @ef| @@t @i oav oar an
g A7 AT WYEIT AqUmiT 450 70
AT T T SAA TRE T, gfee
7 twwEr aRd oam, v st
Aizdr wifE=ig axz = =77, 77
THOEF T AT TF, A4 HT AR
AT o\ Z A4AT £ AvEiv AT
IT A7 FAAET 7EIC MEA 7
3 Avg Fr 9ifw i 3feaee
g 7 7 33 &1 oF F1 ;o 2 fx
ATETT A T TN AT Ifedm AE
Ay & o Agre ¥ oada e
T ORT R @z Tuwr Aqrar 7 f®
34 TE AT FWAFD AR A
AT AT ?H AMHAT A7AT 9241 7|
T FH A A9 EAM Al FH AVE
1 OFTHIA A AT gMET | 97 ZATL
feafr famm «Zr 1 g9 e feria
7z 2 fx =9 &1 #00%9 FEA g
T &1 wrr fegr 2 st faeT AN
ZAA A1 gaAT q@ fear 29w w7
it 7w A £

FET AT 97 fF W gW Rl
SYER F1 A AT A1 FHET A4
7z grm fF @57 § ww g gwr
A9 FEY WA | qEA AR g
fo A 7 =@ fzaEr 7 9@ @@
gar fear M7 gmem FvA F o417
AV HETT &1 W@ fEET FT FEAT
SUTAEH ®1 BF (AT &1 ad Aqdl
T

IMW APRW : HIAAT A
RN g

it fasA wem @5 ¢ 0 7 a°F
forz fad &, ay mfi 7 927 978
farz fom 2 & 41 fae & @ @
3

T 3 geg v afefeafs awie
A A G A1 F wOE adArE

7A 17 qe &1 & o af@
FoTT AT @ A 21 AAr 40
ne oz mz oA 2 fw & o
FE1 ZHIY WAV waTA I A A4,
garr gfew T ovwmR ¥IT oA AW
g7 gwaAr Afq #mvm & omEE
w7 fF AT A w0 aFd 1 FHT
FRACT &1 97 %7 £ (¥ 709 97
F AHA WA SUETT ST 9™ &A1
gT 2

d 7 W1 qWA 97 ATEAT
fear 2, 39% @9 ¥ 4 UF AT
(A FFAT AZAT § | sA@ dF @3
fafaes &7 fadifaw @ waan amtas
g4 F7 @7 § FWN E@ AGT Z,
@A FE A A 1 o A
e T FAE % ogad AIIA H g4l
g1 UTR AZ AT AT HIT ATE &l
IIT 2 W7 AR & owET AN
T TFT FT OAEAT AT AR( @ |
® gqm H/A A w fagza FT0
Trem g f& 2w &t gz owE Faw
Sl @ ar gfaari & Agt S o0
[TAT 2, F3TE Wt A@AqA & {97 oOE
faara wmazaw £ f&F g9 58 9FT
FT FTATII, 39 TFTT FT W1 &40
mfr s avh a# mE © fam
T A9 1 HF | g FFEAT FIAT
fe merf adi gnfr, a9 wrdl wIHeA
frees, @i wf afmfes aw
gt

Dr. Gaitonde (Goa, Damai and Diu):
Mr. Deputy-Speaker, Sir, the first few
speakers here referred to our foreign
policy in regard in different ways.
Two of them began by nursery rhymes
and the lady Member referred ¢c the
political gossiping. 1 thought that
the position could have been inverted;
if the lady Member had talked of the
nursery rhyme, it would have been
raove fitting. When I heard some of
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the speeches, [ felt that the reference
made the other day by Shri H. V.
Kamath could also be applied here
to Members of Parliament that 1is,
some of the speeches could be taxed.

An Hon Member: Speeches here or
outside?

Shri Gaitonde: Anywhere, when
they are out of point. The most im-
portant criticism has been as regards
the inefficiency in the Embassies. [
feel that everybedy who has spoken
earlier, including the Communists and
excluding the Swo» -~ ra party, have
agreed to the geueral principles of the
foreign policy of India. What remains
is really the implementation.

While speaking about the imple-
mentation, one of the hon. Members—
I believe it was Shri Khadilkar—
referred to me and my work abroad.
He referred only to Brazil I did not
go only to Brazil. [ visited many
other countries. [ would like to make
it very clear that I did not go on my
own but with the help of some Goans.
At that time I was not an Indian citi-
zen. Only now 1 am an Indian citi-
zen. Otherwise, if 1 do not say this,
people might think that the Govern-
ment of India had sent me. I was not
sent by the Government of India. The
hon, Ilember referred to this point
because of the work done, and I think
he expected that I should say some-
thing about what I though as regards
the work done by the Embassies all
over the world. I must confess that in
some respects—I agree with my hon.
friend Shrd Ravindra Varma —the
mmplementation is far from being per-
fect. For example, two embassies
gave two different types of advice as
to what the policy of the Government
of India was.

Now, what is more important for
me is, not just to criticise the im-
plementation of the policy, but to
make some suggestions. After hav-
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ing seen many countries, I feel that
iwo or three things could be done,
and our foreign policy could have
veen implemented in a prqper way.
Filrst, I am referring to some coun-
tries which I know better than other
countries. For example, 1 may refer
to South America. In South America,
it was fantastic that the ambassador
did not know the language of the
country. This happens in many
other countries also. Spain has a lot
of things in all the South American
countries, and whatever the Spanish
press says is taken up immediately
by South America including Brazil.
South America has got Portuguese
and Spanish languages. 1 feel that
Spain is one of the most important
countries where there should be an
ambassador and an ambassador Who
knows Spanish and knows the men-
tality of the people. 1 think some-
time back the ambassador to Spain
was the same as the High Commis-
sioner in England. I cannot under-
stand how the High Commissioner in
England who deals with the British
mentality can deal with the Spanish
mentality, The two are completely
different,

Coming down to South America, as
my friend, Mr. Varma has said, a
person who is in Brazil is accredited
to some other country which is far
away from that place. Even the
language is not the same. Therefore,
I would suggest that in Scuth
America, there may be two ambassa-
dors, one for the Portuguese-speaking
country ie. Brazil, which is a huge
country and which has got a lot of
influence in South America—and an-
other ambassador who knows Spanish,
for the Spanish-speaking countries.
This is as far as languages are con-
cerned,

As regards the implementation of
the policy and the relation of the
embnssies with the Indians them-
selves who are abroad, there is a lot
of things to say. Many of our em-
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bassies have got different types of
departments. One of them is the
education department. Wherever [
have been, 1 have never met one
single Indian student who is happy
with the education department. I
think somebody has already said that
the students are not at all happy with
the work of our embassies. I may
say with some experience that when-
ever a letter is written or some docu-
ments are sent, sometimes they dis-
appear. I think this is a very seri-
ous matter, where we should be very
cautious. We want that our students
should follow their careers quickly
without any trouble. As far as anti-
colonialism is concerned. We have
made a very good beginning in 1961
when we held a seminar on the Por-
tuguese colonies. For the first time,
parties with different points of view
had come on the same platform. But
after that what happened? We are
free; the Goans are free and it gives
the impression that the moment you
become free, you forget completely
those who are not free, ie. the
Africans in the Portuguese colonies.
1 would request the Prime Minister if
he could help in some way those who
are fighting for their freedom, I
know that we are doing a lot as far
as the United Nations are concerned.
We have always defended the princi-
ple of anti-colonialism. We have
always blamed Portugal when they
denied self-determination to  the
people of Angola, Mozambique, etc.
We should not forget that this is not
enough. What are we deoing for them
at this moment? They came here and
they left India. We have almost last
contact with them. I would request
some organisations like the Council
for Africa to take up again the jssue
and not to lose contact with them. 1
am saying this not only because of
the freedom of the Africans, but also
because of the future. In two, three
or four years Amgola, Mozambique,
Guinea and all these countries are
naturally going to get their freedom.
They need us and we need them. They
need our sympathies and we need
their sympathies. If at this moment
we had begun just now doing some-
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thing to attract their attention to
India and our attention to them, I
believe that we would have done a
good thing for our future and for
their future also.

If you can provide for some scholar-
ships for the students from the Por-
tuguese colonies in Africa, 1 believe
we would have done a great thing.
As you all know, one of the great
problems of the African countries
which are not yet free is the question
of administration in the future. We
all know that less than 1 per cent of
the population in Angola is educated.
They are going to govern themselves.
Many times some of them asked me:
“What are we going to do”. I have
told them: “If you have any difficulty
as regards administration, you can
come to India or go to any other
country and learn from now ‘on about
the problems of administration”. The
moment Africa is free, of course,
troubles are likely to arise if they are
not prepared to take over the Gov-
ernment. Therefore, if we invite
them, offering them scholarships for
the study of administration, then it
would be of great use to them. &k
would propose that instead of invit-
ing them to Delhi, perhaps it would
be better to invite them to Goa be-
cause that is the place where the ad-
ministration was similar to the ad-
ministration in Angola or Mozambique.
I know there are many laws that
are now changing. They will have to
be changed. Even then it would be
easier for them, if they are sent to
Goa, to study the administraticn
there.

Now that I am speaking absut Goa
and the Demands for Grants are 2lso
in relation to Goa, I would like to
say a few words about what is hap-
pening there today. There was a
question by one of my friends about
labour laws. I think the labour laws
and many other acts have been ap-
plied to Goa. But I would say, it is not
enough thot these Acts are applied to
Goa. I would request the Govern-
ment to see that the necessary
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machinery to implement them is also
there. There is no machinery to im-
plement them., If the proper machi-
nery is there, I feel many of the pro-
blems would be solved quickly.

In this respect there are three
things that need to be done in Goa.
First is about the law and order, the
second is about the implementuation
of the policies and the third is about
vnemployment. Unemployment is
increasing there. As far as deve-
lopment is concerned, we had asked
for about Rs. 6 crores every year.
I think it has been reduced to about
Rs, 2 crores. Taking into considera-
tion the fact that this unemployrient
will increase and also taking into
consideration the fact that for every
new employment we need to spend
about Rs. 8,000, we can easily con-
clude that it will not be possitle to
solve the problem of unemployment
if the money for development is cur-
tailed. 1 would like to remind the
Government that we are two Plans
behind time. In India we are in the
Third Plan. But we did not have the
first two Plans in Goa. So, 1 would
request the Government that the
money that was allocated in the first
two Plans should also be allotted to
Goa, of course, in a phased manner.

17 hrs.

Shri Igbal Singh (Ferozepore): Mr,
Deputy-Speaker, 1 whole-heartedly
support the Demands for Grants re-
lating to this Ministry and the palicies
followed by this Ministry, which are
the basic policies of India. The basis
of this policy is the policy of non-
alignment. There was so much of
talk in the House and outside also
about this policy and a little bit of
strain was felt on this policy during
Jast October when the Chinese aggres-
sion took place. Now things are
clearing and evervbody in this coun-
try is feeling and has the conviction
that this is the right policy for India
because of her tradition, and this
policy has been given to our people
by the Government. The Indian Gov-
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crnment has an honoured place in
world affairs, because for the last
fifteen years this policy has been fol-
lowed unflinchingly by our worthy
Prime Minister and the Government
of India.

So far as the criticism of this
policy is concerned,—of course, [
would not say it is due to ignorance —
it is due to imprecise information.
Also, these criticisms do pot take us
far. The policy of non-alignment is
@ political policy, while the critics
consider it in the military scnse,
which is entirely different. That
makes all the difference. 1 feel that
this is the right policy to be followed
by this country.

As regards the gains of this policy
India is much better understood in
the community of nations, which is
the test of any foreign policy of any
Government. Qur policies are clearly
understood by the world at large and
this country has been benefiled as a
result of it.

As far as our neighbour China is
toncerned, for some years it professed
to be a non-aligned country, though at
heart it was not so. Now its in-
tentions are gradually coming up.
What Mao Tse-tung has stated about
20 or 30 ycars ago, he is practising
now and it is becoming more clear
and patent to us. Here 1 have to
quote what he then said. He then
said that neutrality has no room.
Then, again, he savs that the so-
called neutrality is nothing but decep-
tion, intentional or otherwise and
there is no sitting on the fence, be-
cause that third road does not exist.
They do not believe in non-alignment,
or in the role of a third force. They
want the whole world to come down
to their own point of view. There is
only one view, and that is the Chi-
nese view; the other view is the Wes-
tern wiew, which is wrong and
hence the conflict. This, in a nut-
shell, is the basis of the Chinese fo-
reign policy.
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In this context, people generally talk
aboul Tibet and say that the whole
controversy about India and China
started with Tibet. As far as India's
relationship with Tibet is concerned,
it dates back to many centuries. The
religion of Tibet has got its inspiration
from Buddha and also from Indian
teachers. If we look at the
history of Tibet for the last two thous-
and years, whenever it was powerful
it has preserved its autonomy and in-
dependence.  Whenever China was
powerful, it has always tried, if not to
conquer, at least to subdue Tibet, And
this process is going on for more than
2,000 years, For about 1,000 years,
Tibet remained independent. For
about 500 years, there were contro-
versies. And less than that, Tibet
has remained a part of China or under
the suzerainty or sovereignty of China.
This process has been going on.
Whenever China was powerful, it has
tried its expansionism on Tibet and
whenever Tibet was powerful, even
sometimes the forces of Tibet have
gont to the gates 'of Peking. But, that
is an old story. In this country, most
of the people say, when in 1950 there
was an attack on Tibet, why the Go-
vernment of India did not hely it? It
is not.for me to repeat that history.
It is not for me change the history.
What the Dalia Lama had said on this
point, in his recent book, practically
made the whole picture clear. What
he has said is, when there was a fear
of an attack, they sent telegrams to
all the countries—India, Nepal. United
States of America and UK. What he
has written is, that the replies receiv-
ed were most disheartening. The
British Government expressed the
deepest sympathy for the people of
Tibet and expressed their regret to do
.anything, They could not help the
{People of Tibet due to the geogrophi-
cal  position. The Government of
United States of America replied in

he same tone. But they even declin-

d to receive their delegation. Tt was

nly the Government of India which

as asked them to conduct the negotia-

ions so that there may be an agree-
ent. But, there is one thing. That
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was a picture in 1850. Now, after so
many years, everybody can give the
verdict on the history. But why re-
percussions come when the autonomy
of Tibet was a little bit, whatever
that was, recognised by China. When
the repression comes there for every-
thing that the Tibet stands for, then
comes the crisis. And that was the
nutshell of it. Now, most of Tibet
was jus{ like a child of the Indian
civilisation. The sympathy of India
lies with Tibet. As far as the sympa-
thy of India is concerned, nobody can
dispute about it. But what is the ulti-
mate solution of this problem, nobody
can say. One thing is there. As far
as Tibet and Tibetan people are con-
most of the people in this country
have got their sympathy for them not
due to any other motive but only be-
cause of Tibetan religion, Tibetan cul-
ture which is the product of the Indian
civilisation,

Now, when our two Plans were ful-
filled and we were in the middle of
the Third Plan, our great neighbour,
China, who had remained friendly to
us for so many centuries, attacked our
country, And that washed away all
the ties and all the sympathies and all
the feelings that this country had for
China. That was the crisis and that
is why there is so much talk about
China. Today, we have to deal with
China on the mainland, Chinese in
Formosa and the Chinese overseas.
They may differ between themselves,
but in some policies, they agree. For
instance, on the policy with regard to
Tibet, both of them agree. As far as
.he Chinese overseas are concerned,
they are their spearheads of propagan-
da, information and influence. What
is most important for the Government
of India. at least in those countries of
South East Asia where the Chinese
influence is much more, is to counter-
act this, send people from here, cul-
tural and other deltgations. non-
officials who ran live and who can
talk to them. This is the proper time.
If we lose time, it may not be so
good.

In present day China, there are two
main features. One is communism
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[Shri Igbal Singh]

and the other is expansionism. About
Communist China, I have nothing to
say. I am not expert. No outsider
can be an expert on communism.
Today, thousands of words are printed
in Peking and Moscow and other
countries, about who js the better co-
mmunist and who is not a better com-
munist. This controversy is going on
between the two countries. It is not
for me to cemment. But, there is one
thing. About Chinese communism,
there are two instances. In April
1945 when some members of the Ame-
rican Congress met Stalin, he descri-
bed Chinese communism as ‘radish’,
that is red from outside and white
from inside. Again, after the invasion
of Normandy, when Ambassador Har-
riman saw Stalin, Stalin told him that
the Chinese communists are not real
communists, but margarine commu-
nists. That has come true today.

Today, after a few days we have re-
ceived one White paper. Correspon-
dence is going on between the Govern_
ment of China and the Government of
India and so many White Papers are
there. China is an expert in confus-
ing matters. They always write long
letters, not only to clarity the posi-
tion, but to confuse the position. They
are experts and they always do it in-
long communications. That is the
complaint of the country and even the
complaint of the Prime Minister also.

During the War, Churchill's special
representative to Chiang Kai-shek
De Wiart has written a most interest-
ing thing. This is what De Wiart has
written. I would quote if my Com-
munist friends do not mind; it does
not concern them;

“There was only one answer to
the communists and that was
defeat. To me the right time for
negotiations is after a victory;
when backed by force, words seem
to attain a meaning not so well
understood before.”

Today, we have to deal with expan-
sionist China. China has remained
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expansionist whenever China was
powerful. It is old history; it is old
story. They are repeating today.
This story is not confined to Mao Tse-
tung. It is the story, at least theory
of the Chinese leaders of the present
century: Dr. Sun Yat-sen, Chiang
Kai-shek and Mao Tse-tung. There
are border disputes today and some-
times they say this area is there and
this area is not there. This is always
the sign of imperialism and expan-
sioniem. I will only quote what the
Chinese leaders have said. First Sun
Yat-sen. He was the great founder
of the Chinese Revolution. He has
done great work for China. In his
mind also, what was the fate of the
other countries? What was the fate
of South East Asia? He said:

“Korea, Formosg and Peng Fu
to Japan after the Sino Japanese
war, Annam to France and Burma
to Britain.... In addition the
Ryukyu island, Siam, Borneo,
Sarawak, Java, Ceylon, Nepal and
Bhutan were once tributary States
to China."

The same feelings were expressed by
Chiang Kai-shek when he was power-
ful. The same is the feeling of any
imperialist and they were the watch-
words with Hitler when he was in the
Bavarian Castle as prisoner, The same
feeling was expressed by Mao Tse-
tung when he was talking to his first
biographer, Edgar Snow. Mao Tse-
tung says:

“] began to have a certain
amount of political consciousness,
especially after I read a pamphlet
telling of the dismemberment of
China....of Japan's occupation of
Korea and Formosa, of the loss of
suzerainty in Indo-China, Burma
and elsewhere.”

As to where the ‘elsewhere’ lies, that
is for the world to see. We should see
at least that that ‘elsewhere’ is not
India, because more of the Chinese
territory had been taken by the USSR
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or the predecessor of the USSR Gov-
ernment, namely the Czarist Govern-
ment of the last century; or that
‘elsewhere’ may lie in South-East
Asia. But I hope and I have great
faith that that ‘elsewhere’ will not be
India.

Shri T. Subramanyam (Bellary):
Mao Tse-tung, the leader of the Chi-
nese People’s Republie is reported to
have stated that all political power
comes out of the barrel of a gun, and
that sums up his approach to the
basic conception of politics. Bul we
have not been followed this sort of
policy. We have been following an
exactly opposite policy of not break-
ing heads but of counting heads.
Within the framework of a democracy,
we have tried to achieve the socio-
economic  prosperity of forly-four
crores of people by mobilising our
resources, human and material. While
we were engaged in this stupendous
task, suddenly, behind the facade of
cordial and friendly talks, China
mounted up a massive invasion against
India last October and November, and
then, afterwards, proclaimed a unila-
teral cease-fire and withdrawal. After
that, the Colombo powers met at
Colombo and they came forward with
certain proposals.

‘When the Prime Minister of Ceylon
went to Peking with her colleagues
there and explained these proposals,
we felt that China was about to accept
them and that it might be difficult for
India to accept them. That was the
position s it obtained at that moment,
China was talking of a positive ap-
roach, a constructive approach and all
that and it looked as if we might again
be placed in the wrong in the diplo-
matic front. But when the Ceylonese
Prime Minister came to India and
came forward with the necessary
clarifications, we accepted them in toto,
Now, China says that there are two
sets of clarifications, which the repre-
sentative of the UAR who represented
the UAR Government, namely Mr. All
Sabry had denied in Cairo, stating
that there was only one set of clari-
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fications and not two sets of clarifica-
tions.

‘So, we did a good thing by accepts
ing the proposals of the Colombe
conference. It was a diplomatic tri-
umph for us, and we acted ourselves
in the righi by these powers.

Friends very often criticise us about
the policy of non-alignment, and that
has been talked about a great deal.
It has been our basic policy. Some
critics in the West also say that it is
an opportunistic policy and we try to
play one bloc against the other and
iry to gel benefits from both and
thereby we iry to serve our country.
That is not so. In fact, this policy of
non-alignment stems from our policy
of being friendly and cordial and
serving the cause of peace in the
United Nations. That is really the
basic tenet of the charler of the UN
itself. Neither did we take up a tone
of moral superiority in the UN by
advocating this cause of non-align-
ment nor did we do anything else of
thet kind, In fact, ten years back,
when this was advocated by our re-
presentatives in the UN, then the re-
presentatives of both the bloes, Mr
Vyshinsky on one side and Mr. Dulles
on the other, roundly abused us in the
strongest possible terms and said that
our neutrality was a hypocrisy. China
wants us now to give up this policy
of non-alignment and there is another
set of people, in our own country,
who want us to do the same thing,
and that is the Swatantra Party.

We have received help from all
countries, particularly from the USA
and the UK. Russia also has come
forward to help us with MIGs and also
to help us in setting up a factory for
manufacturing  these MIGs. And
friendly collaboration hag been receiv-
ed from nearly 25 other countries. The
Afro-Asian nations also have adopted
non-alignment. Russia and the USA
have advocated neutrality in the case
of Laos, and they will probably agree
that neutrality would be the best thing
for all the States of the Afro-Asian
countries.
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[Shri1 T. Subramanyam]

1 will gay a word about the Sino-
Russian dudferences because we have
to take into consideration that impor-
tant factor also. There is a wvital
differcnce between the gpproach of
Soviet Russia and China, though now
some attempts are being made to patch
up those d.ffercnces. My own feeling
is that besides being ideological, they
are much deeper. Russia believes in
co-existence while China believes in
the jnevitability of war. In the pre-
sent context of nuclear equipment, the
theory of the inevitability of war
would only lead to mass destruction
of humanity. There is no doubt about
it But China goes on bandying
words against Russia, accusing her of
being guilty of revisionism, adventur-
ism and capitulationism and all that.
She stages a massive attack even on
the propaganda front and then sud-
denly comes round and says: ‘No, no.
1 suspend all this. Let us comec and
talk together’. On the military front
also, she has been doing this thing.
Of course, ultimately, this is a matter
for the Russians, but there is a con-
sistency in China adopling a sort of
strategy both on the military front and
on the propaganda front.

Political power, as I just now stated,
according to Mao Tse-tung, comes out
of the barrel of a gun. Hussia has
had the tragic experience of what this
gun meant, in the last war. She has

.seen two world wars in one genera-
tion. She knows about it. Nearly 20
million Russians became casualties in
the last war, and thousands of cities
and towns and lakhs of villages were
razed to the ground and destroyed.
They know what war means. J am
convinced that so far as the Russians
are concerned, they are opposed to
war. They are for peace. So also are
the people of the USA.

De Gaulle, a good critic, who is now
trying to establish a union of the
western States of Europe, says:

“Rugsia ig well endowed with
land, mines, factories and wealth
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and hence inclined to oppose the
ambitiong of that yellow multi-
tude which is China, numberless
and whetchedly poor, building
power at immense cost, looking
around the wvacant area, over
which the nation must one day
spread”.

The reference »robably is to Siberia.
That is how he analyses it. Now in-
stead of propagating the inevi-
tability of war, various States,
particularly wvarious countries in
Europe, are trying to overcome
their prejudices with regard to na-
tional sovereignty; they are out to
build some sort of extra-national
union in Europe. There are definite
trends in this direction. They now
feel that any oppositicn to this sort
of wunion of the western States
of  Europe would be  wrong.
‘Not to attempt it, when the
idea is in the air, is to come dan-
gerously near the posit.on of those
people who usad such zood argument
in favour of the norse as against the
steam engine, or who said it was an
act of fnlly to zive vatle to the work-
ing class’. That is how they interpret
it. They =ay taey must welcome it

Then they say that principles of
national sovercignty  are  shallow,
outmoded, pnor and wrong theories—
this is how som~ +f their thinkers de-
seribe it,  Arnold Toynbee says:

“I believe wo have the ohoice
between uniting  politically on a
world-wide scale or committing
mass suicide. Therefore, any move
on the part of any of them fo
subordinate their nalional sove-
reignty to some wider union, is
for me a victory of the human
race”

‘“We must aim far heyond this.
We must aim at nothing short of
world unity ..

“So I s#e a united Europe us a
step towards u united world and
that iz why I am for it."
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There are similar trends in Asia,
West Asia particularly, and in Africa
also.

The stresses and sirains are merely
the birth pangs of the world State to
come; though not in the immediate
future, it is bound lo come. That is
the only solution. A global realign-
ment is taking place just now. Hither-
to France was aligned with the Uni-
ted States. They are now trying to
bring another union in Europe as a
sort of a third force between the
Uited States and Russia. It may not
come now but in some years it is to
come and then our policy of non align-
ment would certainly be the most de-
sirable. Naturally it would serve the
cause of humanity and world peace.

There are 110 3tates in the UN
which are discussing not about the ine-
vitebility of war. It is left only to
China, It is the only country in the
whole world which believes in it to-
day. She is isolated on this issue, The
UN is now active in discussing about
disarmament. It has set up an 18
nation disarmament committee at
Geneva with a view to reach an agree-
ment on a treaty on general and com-
plete disarmament measures, to reduce
international tension and to put con-
fidence among th2 nations ang the dis-
continuance of 1ll nuciear weapons.
The situation is now slightly betler,
Some progrosg was mnade at Geneva
on a treaty on the discontiunance of
nuclear weapon tests. There is agree-
ment between the nuclear powers that
so far as tests in the almosphere, out-
er space and under-water are concern-
ed, thev do not require any control
or inspection arrangements for de-
tection or verificatoin. There is. how-
ever, dilference of ppinion with regard
to detection and identification of un-
derground tests. The number of jns-
pection that America reguires would
be about 8, while Soviet Union is pre-
pared to allow only 3.

With regpard to our neighbours, 1
must say that talks are now going on
between our representative, Sardar
Swaran Singh and Mr. Bhutto of Pa-
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kistan. In Swarn Singh we have got
a very able and competent represen-
tative who has got a good grip over
the basic issues, details and faects, I
only wish that he ghould succeed. Any
adjustments that may be made would
be of a minor nature. In this con-
text, what Shri Saraf says is true. At
present there is an air of uncertainty
in certain regions of Kashmir. That
is bad for the development of the re-
gions. I hope some way be found to
avoid this.

Then there is the auestion of our
relations with Burma, Ceylone, Afgha-
nistan and Nepal. Our relations with
Nepal were bad for sometime. But
the situation has very much improved
and our relations nave strengthened
by the last visit of our Home Minister,
Shri Shastriji. In a successful and
effective manner he has brought about
a good atmosphere in our relations.

The Chinese aggression is an evil
but sometimes good comes out of evil
Intertia and complacency were over-
taking us. But this Chinrse aggres-
sion has unified us as never before and
strengthened our resolve to defend the
country and freedoin, We must mo-
bilise all our resources and get all the
help that we can from friendly coun-
tries. Ullimately we have to depend
upon our own production and our own
capacitics. We stand for progressive
forces and we want 1o leave for the
future generations of India a free and
happy India,

Shri Brajeshwar Prasad (Gaya):
Mr. Speaker. Sir. the cuncepts of both
alignment and non-alignment have
become, obsolete, because, as a result
of the thermo-auclear stalmate, Rus-
sia and America cannot wage war
against each other. The cold war
between them has come to an  end.
Foreign policy is becoming, if it has
not already become, obsolcte, because.
as a result of the thermo-nuclear
stalemate, Russia and America cannot
fight amongst themselves. The thermo-
nuclear stalemate hag forged an un-
breakable bond of unity between Rus-
sia and America which neither ideolo-
gical differences nor the claims of the
allies and the satellites can weaken.
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[Shri Brajeshwar Prasad]
All attempts of the allies and satelliteg
to create differences between Russia
and America are bound to fail.

I am prepared say that we should
enter into a military alliance with
the United States of America, if Pre-
sident Kennedy states publicly that
within a specified period of time to be
determined by him the American troops
will drive out both the Chinese and the
Pakistani treoops fiom tne Aksai Chin
area, the so-cailled Azad-Kashmir,
area, Chitral, dunza, Gilgit and other
areag of Kashmir, which have been in-
tegrated with Waost Pakistan. Barring
economic and military aid for which
we are indebted te thom the western
pawcrsg do not wani to get themselves
involved in a war against China.

I am not in favour of either a war
or a political setticinent with either
China or Pakistan. T stand for a policy
of stalemate with both.

Mr. Speaker: The hon. Member
might not be very happy with me
since I called him so lale,

Shri Brajeshwar Prasad: 1 am
thankful to you.

Mr. Speaker: | have purposely done
it so that he can refresh and enliven a
tired House with his address.

Shri Brajeshwar Prasad: A nation
state must have both friends and ene-
mies. It is very rarely given to a
nation state to choose its friends and
enemies, Fortunately, China has cho-
sen India to be her enemy. This has
strengthened our power position. China
is on hostile terms with all those
three countries which surround her-
India, Russia and America. China
will have to bend, if it is not to be
wiped oul.

We have not committed any mistake
on the question of Tibet. 41 is in the

interests of India that China remains
in Tibei.

Apn Hon. Member: Question.

Shri Brajeshwar Prasad: As long as
China remaing in Tibet, both Russia
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and America will have to remain our
side. The withdrawal of China from
Tibet is neither possible nor desirable.

Mr. Speaker: It is not to reason
why!

Shri Brajeshwar Prasad: The rea-
song wil] follow. The condition pre-
cendent 1o the withdrawal of China
from Tibet is the outbreak of a Sino-
Indian war leading 1o the dismember-
ment of China into six Russio-Ameri-
can statellite Staees—Tibet, Sekiang,
Mangolia, Manchuria, North China and
South China. The whole of the Afro-
Asian land mass wil] be divided into
iwp spheres of influence—Russian and
American, if such a contingency arises,
Tibet will he liberated if and when
India, China, Russia and America hand
over their defence portfolios to the
United Nationg Organisation,

From a theoretical point of view,
China can be driven our from Tibet by
either Russia or America. The defence
of India will remain the responsibility
of Russia and America till China re-
mains hostile to India. Russia and
America, till Tibet remaing a bond
slave of China and till the thermo-
nuclear stalemate lasts. Whoever con-
trols Tibet will be India’s enemy num-
ber one. The whole defence system
of India—the best in the world—will
be shattered to pieces if China is dri-
ven out from Tibet. The centre of
political gravity as far as Indian is
concerned hag shifteq from the North-
West Frontier ip the North-East Fron-
tier. Russia will become our enemy
number one if she drives out China
from Tibet. America will become our
enemy number one if America drives
out China from Tibet, Pakistan, 'a
gatellite State of the U. S. A, has made
our politica] life miserable. India will
be sandwiched it an A'merican puppet
regime js established ip Tibet as well.

Singly neither Russia nor America
can drive out China from Tibet. A
Sino-American entente will be esta-
blished the day Russia tries to drive
eut China from Tibet. The Sino-
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Soviet Pact wil] be resurrected the day
Amerca tries to drive out China from
Tibet. Russia and America cannot
join hands together for the purpose
of driving out Chjna from Tibet un-
less a full-fledged war breaks out bet-
ween India and China. No such war
can break out unless China attacks
India. Both India and China will be
destroyed by Russia and America if
a Sino-Indian way breaks out. This
fear is bound to prevent China from
attacking India.

But if our Prime Minister thinks
that China or Pakistan or both are
going to attack India, he should meetl
Mr. Khruschev. Both China and Pa-
kistan wil] be prevented from attack-
ing India if either Russian troops are
inducted into Kashmir or a public war-
ning is given to Pakistan and China
by Russia. The induction of Russian
troops into Kashmir cannot be a grea-
ter catastrophe than the outbreak of
a Sino-Indian war. My suggestion for
the induBion of Russian troops into
Kashmir should be rejected if there
are methods other than that of the
induction of Russian treops into Kash-
mir by following which the outbreak
of a Sino-Indian war can be prevented.
The Prime Minister alone is in a po-
gition to say whether there is any
real danger of the outbreak of a Sino-
Indian war. My suggestiop for the in-
duction of Russian troops into Kash-
mir should be rejected if there is no
real danger of the outbreak of a Sino-
Indian war. Mr. Khruschev will never
agree to the induction of Russian
troops into Kashmir it he thinks that
thers is np danger of the outbreak of
a Sino-Indian war. If a Russio-Ame-
rican agreement has been arrived at on
the basis of the division of the Afro-
Asian land in general and of Indiaand
China ip particular, into two spheres
of influence, Ru:-sian and American,
Russia wil] neither give a public war-
ning to China and Pakistan not to
attack India nor agree tp the induc-
tion of Russinp troops into Kashmir.

Russia alone is in a position to pre-
vent the outbreak of a Sino-Indian
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war. The Kashmir problem will be
s0lved automatically if the outbreak
of a Sino-Indian war is prevented by
Russia. There wil] be either a stale-
male or a politica] settlement if a
Sino-Indian war does not break out.
We should stand for a stalemate if
Pakistan and China do noy withdraw
from Chitral, Hunza, Gilgil, Punya!,
the so-calleq Azad Kashmir and the
Aksaichin area. Doth ~ Russia ond
Amcrica want to  weaken  China,
India should not betray them by com-
ing to terms with China. Russia and
America will join hands with China
if India surrenders her territory to
China in the Aksaichin area,

The whole defence system of India—
the best in the world—will be shat-
tered to pieces if Russia and America
join hands with China, which they will
do if we betray them and come {o
terms with China. The sinister de-
sign of China is to wean away Russia
and America from our camp. It is
with this end in view that Ching wants
a political settlement with India. The
whole of the Afro-Asian land mass
will be divided into three spheres of
influence—Russian, American and Chi-
nese—if Russia and America join
hands with China. Russian troops will
get out of Kashmir if and when they
are asked to do so.

Russian troopg withdrew from Aus-
tria and Azerbaijan. Russia will not
antagonise Africa and Asia fro the
sake of Kashmir, Those forces which
compelled Russia to withdraw from
Azerbaijan will be weakened if a
Sino-Indian war breaks out. Presi-
dent Kennedy will be very happy if
Russian troops are inducted into Kash-
mir though he may not express pub-
licly his true reactions.

Mr. Speaker: Privately he has doe
s0 to the hon. Member?

Shri Brajeshwar Prasad: Sir, T am
arguing thig point.

Public epinion and party bpolitice
are inhibiting factors. Russia and
America belong to the same camp. The



4581 Demands

[Shri Brajeshwar Prasad]
induction of Russian troops is tanta-
mount to the induction of American
troops into Kashmir. There are some
elements in Russia and America which
are opposed to the growing solidarity
between the two countries. It is the
pro-Chinese and the pro-Pakistani ele-
ments in  Washington and Delhi and
the pro-Chinese elements in Moscow
which will be angry at us if Russian
troops are inducted into Kushmir.
Kashmir will be handed over to Pa-
kistan if American troops are induc-
ted intp Kashmir. If American troops
are inducted into Kashmir, a war will
break out between India and America
on the one side and Russia and China
on the other, China cannot be de-
terrcd by the induction of American
troops into Kashmir. China has taught
a lesson to America in North Korea
which America can never forget
American troops cannot shoot Pakis-
tani troops if both China and Pakis-
tan attack India. Pakistan is a mem-
ber of the SEATO and the CENTO.
There js no obligation on a member of
the SEATO and the CENTO not to
attack India.

The NATO, the CENTO and the
SEATO will be shattered tp pieces if
American troops attack Pakisiani
troops. American troops can be induc-
ted into Kashmir only with the con-
nivance of the Soviet Union. Ameri-
can {roops can be inducted into Kash-
mir if Russia wants to remain neu-
‘ral in the event of the otbreak of a
Sino-Indian war, Russia would like
15 remain neutral in such a war if
she wants China to be defeated by
America. American aid to India will
not be stopped if Russian troops are
inducted into Kashmir, America
wanted to give Marshall aid tg Russia.
America hag given aid to Yugoslavia
and Poland.

The induction of Russian troops into
Kashmir wil] lead to the liquidation
of theocracy in Pakistan and will curb
the militant spirit of the Red Man-
darins. China and Pakistan can nei-
ther wage war against India nor as-
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pire to usurp Kashmir by diplomatic
methods it Russian troops are induc-
ted into Kashmir. Russia is not interes-
ted in territorial acquisitions or in the
spread of communist ideclogy. Her
power position will be weakeneg if all
Nation States become communist Sta-
tes. As long as the thermo-nuclear
stalemate lasts, neither Russia nor
America can establish hegemony over
either Kashmir or any other territory.
Russian troops should be allowed to
remain in Kashmir till Pakistan and
China adopt a reasonable attitude to-
wards India. The defence of Kashmir
should be made the responsibility of
Russia if our military experts think
that Kashmir cannot be defendeq if
a war breakg out on twp fronts.

Two or three sentences more and
I wil] finish. Russia, unlike China and
Pakistan, doeg not constitute a threat
to India, Once Kashmir iz Becupicd by
China and Pakistan it can never come
back to India even if China and Pakis-
tan are defeated in the end. The
sovercignly of India over Kashmir
will not be compromised by the induc-
tion of Russian troops into Kashmir
if the sovereignty of the nation States
of Western Europe has not been com-
promised by the induction of American
troops intp Western Europe.

Shri Hari Vishnnu Kamath: Amen.

weae wEEn ¢ oft gETEE I e |
7 WTAAT g3 ¥ qg TEL FIAT §
fir o/ & o T qF T w9 T
T & 1 S ¥FAL wgE won AW g,
T AR FA & FT AT T O @ )
ag A 7€) &) 7T fF 99 AFaT WR'
aTE a9 I AT 97|

st semEe e (faeE)
WeE WEYRd, AT < A fet
Tz % afmfaa 7 @ 91wy Aif
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Tga qF afaa @ 4 ) oo
fer & afafas 7 17 v #fc 71
| 7g a7 fF Wia faa77 &7 ¥ qeeg
[ T A TIANTH GHEqTRT &
oA AR fasma T Smgar § |
9% 9 § 19 FT qg HOHFAT WG
HHTHT T §AT &, 39 §HG ¥ WTW
%! gerq Aifa ®1 FHEY 9 77 FY
FaT W AR AT F W TY safed
g ARY § | AT WIAT A @
fe =it sfEs W@ 1 qeew Aifg &+
g Agl FW IAH F W I FG
syfgal #1 gre ey foma oaa fafaa
=y fedr fafw dmzT gqar 2| &
wrg §, 9% A aF A Y qOAd
ST AT AT T WA F R
qewq Arfs & wwas § 1 feeg gw
Foeq i & WY AT A AFMTF E |
oF dt aefaee @i FFIfel o
yfe waq amr 2, @< # a=r &ra
3 WY STAT & | AT @R W AN
faararg <t 37 qeer Aifa F avad
¥ 2 ag az ¢ v 9w aeeqan
1 qEfaT wmd g A fafa wiR
g2 @t zray & fag g 3= & fam
JHTT T Y @FF g, AEEaT o | e
FHgfee wIR TRl @rdT AT
qEEqAT &1 A1fF T OqY FARET T FGA
=ea & e afomm ag &1 i qfe=dt
2 F1 Y wgrpifa TW g9 FTe ¥
TR |17 aAT & 9g fae s & fgw
AT | g0 § o ITHT 7T 98 AT
a1 fazara &) fF wadaT, faq ar gl
AT § e A F I AT AT
T gt sna, At fRE JE T I
I S | 9%y gfaerd T A
&1 areft & i fedia wgr 4@ & 919 &9
F a7 ¥ ey fA ] @ gEm
ST faa 9y qq IaT 7g gfors s
Wigm fr ewwwdar & @ A
gferfaa grar 1| o W gW WA
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g framor Ffad g ¥ &
ggraar 9 € a1 4z a1 oF arwifes
TEET § | TR FATL aeewar i A
T TF TN T Fa47 Forad o1 3 2o
HETGaT A7 AR § I &9 gH &
g2 914, g UF TFC { AT@ & A9
& weary FAT Agl gom afew I Wi
%1 GG T FLAT 4T GHGT A7 {0
WY FHT TFATAT FY Al § IEA
SRl

IgT IF &G WX I F TS
wqT F1 v g, a3 auAr fafEw
7 7g & F ®a A 97 F oAy §
wAaZ 41 gFar g, fFeg aer F et
THTT T ATHZ AL ¢ | HIET FT qT4T
¥ ¥ o ara #1140 g avar g (59
faqq & a1 fawar AT # g1 "aY
¢ fF regad § S arag $9 a8
I F #2 & ATy G =ried, dr
AT & HE F A Haqr Qg AFET
AreAgd # qTEAATS FT FATL 47 THL
71 ga favg & AT ok & 1 AfFA
gt aF AaAaT w7 ST # aea g,
g g fa7q0 ¥ ag wgq € fo wre
WZi aF WOAT SITAAT AT T T
agh arq 1 W & AL areAr #
SHTT 7 Y | | TaA ® T @H
fag goe 9T gF WAV Aagi &
fama Fear smar § Iy g9F wfasq
§ ot oA Afady o faFm a2 )
IO weaT wAE g R wrda
qUITHT FY €T § @A g T TF
F1 gEaW qrd FEAT AL fad Fg
gfax fease grm o fedl qoAifas
wrg fade =1 ofeess § 9 @ FT
g wgaw & A |

w7 F1 WX A 9 ggEw g O
qr | faor faaml &7 wa qF =
g & e o g ag feafa 3a @
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[ s e mve)

& @ a1 T fawr fawrt & gw e
g T Y T w7 a9 v A4y,
aa o gt 99 T F7 FTHAT FAT &
fored ara st Y g famm qaem
A G W A ITE A TR AT
sy ¥ gz ot aga ad FET A

g1

¥R B § gaq wa 7oA 2 fE
TR FIHIT & AFEL TT T
af?9T § gHTTT 4T TLATTHIT AAAT
%) wga wzaafa gra /), afFq 0w
W& F oY A A4 fF g Ea | g4
N7 QRN AT /17 FHIL FAQATT FY
QAT A+ F1 @I, I FAY BTA GIH
FTFH F 9 wqT A ) =
wggm ¥ ) wifa Y ww
=t 57 afvfeafagt & =wr7 7 77
wwd |

g0 aa & ddfys Afa § qaw
# fadg &9 ¥ FgAT AT § | TgI WA
&Y o g s fard ifer Y safaar s
FIAT | At FEA FrawIw g} fw
WY AT F FACAT F) FETLR A
AT & AT AT AIFICHT GF R A
3 ST o7 IEF A 9L g
m W A FTU I FA R AT
waTeq 29 TN GEAE 14T W A
3 A F) gwiT o) Al ZHrL /I ot
7 fwa ¥ faa § gzw T8 w1 ™
A g WA &7 A GEU F AT |
wa fdeaq o7 T &1 4TFAW ZAT AY
@ W 1 77 aF a7 wr fw um
A FIHFIEA| ATHATE, THH §H FEaETT
FEt T | T W IAH HREA| ATHA
¥ eI T A} FLEF A1 AN H NG AL
X T AT AAEA T g wl IE
farar #70 Tifgd 7T 7@l 37 W7
Jure & &1 gaT wewtas AT ApnfEy
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A3 £ IT%1 @7 £7 3T Aifghy ? a8
Afg wra & fgg & wea) 78

34 ard & 73) awaargs fo aam
az WA MAAE ATA T2ET A F
FUTA ATAT HA17F FI7 ATH F FaA
T A FZAT TewA A1 Ty A 3AwT 37
T ¥ €y & fasfy | 597 argar
fast, fawr & fa sref w173 #19 qure
F wiarfas a4u fax=z & 77 a7 e
* Wq FEE] wOq1 AFrfE §39 oft
w7 gfqe @ wifeg | oar @70
w177 ¥ &2 fea FZmn

qrva & foaq o6y 2o & I
nifeeaa & faua & A1 99 a7 fawmw
=¥ grar & foaft eprma w17 S
IaY AT F A & A A v
faar @ I Y et WA & Wy
a2 o wef om | fag gaaT v
2 f5 3g 2w faaay mAaxar gifa ¥
zaa ATT Ny, ITF It ¥ qoAy faraw
fifs &1 4 97 €54 gRY BW A9
fE 7% aa9 @ a0 w7 w7 A AW
3 Tt } faed srow 3 gwt e
A FHY WA RN AT @ g W WA
AAHE ATAFTAS F | wALTETR AT
s wofy 3few Nfa o7 (o7 & famrr
®7% Iq9 ofEda ®w wriey o4 fw
Wi W ¥, affeafa & @&d gq
Wee d WTARAF & | aqwra fegfagt ¥
zH 37 AW & ang ¥3F T fq da
Z adt g 9ifgd a7y eRw! Ak
a9 woa wifgs W7 agrniTw gaw
4 73 &7 9ifed, 217 iy A og
IAF UTY "9 AEEfaF ga9 9 a3
Ffed | 3G THE GA ¢WA W9 24
g WOy wAE, & FAF FTHIWO
& g o og¥et 3 & wrEwET Ay
oY AT gl & | foed 919 Sy
IAFT EHTw A T gY | O I®
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9T &9 AT FIH IIT §FA 4 a1 WA
gHE I NHIT F AfFias o ez
i 41 gafa g ifed | 8% yon
fa=re & aaT a7 3271 29 & oo gfys
fea® 7 gmr |

g 1T ¥ FAwe gFAET &
AT H FEAT FUEAT Z | TA1F HAT ET
e 21T fx #a aze oy faaza faar
g1 f& 7g faears 721 (7 o\ €=
GEATET &1 FTIRIT §7 470, JI7 HAT
FIATET FFATAT 3 1 FNA1T &7 0
Har & aY 57 97 3¢ fza 7291 25 Aay
7 & fazars fam o swar @ 7 afs=
WA A AG1A FA FY €47 qg w13 v F

- agT A WYL FATE FrArY oF Wy aw w2
¥ f& A } FreeaT gEATT @E e T
far & 1 w@ 7 ¢ Fzeg Tz el
HIATI IEATET 1 TAET T 4741 A5Y £qer
amr ¥ NF F1 mema” gifgg a7 ?
afFr et & f 97 ¢ et A
TR A fa gare A A 2
97 B A g7 FgAr A1zarg fv amAa
e wearat w1 qrAA & fAo dan
A& &, AT FrvEEy ft ww ¢ fw
¥11 o & g7 £3 3@ wegu g Er
Wi | gTETC wre o T d i dwr §
BT wiEfAs gmvew &) o, &ar
gt 4l Arwfy | AfFR wd T F
VAT gt w @ @Y e
A TAEY Y Gt FaAT AET ¥ F TG
fed YT agra Y ) sy i av
T afgwry svar wifed | & smmar §
% uz ffy atr afefegfa AT 2
IFITE | 7 FrereaT gearg} &7 AT
WF ot weifas fawg faamr
EN & w7 gfAgrar wrva A wefas
T frgrr A & 1 S #Y wify
TEAT % G sgwrEar @ & 1 A8
A & v & wrvw a7 wEAfaw fawa
S FET wigar @ oWt wi@ &1
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RO FOAT ATRAT 2 | WiFA 27 3@
w9 & (@3 dar7 AE g

% @ g am # 7 fagew
Fa1 f& At 21T qifeee & aaatqr
* Aaw 7 ot TaE woft off £ agw
*1 IO 2T AW (939 aFT™ =S
FITIT F AU WA T 7w qzing
F maft A =7 {37 95w oF F9weg faar
a1 fom% I Far a1 fF 7 W
aifgxaa 1 &@r g€t A qEAiar
ZH1 2 MT 39 799 § AT 0F FAET
97 gFAM7 g0 ¢, 35 wiafaa o 33
adi ® " M7 mfeaa #1 oTa
AT GHT & | HAT T AT qRING
F 59 AT FY AEFTL & 1 q@ mawwa
2 5 gm? wamw ot off w1 sa
FASEr A g | MR A AT g6
siArdn s fer Ffamga Grar &
fraew = f& soF 7 S w2 w0
g ATFRY BT X |

& R fi Fa T X 0w
wweey A U Fa7 & I el Horme
W AR T A 7 WY wod g
w1 A ey faar @ ag Swy few
& W I AT Y fear o xafad
& g *ft g & s gar v wofy of
H & fader ©ft & 77 aworew & gaw
# woAT S0 wa £ ol qar
= & @ feaft gvnf @ 1 qw
7 & fadw ot &1 avveq wfr &
mamagat fga i g afm &
fam & 2

oft s o ft 7 oneft Tem
T2 A grAT F N4 UF J) FEY a7
wgr fF T *r ag &Y "= v afgd
fo& @3 gv gr mh, s w@r adfRar
o1 T & i i wEEr ag @ A
1 78 %7 aFar (¥ ¥ a2TE MO
& o | A fadeT ¢ fE gam Wl
@t 3 fam g AoE W AR ¥

-
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[ sFrerEfre eedt)

T ST F HTAL T F T HFS K]
AT ¥ |7 9% A0 @ AT FAT A
fF g0 9 79WF g g1 Y a4
&9 ¢ fat ¥ vl FTT ArH FL
afz Tar gan a1 g gA @Ay & fad
uTaE grm | gafay gf s=ar § faeas
AT FATY T@AT [T ¢ |

TF [ A0 FT W F a1 F7 e
fadte & & wrwfaq s g T”A
& sfawg se=@iagg aadr fawma
Ft ¢ fr Fagai # gave Tega wrfadi &
sfa srogn ezt Agt I a1 398 Sy
SATET FY A7 qFA 2 o F 977 F frafagi
¥ WY FEe FT G A1F A F FA
gt 1 gz fosmaa faieft s==i =
fadrft mifeai &Y Z1 =21 AT amares
T F FIEAT #1 1 a2 F(AT uAa
¢ fr fa3ai & g7 a7 Tagdl A 97
ATH TG AT AE) [FAT | AT WA
gy ¢ & faaan # fam v &
g ¢ o7 7 atgara fafqw wfam
T AAaT A TEA A A g | &
gz 751 Tg I fafqa mfam & =f
q AT & | I T AT E | IR
F faT oft grrar audraT #§ @ 57 wear
FTH FT Q@ § | af#a ga9 ¥ wfwwia
a7 781 & a2 ¥ ufaag 2 70 g
g f& =y @GR #Y g9 9T O
Fwar =ifzy faqsr o971 & ot aaus
@ &Y AT A Far &7 wfoArgar &
qfefaa g1 1 QAT Er a1 w=ar W@ |

Sepfarar ¥ wadrar @ ¥ gy
971 FTaT 91 AfFa Al F g
g g agl St gk sfa s
oY FEET g7 qF AL g4 | /T IH9AT
9T gHE IW a9q A 99 (F a9 &
oftrgg v & A7 gAR faeg Aew

-
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gUT | Y W wgn & o gEie Tl
1 fazit # was e Tfgd

oF Fa & W FEAT AR § |
qfesm & g9 Y gardt a9
@ & 99 §aT F g AT AT ¥
Fgr AT 47 fF FEear 7 awda
sife qrata griT | @ga wwa & 6
TET Fg FT MY 78 &1 {6 qifeeam
& fadm a4 3 oft g *er ar 1 &fw
5@ I ATAHIT FAGA A TUIA AT gE
g FO=t # a7 Igwr ar=at S
mr &1 geF wfafem gl g9y a@
a1 ag g f& Fawa 1 FAeE A
TEH ¥ AT qifseat anE 6w g §
I TE qifdEa # W) ¥ IS
mr o fF gz e gwr Y, ofs-
I FT THEAT 21 4T | Jg AT gAY
T & ST AT AT 97 | gHT I
AT FY HAT 9 W THf g
& AT FTTa 1 AT 9T AT ATHFAT FIT
Tafaat AT v & 1 39 aww Fre
&1 q2T TSMT 91 a1 |

wa 4 & us aww gz faaw
€9 & FgAT wrear g fa zard g & faew-
< =gf#agl 1 HIT AFHT ®1 FTEHI
gaEq & H97 ¥ ot g9qeq 3 afed
§ T8 A gm =fzd 7 37 ¥ fav afzasx
g1 & oy qgEa St Fv maT T g
1T 17 & 98 KA qiew (FEafae
¥ oo § a9 & qgi 1 afcadq gar
2\ afaw s i & @aw ¥ a8
Twreg faa # i Foi &1 o faerd
A St aifes= # 9w & 9w fawm
& fag wrof &1 37 go W
TR TIFEI FT 27 A1f2d | 59 @
foviare safaq Qar asaeq 3T & @
gaFT afory 2w & f@¥ wegr 4&f
TFar | & gwwar § & ga@ oo of
X9 AT ¥ WA AraETy A o
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v ¥ & ag #gw W § &
fadw daray #Y g ¥ ¥ e w2
TE

AT g e Faq dudt
AT & @ st & fagwo
FEAT qqie AGH 1"

18 hrs,

faza garem & st odft weafa
£ 1 afer gl dows # gEd oA A
A frar g fd (esr & sifar Q@
T wg g @yt faEe
afgwac #Ar wmr ¥ 3¢ qfewnd
frreft 7% 1 SfF wrdrg s e
WTHT & afefam & gafay I o
oA ¢ & gam g s g e #1
29 fF fada darag & s Ay
T TTHA HET Z1T ArfEa |
Mr, Speaker: Now, Dr. Colaco,

Before he starts speaking, there is
one thing that I might put to the
House. We had taken 15 minutes in
the miscellancous businesg this morn=-
ing. Then, some time is likely to be
spent on another motion that is com-
ing up tomorrow. The House shall
have to make up the time by sitting
longer. If the House wants to sit
lenger today, it can do so.

Shri Harish Chandra Mathoe (Ja-
lore): We can sit for another 15
minutes today.

Shri Vidya Charan Shakla (Maha-
samund): We can sit late tomorrow.
Since the Prime Minister will be re-
plying tomorrow, I think that it will
be better if we sit longer tomorrow,
rather than today. Moreover, the
speakerg ara not present here. They
thought that the House would adjourn
at six o'clock today. So, those who
would have liked to speak are not
here.

Mr, Speaker: The speakerg are pre-
sent here, There ig no dearth of spea-
kers. There might be other reasons.
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Shri Harl Vishnu Kamath: We can
git till 6.30 p.v. today.

Dr. Colaco (Goa, Daman and Diu):
After so many eloguent and sometimes
witty speecheg that we have heard in
this House, I shall not deal now with
the general policy of the Ministry of
External Affairs, as it is somewhat
late. I shall only speak a few words
underlining the timely considerations
put forward by my hon. friend Dr.
Gaitonde, regarding the Union Ter-
ritory of Goa, Daman and Diu, which
is under the jurisdiction of the Minis-
try of External Affairs.

Last Saturday, while justifying some
kind of paternalism which seems to
prevail, according to some hon. Mem-
berg of this House, in the drafting of
the Government of Union Territories
Bill, the hon. Minister Shri Hajarnavis
put forward as one of his arguments
that the difficult financial position in
which these territorics are and the
help that they require from the Centre
were sufficiently  elucidative of the
matter.

Ag this has also a direct connee-
tion with the Demands for Grants now
under discussion, I beg 1{p submit
some brief considerationg on this sub-
ject.

Ag far ag Goa, Damap and Dlu are
concerned, our financial position was
on the whole healthy and sound in
the latest years, Since 1957, we had
only surplus budgets there, and our
revenue was in 1961-62 of the arder of
more than Rs, 6] crores. In 1969, our
balance of trade was coming practi-
cally to be favourable. Our foreign
exchange was of the order of Rs. 19
crores. And, carefully weighed, our
income per capita was almost double
of the all-India figure.

The first deficit appeared only in
the budget of 1962-63, after the emer-
gency of the militray operation of De=
cember, 1861 and was only of a mea-
gre amount of Rs, 25 lakhs, being due
to the expenditure of restoration of
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bridges, roads etc. destroyed by the
Portuguese Army on the occasion,

Now, the deficit regarding the year
1962-63, as we see from the Financial
Memorandum attached to the Gov-
ernment of Union Territories Bill,
comes to about Rs. 76 lakhs, due
obviously to sp many changes and
different trends lately adopted there,
and of which the decrease of customs
dutics is only one of the aspects.

The firsy conclusion of all that is
that in our case, with due adjustments
angd readjustments, we will not at
all become a burden on the Centre,
and that will remove at least one of
the arguments, if any, against the es-
tablishment of a full democratic setup
and regional autonomy in our part of
the country.

Incidentally, the hon. Minister also
told us that the Union Territories were
connected practically with the Centre
through the Ministry of Home Affairs.
That really means that the time has
come to give a different heading ip the
Budget to some of the Union Terri-
torieg which are still anomalously un-
der the heading of the Ministry of Ex-
terna] Affairs. For technical reasons
and others also our Bil] is proposed
exactly by the Home Ministry.

While dealing with thig matter, 1
have to point out algp that some near
day, Dadra and Nagar Haveli shall
cease to come under a different nea-
ding from Goa, Daman and Diu, us
obviously as the hon. Member, Shri
Kamath stressed here, they belonged
to Daman and were, in fact, almost
its economic nerve. Obviously, the
will of the population of that area
must be consulted on this matter,

Yet another pomnt—more imporiant
than these—is that, given the rise cf
our revenue in the latest years, the
present plan and non-plan budget of
a little more than Rs. 7 crores can-
not fulflii completely our aims, and I
expect that especially in the sector of
agriculture, community development,
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education and health, a more subs-
tantial amount will be allotted. For
planning purposes a sum more than
Rs. 2} crores could be granted, given
the fact that this new plan is utterly
important and timely at this moment.
If all schemeg are properly implemen-
ted, without waste of money or its
unhealthy diversion, I think this wiil
be a decisive factor in the life and
progress of our pary of the countrv,
This also implies that the taxation
system to be adopted there must be
specially mitigated and adjusted, parti-
cularly in the perspoclive of the last
budget proposals, as Goa is itself in
some kind of ‘emergency’ or post-
emergency after the militury operation
of liberation which took p.ave in De-
cember 1861

1 am stressing here these points
only as a plea on behalf of the larger
moral and material interesis of Goa,
Daman and Diu, whose special indivi-
duality has been recongnised by Gov-
ernment but which must have as its
practical support and backbone a
sound and firm economic structure.

Dr. Barojini Mahishi (Dharwar-
North)): The Demands of the Ex-
ternal Affairs Ministry are before the
House. The foreign policy of any
country cannot be framed one fine
morning and kept before ths people.
The foreign policy of a particular
country is the outcome of the actions
and reactions of sp many factors for
vearg together. Therefore, while cri-
ticising the foreign policy of India, we
shal] have to take intp consideration
the relations of India with so many
other countries, and all of a sudden
we connot jump to certain conclusions
also. The foreign policy, because it
depends upon the actions and reactions
of s0o many factors, has {o be studied
in that context itself I was rather
surprised that the foreizn policy of
nop alignment was criticised by some
quarters. For a soldier a prrson stan-
ding before him might bs ecither a
friend or a foe. But for a politician
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z2nd for a Government it jg very diffi-
cult 1o make g clear distinction bet-
ween friend and foe. There may be
foe-like friends and friend-like foes
also, Therefore, when the EA Minis-
iry chalks outl a particuiar policy for
the Government, it ijs up to the De-
fence Ministry to execute it preperly.
They are so knit together that both
are to be studied in a particular con-
text. .

An hon. Lady Member from the Op-
position remarked that the  Indian
foreign policy wag osciilating. 1 do
not know how she came to that con-
clusion. Looking to the fact that our
policy of non-alignment 1z being pur-
sued under different and trying cir-
cumstances, | do not know how the
Swatantra Party people wventure to
make such remarks. Inspite of the fact
that the Chinese Government in a half-
coaxing and half-threatening way asks
the Indian Government {o com? direc-
ily to the negotiating tabie, nol with
the interference of the Colombo po-
wers, our Government has adamantiy
adhered to its own policy of non-
alignment and is not going fo the ne-
gotiating table directly without the
interference of the Colomhe powers, It
was accepted by this House, though
not unanimously for my friend Shri
Kamath and some Oppositicn Members
had certain objections to it. These
non-aligned countries decided to inter-
fere in order tp bring some uegotia-
tions between the two countries and
they made an honest effort, It was
apprehended whether it would be pos-
sible for India to accept these pro-
posals. India accepted the pro-
posals to go to the negoiiating tabie,
as a first step for further negotiations
and not as a fina]l setp. All coum-
tries have appreciated our acceptance
of the Colombo proposals as a diplo-
matic victory for India. Fortunately
or unfortunately, the same has not
been accepteq by China. Evep if China
had accepted the Colombo proposals,
we do not know how far it would
have adhered to them, Anyway, it is
quite clear that .the proposals have
not been accepted by China. India is
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thus sticking to itg policy of non align-
ment, whatever trying circumstancese
there may be India chose a democratic
way of Government and a policy of
non-alignment.

The other day I went to Patna on
gram sabha tour and one Pressmam
asked me: Madam, don't you think
that there are inherent d-fects in the
democratic system? Ewery system of
Government hasg its own defects or
loopholes, But once we have solemnly
resolved to constitute india into &
sovereign democratic repuohe it is up
1o us to remove all thosz defects and
loopholes and see that [ndia sticks to
it policy of non-alignment. India and
Ching started on their own develop-
ment, implementing theis d=velopment
plans, almost at the same time India
adopted a policy of non-alignment
and accepled the polity of welfare
ariented schemesg whereas China adop-
ted a policy of power oriented schemes.
Therefore, China wants %) prove that
the policy on non-alignment and de-
mocratic way of Government were a
failure. China wani: ‘g sec these
things destroyed. At the same time,
this non-alignment policy has not been
resorted to by India as a weal coun-
try. There may be countrie; whe
riigh{ have resorted to non-alignment
policy under different and compelling
circumstances, but India has resorted
to this non-alignment poiicy by choice,
and iy has got full appreciation, as cin
be seen, from many couniries, coun-
tries forming a particular bloc have
rot been able to get the supper: and
sympathy of other countries .n any
great degree, but India has been able
to get the sympathy of monv of the
countries in the world, and has been
able to get full help and sympathy,
and not only full help in the form of
sympathetic words but in the form of
machines, ‘in the form of 1vchnal
xnowhow, in the form of miliaiy aid,
etc. Therefore, non-alignment means
militarily non-aligned, but not politi-
cally non-aligned, policy of the Gov-
ernment of India that has brought to
us the help from other countries also.
That is why now, the United Kingdom
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and the United States of America and
USSR have together come to the help
of India, and we cannot predict or
foretell what would be the state of
affiairs in times to come. Under the
existing circumstances, with the com-
mon sense that we have got, with the
experience to our credit, this is the
policy that we have chosen and we
wish to adhere strongly to that policy.
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Mr. Speaker: The hon. lady Mo:m-
ber might continue tomorrow. We
have made up the defleiency that was
there for today—15 minutes.

18.17 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Tuesday,
March 19, 1963 /Phalguna 28, 1884
(Saka).
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4597 Demands

[Dr. Sarojini Maheshi]

and the United States of America and
USSR have together come to the help
of India, and we cannot predict or
foretell what would be the state of
afliairs in times to come. Under the
existing circumstances, with the com-
mon sense that we have got, with the
experience to our credit, this is the
policy that we have chosen and we
wish to adhere strongly to that policy.

MARCH 18, 1963

for Grants 4598

Mr. Speaker: The hon. lady Mom-
ber might continue tomorrow. We
have made up the defleiency that was
there for today—15 minutes.

18.17 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Tuesday,
March 189, IQBSfPhnImLM 28, 1884
(Saka).

b



4599 DAILY DIGEST
[Monday,' March 18, 1963 Phalysra 27, 1Ff4 (Saka)]
CoLUMNS WRITTEN ANSWERS TO
ORAL ANSWERS TO QUES- QUESTIONS—contd
TIONS | | . 43794417 :
5.0. Subject U.sQ.
No. " No.
451  Manufacture of jet fighters 4379—81 . .
453 Horticulture Centre in 882 A.LR.station at lepflr . 4425
Nepal . 4381—83 #8%3 A.l.R.employees inBihar 4415
454 Wage Board for coal 884 IL.oki Suhayok Scnacamp. 4416
mining . . 43%3-84 885 Haj pilgrims 4426-27
455 Civil Acrodromes 4385—87 #¥6 Rnads in Ladokh and
456 Occupational  Health NEFA . . 4437—129
Hazardsin Coal mines 4387—90 887 Techno-cconomic Surv!"y
457 Wage Board for Iron Ore of Assum 4429
Mines . . 4390—92 888 Additional funds fnr
458 Steel for Ordnance roads in Punjab hills . 4429
Factories - 4392—04 889 Preparation of  super-
459 Manufacture of wlnhlp! phosphate ut Tremhey . 4429-30
and helicopters . 4394—97 890 Consumer price  index
460 Industrial truce .4397—4400 number o R ke L
+461 Planning Boords in States  4401—06 891 P“‘“{J:""““ to Indian
462 Indians working in Afro- > o 443t
Asian Solidarity Confercnce %92 Expansion of air Force | 4412
Secretariat 4406—12 %93 Expansion of Army 4412-13
464 D'plomatic  assigrment ING NTION TO
O{E(:!‘ﬁc.inls and non- Cﬁk-!]—-']]:;;k A('I;;?[I{?I-{Gl'ﬁ'; c
officials . 4413—15 PUBLIC IMPORTANCE 4433—17
465 AVRO-74% 4415-16
466 Rcelavorshipwith Irig 4416-17 Shri H C. Sov culled the atten-
tion of the Mmnister of Mincs
WRITTEN ANSWLERS TO and FFuel to the seriony dis-
QUESTIONS 4417—11 turbance in luw and  order
witpat.on e Kirilwu - Tron
5.Q. Ore Mroject resuelting in dis-
No. leention of the rormal work
g of the project
452 Special alloysieclplang | 441718 On beball of the  Minister of
467 “Crow More Feog" Mires and Tucl. the Minister
compugnin Army Units 4418 of State in the Mimistey of
465 Labour Laws in Giog 1418-19 Home Atlairs (Shn II.'Jjn_r-
navis) Wede | statement in
UsQ. regurd thereto
No.
¢l N h .3 ) ‘ o .
B74 M.LE.S. workers, Bikuner . 4419-20 I%}\L{“ LAD ON ‘THE 4417

875 LA.F. Canberra Air Crash  g420-21
876 Untucounted b: trons found

in G511, Delhi 4421-22
877 Provident Fund contri-

butions 4422
878 Basic jet trajner sircrift. 4422

879 Employees of Tripura
Administration kldnappcd
by Pakistanis 4423

880  Violation of cease-fire Im:
by Pakistan in Jummu and
Kushmir

381 Surveyon conditions of
industrial worksrs

4423-24

2424-23

A copy cach of the tallowing
pipcrs under section 36 of
the Employees” State Tnag-
mnce  Corporutan Act,
UG48 -

(i) Annual Report of the Em
ployees’ State Insurance
Corporation for the yewr
1961-62

() Annual Accounts of the
Employees’ State Insurapcr
Corporation for the yemr
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MESSAGE F OM RAJYA
SABHA . . .
Secretary reporied 2 message
from Rajya Sabha that it had
agreed without any smend-

me=nt to the Agricultural
Refinance Corporation Bill,

REPORT OF JOINT COM-
MITTEE PRESENTED

Repy-tofthe Joint Committce
o1 th: Corastitatlon (Sixteenth
Am:ndme:nt) Bill, 1963 was
presented,

MOTION TO REFER BILL
TO JOINT COMMITTEE—
ADOPTED.

‘Th: Gowenment of Uaion
Territories  Bill, 1963 was
referred to a2 Joint Com-
mittec,

[Dawy DreesT]

CoLuMns

4437

4438

2443842

4602
CorLumMme
GENERAL BUDGET—DEMA-
NDS FOR GRANTS 4442—08

Discussion on Demands for
Grants Nos. 17 to 23 and
118in respect of the Minigtry
of External Affairs commenced
The  discussion was not
concluded .

AGENDA FOR TUESDAY,
MARCH 19, 1963/PHAL-
GUNA, 28, 1884 (SAKA)

Further discussion and voting
on Demands for Grants
respect of the Ministry of
External Affairs,

Discussion on (i) Motion re:
Report of Joint Committee
on the conduct of certain
Members during President’s
Address and (ii) Reprimand
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